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Interim Report on study of advance batch automated tyre pyrolysis plants in the matter of
O.A. No. 400 of 2019 before Hon’ble NGT (Principal Bench) New Delhi

1.0 Background

In the above matter, CPCB vide its status and compliance report submitted before Hon’ble
NGT on 18-12-2019 stated that it intends to carry out study of advance batch automated
plants as well as existing batch plants vis-a-vis continuous plant to ascertain whether
existing batch plants would be able to meet environmental concerns or advance batch
automated plants are required to address the environmental concerns. It further stated
that based on the outcome of the study it can be determined that whether existing
batch/or advance batch automated plant is required or only continuous plants be
allowed. CPCB had planned to complete the study within a period of four months
starting from January 2020.

Hon’ble NGT (PB) vide its order dated 06-01-2020 directed that let the study be carried out
with the involvement of NEERI and IIT, Delhi. (Copy of the order is at Annexure — A)

2.0 Actions taken by CPCB in compliance with Hon’ble NGT (PB) order dated
06.01.2020

In compliance of above order, CPCB requested IIT, Delhi and NEERI, Nagpur to nominate
their representatives for carrying out the above stated study. Accordingly, the following
nominations were received:

- Dr. K.V. George, Sr. Principal Scientist, CSIR - NEERI; and
- Prof. Shantanu Roy, Chemical Engineering Department, |IT Delhi

From CPCB, Shri Anand Kumar, Additional Director & Head WM- Il Division represented
CPCB in deciding the framework and protocol of the study. He also coordinated for carrying
out the studies with NEERI, IIT Delhi and RDs of CPCB.

Due to unprecedented COVID 19 pandemic and resulting lockdowns the study could not be
taken up as per proposed timeline. A meeting was convened through video conference (VC)
on 19-06-2020 on the approach to be adopted, frame work and scope of the study. Dr. K.V.
George, Sr. Principal Scientist, CSIR — NEERI, Prof. Shantanu Roy, Chemical Engineering
Department, IIT Delhi and Shri Anand Kumar, AD & Head, WM - Il Division, CPCB
participated in the VC.

In the said VC it was agreed to carry out virtual tour through video conference of four tyre
pyrolysis units (3 advanced batch automated process and 01 continuous process unit).
Accordingly, virtual tours were organised in respect of the following advance batch automated
plant as mentioned below:

i. M/s Pairan pyrolysis Pvt. Ltd S 20, Tannery zone, SIPCOT Perundurai, Erode, Tamil
Nadu (carried out on 30.09.2020);

ii. M/s Narmada Industries, Manurethi Road, Siltara Phase-2, Raipur, Chhattisgarh (carried
out on 05.10.2020);

iii. M/s Excel Industries Kolhapur, Maharashtra (carried out on 08.10.2020);

iv. M/s Royal Carbon Black Pvt Ltd, Village Vanivali, Patalganga, Khalapur,
Raigad, Maharashtra (carried out on 30.11.2020)



In the above virtual tours, representatives of the respective Regional Directorate of CPCB also
participated. CPCB again convened a VC with representatives of NEERI & IIT Delhi on
25.11.2020 to decide on protocols, parameters and any other actions required for completing
the study. During the VC it was decided to carry out actual monitoring at 04 units where virtual
tours were carried out earlier. Accordingly, in consultation with representatives from NEERI &
IIT Delhi, protocol for carrying out field monitoring was finalized.

3.0 Study Protocol designed for carrying out field monitoring and number & type of
plants to be studied

For completing the study, it was decided that seven plants (three advance batch, three existing
batch and one continuous plant) will be studied. Following study protocol was finalised for
carrying out the study.

» Monitoring will be carried out at both work zone/place as well as in ambient
environment for monitoring ambient air quality. Following parameters to be monitored:

o Work Place Monitoring (8 hr monitoring): Respirable dust (PM,,, PM,;), CO,
VOCs, B(a)P.
e Ambient Air Quality Monitoring (24 hr monitoring): PM,,, PM,5, B(a)P, VOCs.

» In case of batch process monitoring to be carried out at work zone/place at the time of
feeding waste tyre in the reactors and during opening of reactor for removal of charcoal
/fine carbon for comparison purpose.

» For ambient air quality, monitoring to be carried out for 24 hours during operation of the
plant at two locations.

» Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific value,
sediment, lead, arsenic, cadmium+ chromium+ nickel, PAH, Total halogens, PCBs, and
water content (as per schedule V Part B of HoOWM rules 2016).

» Assessment of temperature and pressure (mean as well as profiles), design parameters
of the units, incoming feed rate and product rate data from typical units will also be
analysed.

» Locations and numbers of sensors/alarms.

> Survey of minimum 10 persons in the adjoining areas (within 1km radius) through
questionnaire including health assessment like respiratory problem, nausea and
vomiting (questionnaire attached- Annexure- B)

» Health assessment of workers through questionnaire including respiratory problem,
nausea and vomiting (questionnaire attached - Annexure - C).

» Any other parameter of interest if found to be useful during the study may also be

included.



4.0

3.2 Number and type of Plants to be studied:

As submitted before the Hon’ble NGT that studies of advance batch automated plant,
existing batch automated plant and continuous type plant would be carried out.
Accordingly, it was decided to carry out study of three advance batch automated
plants, three existing batch plants and one continuous type plant. Study of the
following three-advance batch automated plant was carried out.

S.N | Type of Unit Unit details Date Carried out
o by through
1 Advanced M/s Pairan pyrolysis Pvt. Ltd S 06-07, January 2021 RD-Chennai
Batch 20, Tannery zone, SIPCOT
Automated Perundurai, Erode, Tamil Nadu
Process
2 Advanced M/s Excel Industries Kolhapur, 07-08 February, 2021 | RD-Pune
Batch Maharashtra
Automated
Process
3 Advanced M/s Narmada Industries, 09-11, February 2021 | RD-Bhopal
Batch Manurethi Road, Siltara Phase-
Automated 2, Raipur, Chhattisgarh
Process

A dry visit of tyre pyrolysis unit at M/s Centramac, M.G. Road, Hapur, UP has been made on 13-
02-2021 by CPCB team along with Prof. Shantanu Roy, Chemical Engineering Department,
I.1.T. Delhi. The unit was non-operational during the visit.

Study of existing batch plants located in the State of UP, Haryana, Punjab and one continuous
type plant located in Maharashtra will be carried out by 15" April 2021.

Summary and findings of study at M/s Pairan pyrolysis Pvt. Ltd S 20, Tannery Zone,
SIPCOT Perundurai, Erode, Tamil Nadu., (Advanced Batch Automated Process), M/s
Narmada Industries, Siltara Industrial Area Phase-2, Raipur Chhattisgarh (Advanced
Batch Automated Process) and M/s. Excel Industries (unit-2), Hatkanangale, Kolhapur.

4.1 Summary of M/s Pairan pyrolysis Pvt. Ltd S 20, Tannery Zone, SIPCOT Perundurai,
Erode, Tamil Nadu

From the study report of CPCB RD, Chennai it is observed that the monitored parameters in the
ambient air that is PM 2.5, PM 10 and CO are within the permissible limit. The value of Benzo
(a) Pyrene is below the limit of quantification (BLQ) and value of benzene is nil.

Air quality of the work zone was also monitored. Parameters such as PM 2.5, PM 10, CO,
Benzo-a-Pyrene (BaP), Dichloromethane, Toluene, Benzene and volatile organic compounds
(VoCs) were monitored. The value of volatile organic compounds (M-XYLENE, O-XYLENE,
Ethylbenzene, Styrene, Isopropyl benzene, 1,2,4-trimethylbenzene, 1,4-dichlorobenzene, 1,3,5-
trimethylbenzene, Naphthalene) are within the permissible exposure limit (PEL) of 8 hr TWA
prescribed by OSHA.



During the study the analysis of tyre pyrolysis oil (TPO) was also carried out. There is no
specific standard prescribed for oil derived from waste/scrap tyres. So the TPO was compared
with the specification of fuel derived from the waste oil as notified in Hazardous and Other
Waste (Management and transboundary) Rules, 2016 Schedule — V Part — B. The parameters
tested were Sediment, Lead as Pb, Arsenic as As, Cadmium as Cd + Chromium as Cr + Nickel
as Ni, , Polyaromatic Hydrocarbons (PAH), Total Halogens as CI, Polychlorinated
Biphenyls(PCB), Sulphur as S, and Water Content. All parameters are found within the
specification limits. Values of Arsenic as As, PCB and PAH are below the limit of quantification
(BLQ). The calorific value of the TPO is 6347 Kcal /kg.

Health Survey of persons in adjoining areas within 1 km radius and of the workers within the
factory premises was carried out through separate questionnaires (Enclosure — Il and Enclosure
— 1) prepared for this purpose. From the survey of 10 persons within 1 km radius of industry, it
was observed that presently there is no issue related to odour. However, around 2.0 years ago
odour was an issue. Also no health related issue was reported. From the survey of workers
within the factory premise 7 workers were surveyed and no health issue was reported. As per
the survey, it was observed that the workers do not have any health issue.

The detailed report including comments on environmental concerns is enclosed at Annexure-D.

4.2 Summary of M/s Narmada Industries, Manurethi Road, Siltara Phase-2, Raipur,
Chhattisgarh

From the study report of CPCB RD, Bhopal it is observed that in the ambient air quality the
monitored parameter Benzo (a) Pyrene is below the detection limit (BDL). PM2.5 is within
permissible limit at one location (Main Gate) and exceeding the permissible limit at the second
location. Value of PM10 is exceeding the permissible limit at both the locations.

Air quality of the work zone was also monitored at three different locations for 08 hours.
Parameters such as PM 2.5, PM 10, CO, Benzo-a-Pyrene (BaP), total volatile organic
compounds (TVOCs) were monitored. The value of Benzo-a-Pyrene (BaP) is below detection
limit (BDL). The value of PM2.5, PM10 monitored at three location ranged between 57-70
ug/m’ and 232-169 png/m’ respectively. The value of total VOCs is ranged between 0.093 to

0.125 ug/m’.

During the study the analysis of tyre pyrolysis oil (TPO) was also carried out. There is no
specific standard prescribed for oil derived from waste/scrap tyres. So the TPO was compared
with the specification of fuel derived from the waste oil as notified in Hazardous and Other
Waste (Management and transboundary) Rules, 2016 Schedule — V Part — B. The parameters
tested were Sediment, Lead as Pb, Arsenic as As, Cadmium as Cd, Chromium as Cr, Nickel as
Ni, Polyaromatic Hydrocarbons (PAH), Total Halogens as ClI, Polychlorinated Biphenyls(PCB),
Sulphur as S, and Water Content. All parameters are found within the specification limits.
Values of Arsenic as As, Lead as Pb, Cadmium as Cd are absent and PCB and PAH are below
detection limit (BDL).

Health Survey of persons in adjoining areas within 1 km radius could not be possible as there
was no village in the periphery of 1 KM. Health Survey of the workers within the factory
premises was carried out through separate questionnaires (Enclosure — IllI) prepared for this



purpose. Total 10 workers within the factory premise were surveyed and no health issue was
reported. As per the survey, it was observed that the workers do not have health issue. The
detailed report including comments on environmental concerns is enclosed at Annexure- E.

4.3 Summary of M/s. Excel Industries (unit-2), Hatkanangale, Kolhapur

From the study report of CPCB RD, Pune it is observed that the monitored parameters in the
ambient air that is PM2.5 and PM10 are within the permissible limit. The value of CO and Benzo
(a) Pyrene are below the limit of quantification (BLQ).

Air quality of the work zone was also monitored at three different locations for 08 hours.
Parameters such as PM2.5, PM10, CO, Benzo-a-Pyrene (BaP) and total volatile organic
compounds (TVOCs) were monitored. The value of CO, Benzo-a-Pyrene (BaP) are below the
limit of quantification (BLQ). The value of PM2.5, PM10 monitored at three location ranged
between 21-23 pg/m3 and 55-58 ug/m3 respectively. The value of total VOCs is ranged
between 0.1 to 0.9 ppm while door opened for steel scrap removal and during loading Carbon
Black from Reactor to bag.

During the study the analysis of tyre pyrolysis oil (TPO) was also carried out. There is no
specific standard prescribed for oil derived from waste/scrap tyres. So the TPO was compared
with the specification of fuel derived from the waste oil as notified in Hazardous and Other
Waste (Management and transboundary) Rules, 2016 Schedule — V Part — B. The parameters
tested were Sediment, Lead as Pb, Arsenic as As, Cadmium as Cd, Chromium as Cr, Nickel as
Ni, Polyaromatic Hydrocarbons (PAH), Total Halogens as ClI, Polychlorinated Biphenyls(PCB),
Sulphur as S, and Water Content. All parameters are found within the permissible limits. Values
of Arsenic as As, Lead as Pb, Cadmium as Cd and Chromium as Cr, Polychlorinated
Biphenyls(PCB), Polyaromatic Hydrocarbons (PAH) and water content are below the limit of
quantification (BLQ). The calorific value of the TPO is 9100 g/Cal.

Health assessment of workers and survey of persons in the adjoining areas (within 1 km radius)
through questionnaire may not be applicable in this plant as the operation was resumed its
operation only on the day of monitoring (i.e. 07/2/2021) after direction dated 21/12/2019 to close
down the production. The CPCB and NEERI officials didn’t observed impacts on their health
(like eye irritation, nausea, headache, etc.) while in the plant during the two days of study
periods. However, odour was felt in the plant shed to the scale of 4 (when rated at scale of 10)
and scale of 1-3 at various other locations of the plant premises. The detailed report including
comments on environmental concerns is enclosed at Annexure- F.

The above are the finding of three units namely M/s Pairan pyrolysis Pvt. Ltd S 20, Tannery
zone, SIPCOT Perundurai, Erode, Tamil Nadu, M/s Narmada Industries, Manurethi Road,
Siltara Phase-2, Raipur, Chhattisgarh and M/s Excel Industries Kolhapur, Maharashtra. CPCB
has also scheduled such studies in the state of UP, Haryana, Punjab for existing batch type
units and one continuous type unit at Maharashtra by 15" April 2021

It is humbly prayed to the Hon’ble NGT that time till 30™ April 2021 may please be granted to
CPCB for submission of final report. The final report along with collective findings on the
adequacy of advance batch type for meeting the environmental concerns vs existing batch type
vis a vis continuous batch type will be filed by 30" April 2021.



Annexure-A

Item No. 05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 400/2019
(I.A. No. 403/2019, I.A. No. 611/2019, I.LA. No. 615/2019 & I.A. No.
08/2020)

(With reports dated 18.12.2019 & 03.01.2020)

Social Action for Forest & Environment (SAFE) Applicant(s)
Versus

Union of India & Ors. Respondent(s)

Date of hearing: 06.01.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

For Applicant(s): Mr. Sanjay Upadhyay and Mr. Salik Shafique,
Advocates
Mr. Raj Panjwani, Senior Advocate for I.A. No.
403/2019
Mr. Ankit Lodaya, Advocate for I.A. No. 08/2019

For Respondent(s): Mr. Daleep Dhyani, Advocate for UPPCB
Mr. Divya Prakash Pande, Advocate for CPCB and
MoEF&CC

ORDER
1. The issue for consideration is the absence of proper

management of End-of-Life Tyres/Waste Tyres (ELTs) in
accordance with the Environment (Protection) Act, 1986,
Environment (Protection) Rules, 1986, Hazardous and Other
Wastes (Management and Transboundary Movement) Rules,
2016, CPCB Guidelines for Environmentally Sound
Management of End of Life Vehicles, 2016 and Standard

Operating Procedure (SOP) issued by the MoEF&CC.



Vide order dated 25.04.2019, the Tribunal sought a report from the
Central Pollution Control Board (CPCB) about the status of
compliance of Rules on the subject and remedial measures required

with reference to the following prayers in the application as follows:
“a. There should be a complete ban of ELTs in Pyrolysis Industries
due to non-implementation of the existing laws by the Pyrolysis

Plants resulting in adverse environmental impact;

b. A comprehensive performance assessment of pyrolysis
industries should be ordered to be done through the SPCBs or
an independent agency in order to gauge the magnitude of the
problem at hand;

c. The principle of Extended Producer Responsibility (EPR) must
be made mandatory for tyre manufacturers as well as tyre

importers;

d. A set of Guidelines for alternative environment friendly uses of
ELTs must be immediately framed based on global best

practices;

e. A comprehensive time bound implementation plan be put in
place for ELTs in conformity with various laws, Rules and

Guidelines on Waste Tyres, to be executed by a Task Force.”

3. The matter thereafter considered on 19.09.2019 in the light of

the report furnished by the CPCB on 30.07.2019 as follows:-

“Ito3 XXX XXX

4. Accordingly, a report has been filed by the CPCB on
31.07.2019 to the effect that there are 637 tyre pyrolysis
units in 19 states of the country. Out of 637 tyre pyrolysis
units, 251 wunits are complying, 270 units are not
complying and 116 units are closed. In most of the cases,



it was observed that the reason of non-compliance is not
meeting the criteria of SOP of MoEF & CC and the consent
conditions issued by the SPCBs/PCCs. In case of non-
compliances actions have been initiated in the form of
closure directions or time specific directions for
improvement or notices for compliance. The remedial
measures suggested are as follows:

“Remedial Measures:

The following remedial measures are suggested
for addressing the environmental concerns in the
tyre pyrolysis units:

1) Only continuous tyre pyrolysis units be
allowed and all the units having batch process
be asked to switch over to continuous process
within a given time frame of one year and till the
time of conversion their operation be stopped;

2) The feed to the continuous reactors should
be in the form of tyre chips and mechanical
feeding system with air lock arrangements so
that no air enters in the reactors.

3) The wunit should install packed bed
scrubber for control of gaseous emission and
reduction of odour;

4) The tyre pyrolysis units should strictly
follow the Standard Operating Procedures (SOPs)
issued by MoEF& CC for continuous process and
the consent conditions issued by SPCBs/PCCs.”

5. The report has also annexed Standard Operating
Procedure (SOP) issued by the Ministry of Environment,
Forest and Climate Change (MoEF&CC) dated 24.11.2015
to the effect that ‘batch process’ leads to carbon spillage
and exposure of workers. Some explosions have also been
reported. Such process has major shortcomings. The
recommendation is that the batch process should be
switched over to ‘continuous process’ within one year. We
are informed that that CPCB is going to issue a direction
under Section 5 of the Environment (Protection) Act, 1986
directing switchover to ‘continuous process’ within one
year.

6. Our attention has also been drawn to SOP on ‘import
and recycling of waste pneumatic tyres’ to the effect that
said tyres fall in Hazardous Waste Rules. Import thereof
needs to be restricted to the actual users having requisite
consent. It is also pointed out during the hearing that the
State of Punjab issued order dated 15.11.2014 for the
Location and Siting for Waste-tyre based Pyrolysis Plants
and Pollution Prevention/Safety measures to be adopted
by such units.

7. In view of above, it is clear that Pyrolysis process
involves high level of pollution and also adversely affects



the health of the workers involved in the process. The
matter being covered by the Hazardous Waste
Management Rules, there is need for restrictions on import
and to regulate location of such units in the light of the
carrying capacity of the area.

8. Accordingly, CPCB may issue appropriate directions on
the subject after due consideration of the issue. The
directions should also deal with the restrictions on import
so as to ensure that India does not become a dump yard
for highly polluting hazardous waste material from other
countries and also to ensure that health of the workers
involved in the process is duly safeguarded.

9. The States wherein such 270 non-complying units are
located need to take remedial action including levy of
Environmental Compensation to ensure that such units
comply with air, water and hazardous waste pollution
norms within a reasonable time span. Let CPCB monitor
the compliance and file the status and compliance report
on or before 30.11.2019 by e-mail at judicial-ngt@gov.in.”

Accordingly, CPCB has filed status and compliance report on
18.12.2019 and additional supplementary status and
compliance report on 03.01.2020. As per report dated
18.12.2019, information furnished by the 19 SPCBs and PCCs
has been compiled which has been updated in the additional
supplementary report dated 03.01.2020. The State wise status

of compliance has been mentioned as follows:-

States Total Number Non- Number Remarks
numbe | of complying | of closed
r of | complyin | units units
units g units
Andhra 39 06 15 18 The Board has
Pradesh issued closure
order on

21.12.2019 to
15 number of
non-complying
Tyre pyrolysis
units.

Assam 08 05 0 03 -

Bihar 18 0 2 18 All the 18 tyre

pyrolysis units

in the state are
closed.

Chhattisgarh 27 24 03 00 03 units

disconnected




The statistics has been summed up as follows:-

“As per the action taken report as received from the
SPCBs in compliance with the direction dated 04-12-
2019, there are now 678 tyre pyrolysis units in 19 states
of the country, an increase of 06 units over the last
reported figure of 672. Out of 678 tyre pyrolysis units,
270 units are complying, 250 units are not complying
and 155 units are closed/not in operation. CTO of 02
units are under renewal. Out of these two units one unit
is operational and another unit is closed. 01 unit has
applied for on line consent and the case is under
process.

The increase in number of compliance units is mainly
due to monitoring by CPCB and SPCBs. SPCBs based on
direction of CPCB has started process of closing the non-
compliance units. Maharashtra Pollution Control Board
(MPCB) has recovered environmental compensation of
Rs. 77,500/- from 3 units.”

Copies of directions issued by CPCB on 04.12.2019 and
30.12.2019 have been annexed which are as follows:-

04.12.2019

“Now, THEREFORE, in exercise of the powers vested
under the Section 5 of the Environment (Protection) Act,
1986, directions are hereby issued to you to close
down all such pyrolysis units in your State/UT
which are not complying as on date with consent
conditions and SOP of the MoEF&CC. You are also
directed to carry out strict vigilance and monitoring in
complying industries to ensure continued compliance of
consent conditions and SOP of MoEF&CC. You are
further directed that import of polluting hazardous
waste material shall be strictly regulated as per
Hazardous and Other Wastes (Management and
Transboundary  Movement)  Rules, 2016 and
amendment thereof.

10



Action Taken Report (ATR) shall be submitted to the
Central Pollution Control Board by 25.12.2019. Failing to
comply with these directions, shall attract appropriate
action under law.”

30.12.2019

“Now, THEREFORE, in exercise of the powers vested
under the Section 5 of the Environment (Protection) Act,
1986, directions are hereby issued for regulating location
of tyre pyrolysis industries in light of the carrying
capacity of the area. Henceforth, any new/expansion of
existing tyre pyrolysis industry be granted consent to
establish or amendment in consent to establish only after
assessing the carrying capacity of the area. You are also
directed to ensure that health of workers involved in the

tyre pyrolysis industries is safeguarded.

Action Taken Report (ATR) shall be submitted to
the Central Pollution Control Board by 15.01.2020.
Failing to comply with these directions, shall attract

appropriate action under law.”

7. The CPCB has sought four months time to carry out further
studies as follows:-

“In view of the representations from the All India
Rubber & Tyre Recyclers Association, Mumbai
(AIRTRA), where they have claimed that Advance
Automated Plants addresses all the environmental
concerns as raised by the CPCB and in view of the
claim of Pyrolysis Industries Association, Punjab
where they have claimed that existing batch plants are
meeting the norms and SOPs, it has been decided that
CPCB uwill carry out study of the advance batch
automated plants as well as existing batch plants vis-
a-vis continuous plant to ascertain whether existing
would be able to meet environmental concerns or
advance batch automated plants are required to
address the environmental concerns. As per outcome of
the study, further decision would be taken that whether
existing batch/or advance batch automated plant is
required or only continuous plants be allowed. CPCB has

11



planned to complete the said study within a period of
four months starting from January 2020.”
Let the above study be carried out with the involvement of
NEERI and IIT, Delhi. Compliance of directions already issued

be overseen by the CPCB.

A further report in the matter be filed on or before 30.06.2020

by e-mail at judicial-ngt@gov.in. The report may also indicate

the details of the environmental compensation assessed and

recovered.

List for further consideration on 14.07.2020.

Adarsh Kumar Goel, CP

S.P Wangdi, JM

Dr. Nagin Nanda, EM

Siddhanta Das, EM

January 06, 2020
Original Application No. 400/2019

A
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Annexure — B

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name
2. Age/ Gender
3 Address /Contact number
4, Proximity of person from unit
5. Whether facing any problem of odour
or dust? If yes, then rate in scale of 1
to 10
6. Specify if the person has any Health.
Also mention duration
7. In case of any health issue, whether
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback
Date
Place

Name & designation of inspecting officer
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Annexure- C

Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name
2. | Age / Gender

3. | Address /Contact Number

4. | Designation

5. | Work profile

o

Working since how many years?
7. | Whether using PPE Kit

8. | Work duration ?

9. | Health condition (Details)

10 | In case of any health issues, specify duration
of iliness?

11. | Any feedback

Date
Place

Name & designation of inspecting officer
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Annexure-D

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name Sh. Senthil Kumar
2. Age/ Gender 41/Male
3 Address /Contact number S/o, Duraisamy
10/65 Sengulam, ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 %> Years Back not Now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health No Health Issue.
issue. Also mention duration
7. In case of any health issue, whether Not Applicable
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

15
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name Sh. Tamilarasu
2. Age/ Gender 22/Male
3 Address /Contact number S/o Devaraj
10/65A, Sengulam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back Not Now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam
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(R. Rajkumar)

Scientist D



Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Gobi
2. Age/ Gender 24/Male
3 Address /Contact number 10/65 Sengulam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour Not Available.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Smt. Sivagami Chinnan
2. Age/ Gender 35/ Female
3 Address /Contact number W/o Chinnan, 43,Arisana colony,
Kutthampalayam, Ingur.
4. Proximity of person from unit 1Km
5. Whether facing any problem of odour Not Now. 2Years Back.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Boopathy Raja
2. Age/ Gender 29/Male
3 Address /Contact number S/o Palanisamy,Nagappagowndam
Palayam, kampaliyampatti.
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years Back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health No Health Issue
issue. Also mention duration
7. In case of any health issue, whether Not Applicable
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

(R. Rajkumar)
Scientist D

Questionnaire -1 (For persons in adjoining areas (within 1) km radius
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No. Head Details
1. Name Smt. Kanammal
2. Age/ Gender 66/Female
3 Address /Contact number 122 sullimettur, kambuliyampatti
4. Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Chenni Maran
2. Age/ Gender 79/Male
3 Address /Contact number s/o Maran,
31Arjuna colony
kuttapalayam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details

1. Name Smt. Vasantha mani

2. Age/ Gender 65/Female

3 Address /Contact number 50, Utthandinayakkanputhur
varapalyam,

Kambiliyampatti

4. Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil

issue. Also mention duration

7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not

8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Valliyammal
2. Age/ Gender 69/Female
3 Address /Contact number 17,Sedakattur,varapalyam.
4, Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Winter Season time Cold Problem.
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

Head Details
No.
1. Name Sh. Rajendran
2. Age/ Gender 58/Male
3 Address /Contact number East Sanarpalayam
varapalayam
4, Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Winter Season time Cold and Sinus
issue. Also mention duration Problem.
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Lallbabu Mallick

2. | Age / Gender 31/ M

3. | Address /Contact Number Gram —Purandarpur,Nabasta,

Nanoor,Birbhum - 731215

4. | Designation Operator

5. | Work profile To operate the reactor during process
(Hot) Time

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Nil
duration of illness?

11. | Any feedback Nil

(R. Rajkumar)
Scientist D
Date: 06-01-2021
Place: Perundurai
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name Sh. Thakur Prasad Ram
2. | Age / Gender 55/ M
3. | Address /Contact Number Shivmuni,Sarayakota,Saraikota,Kotwa,

Narayanpur,Ballia,UP-277501

4. | Designation Loader

5. | Work profile To load & Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years
7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Not Applicable
duration of iliness?

11. | Any feedback Nil

(R. Rajkumar)
Scientist D
Date: 06-01-2021
Place: Perundurai
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Siddhnath

2. | Age / Gender 46 Years /IM

3. | Address /Contact Number S/o. Jay Govind, 291/18,Gahmar,

Ghajipur,UP -232327

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Good

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback Nil

(R. Rajkumar)
Scientist D
Date: 06-01-2021
Place: Perundurai
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Santhosh Kumar Yadav

2. | Age / Gender 34/ M

3. | Address /Contact Number S/o.Mishri yadav,kudhaohwar,Ghazipur,

Sammanpur,UP-233306

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback

Date: 06-01-2021
Place: Perundurai
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Ramanivas Kumar

2. | Age / Gender 21/ M

3. | Address /Contact Number S/o.Kalika Singh,Gajarahi,Buxar,
Bihar -802122

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback _

Date: 06-01-2021
Place: Perundurai

29

(R. Rajkumar)
Scientist D




Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Gharbharan

2. | Age / Gender 39/ M

3. | Address /Contact Number S/o.Durgavijay,Fakhruddinpur,Mubarakpur,
Azmagarh,Sathion,UP-276406

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback _

Date: 06-01-2021
Place: Perundurai
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Prakash Banvasi

2. | Age / Gender 44 | M

3. | Address /Contact Number S/o.Sechai Banvasi,Paliwar,Paliwar,

Gazipur,Paliwar,UP-275204

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback

Date: 06-01-2021
Place: Perundurai
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"‘; CENTRAL POLLUTION CONTROL BOARD
\’T“{ Regional Directorate (Chennai)

Status of environmental issues in operation of tyres pyrolysis units at M/S. Pairan Pyrolysis
Pvt. Ltd., Sipcot, Perundurali

Spillage of carbon in the working area:

After cooling, the external chute is connected to the carbon collection point and collection bag
is tied in the chute. While opening the collection point carbon particle spillage is collected
through bin. After fixing the chute, the reactor is rotated slowly, the internal spiral provided in
the reactor flows the carbon through the chute and collected in bag. During this process to
control fugitive emission, the suction hood is operated and in the front two sides barrier is

placed.

The steel is removed using the crane and stored in the open storage yard, whereas carbon
deposit in the steel leads to spillage during the dragging. The unit has a tray for collecting the
steel to avoid spillage of deposited carbon particle, which was not used at time of inspection.
The carbon deposit shall be removed mechanically or through water washing. So appropriate

measures shall be taken for removal of carbon particles deposited on the steel to avoid spillage.




Exposure of workers to fine carbon particles;

Workers are provided proper Personnel Protective Equipment such as mask, gloves, boots.

Process emission due to escape of pyro gas which remains entrapped inside reactor vessel
after completion of the process and their release into atmosphere with the opening of the
main door of the reactor vessel;

Before opening the reactor nitrogen gas is purged into the reactor, due to forward feeding the
gas is pushed off to the next chamber (condenser & gas holding tank) and VOC meter is used
by the industry to check the presence of any gas in the reactor.

VOCs monitored in the work place are within the limit of OSHA PEL standard

Escape of pyro gas directly into atmosphere through emergency release valve due to increase
of pressure in the reactor vessel:

During the inspection, it was observed that the pressure and temperature were being monitored
and any increase in pressure, the gas is flared. No emergency situation noticed during this
monitoring period.

In case of any abnormal emergency, pressure valve is provided to release the gas into
atmosphere.

Release of excess pyro gas or uncondensed gases for flaring;

Excess pyro gas is fired in the flaring chamber and the unit has also provided addition flaring
system in the stack at height of 32 mts.

Odor problem in plant and in neighborhood:

As per the provided questionnaire survey carried out in nearby villages, six person said that
odor issue was faced 2 years back (public informed that odour issue was faced due to rubber

reclaim industry situated in that industrial area behind M/s Pairan Pyrolysis Pvt. Ltd., and there
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is no issue due to operation of this unit. Whereas during inspection slight odor was observed

as like in petrol pumps.

Fugitive emission of charcoal/ fine carbon particle while removing from reactor vessel and
its packing into the bags;

In front of the reactor, Suction hood is provided and two sides barrier is placed to control the
fugitive emission.

Purged water from the water seal (oil —water separator) provided to separate the water
vapour from the pyro gas containing oil traces:

The unit has provided heavy duty macro emulsion fuel burner to fire oil with moisture (water)
(in the ratio of 70% oil & 30% water codensate)

Spillage and floor washing containing charcoal particle and oil;

The unit has informed that mechanical/manual cleaning being carried out for removal of carbon
particles. The bleed off scrubber water is sent to SEP.

The unit has provided closed loop system for oil, so that chances of oil spillage is reduced.

b
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‘ \ CENTRAL POLLUTION CONTROL BOARD
N\ Regional Directorate (Chennai)

STUDY ON BATCH PYROLYSIS PROCESS AT M/s. PAIRAN PYROLYSIS
PVT.LTD., SIPCOT, PERUNDURAI

1.0 Background:

Central Pollution Control Board, Regional Directorate Chennai was directed to carry out the
study at M/s Pairan Pyrolysis Pvt. Ltd., (Advanced Batch Process) with the following study
protocol as suggested by the committee;
» The monitoring will be carried out at both work place as well as ambient air quality
with following parameters:
e Work Place Monitoring: Respirable dust (PM1o, PM25) (8 hr time weighted Avg),
CO, VOCs, BIP.

e Ambient Air Quality Monitoring: PM1o, PM25, BLIP, VOCs.

» Incase of batch process monitoring to be carried out at work place at the time of feeding
waste tyre in the reactors and during opening of reactor for removal of charcoal /fine
carbon for comparison purpose.

» For ambient air quality, monitoring to be carried out for 8 hours during operation of
the plant at two locations.

» Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific value,
sediment, lead, arsenic, cadmium+ chromium+ nickel, PAH, Total halogents, PCBs,
and water content (as per schedule V Part B of HoM rules 2016).

> Assessment of temperature and pressure (mean as well as profiles), design parameters
of the units, incoming feed rate and product rate data from typical units will also be
analysed.

» Locations and numbers of sensors/alarms.

» Survey of minimum 10 persons in the adjoining areas (within 1km radius) through
questionnaire (draft questionnaire attached)

» Health assessment of workers through questionnaire (draft questionnaire attached).

» Any other parameter of interest if found to be useful during the study may also be included.

Accordingly, monitoring was carried out during 06 — 07 January, 2021 and sampling was
carried out through the NABL Accredited Lab M/s G Lens Innovation Labs Pvt. Ltd., Chennai.

1
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2.0 About the industry:

M/s Pairan Pyrolysis Pvt. Ltd., is located in plot no. S-20, SIPCOT Industrial Complex, Ingur
Village, Perundurai Taluk, Erode District. The nearby village Sengulam & Kuttapalayam

village from the unit having aerial distance 1.25 KM & 603 m respectively.
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The reactor capacity is 14 Tons of used tyre feeding per batch, whereas the unit is restricted to
operate at 12 Tons capacity as per TNPCB consent. The consented quantity of production of

various products are as follows;

SI.No | Description | Quantity | Unit
Product Details
1| Fuel Oil | 190 | T/M
By- Product Details
1 Carbon black 143 T/IM
2 Steel Wire Scarp 58 TIM
Intermediate Product Details
3 | Gaseous Fuel | 44 | T/M

The consented quantity of trade effluent (scrubber bleed off) discharge through solar

evaporation pond is 0.03 KLD.

The unit consists of batch pyrolysis reactor (horizontal circular air tight chamber of 2.6 m dia
and 7.5 m length provided with internal spiral system), followed by Primary condenser 2 nos,
Secondary condenser 4 nos., gas holding tank 1 no, Excess pyro gas firing chamber, scrubber

and stack of 30 m height with flaring system.

3.0 Process Description:

Pyrolysis is a chemical reaction that involves molecular breakdown of larger molecules into
smaller molecules in presence of heat. Pyrolysis is also known as thermal cracking, cracking,
thermolysis, depolymerization, etc. Tyre pyrolysis is the process of converting waste tyres into
products/intermediates like Pyrolysis Oil, Carbon Black, Steel Wire and Hydrocarbon Gas.

oo o CoC o a®

Large plastic or tire molecule

=
O/QQ—)I\\_/\(-_:(‘\_) Pyrolysis oil maolecule
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[ Atoms

Typical Pyrolysis process
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Scrap Tires are cut are packed densely into the reactor chamber. The reactor is heated to 300 -
400 C through fuels. Initially pyrolysis oil emulsion is used for firing. After starting of process,
the generated gas is condensed and oil is recovered. The uncondensed gas is further taken for
firing, after cutoff of oil firing. The reactor is rotated slowly 0.5 — 2 RPM during the process.
The condensed oil collected in the storage tanks connected to the individual condensers. After
completion of process, the oil is taken to the final collection tank. The excess uncondensed gas
is fired in a rectangular firing chamber. The exhaust from the firing chamber is connected to
the scrubber followed by the stack. Flaring system is provided in the stack in case of firing the

unburnt gas escape from the firing chamber.

After completion of the process, the reactor chamber is left for cooling until it reaches below
50°C. Then, the carbon is collected from the reactor by connecting the carbon chute tied with
collection bag. Due to internal spiral arrangement, the carbon flows into the collection bag. To
control the fugitive emission during the collection of carbon, suction hood with sprinkler is
provided in the front of reactor. The suction wood is connected to the particulate collection
bag.

Process timings for one batch process;

Loading — 4 hours

Process - 8 to 10 hours

Cooling- 8 to 10 hours

Carbon black and steel discharge (unloading) — 4 hours

4.0 Operation Status during inspection:

During the inspection, 10 Tons of waste cut tyres was fed to the reactor through Crane. The
batch started at 11.30 AM (Day 1) and completed on Day 2 @ 4.00 PM, the total time of
operation per batch 28.5 hrs. Time wise break of activities carried out is as follows;

e 11.30 AM -01.30 PM - Waste Tyre loaded

e 2PM-10.40 PM - Process period

e Around 5.30 PM oil firing of reactor shifted to gas firing

e 11 PM - 12 noon - Cooling period

e 12 noon — After achieving the temperature below 50 C, unloading of carbon particles
carried out till 4 PM
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Temperature and pressure was noted through analog system, whereas during the operation the
digital temperature & pressure sensor was not working. It was noticed that this digital system
found working at initial operation & after cooling of condenser. The temperature & pressure

values recorded manually is given in below table.

Time Temperature Pressure Gas Tank Pressure
C Kg/cm3 Kg/cm3
02.50 PM 46 1 bar -
03.10 PM 51.1 1 bar -
03.30 PM 57.7 1 bar -
03.50 PM 76.4 1 bar -
04.10 PM 120.7 1 bar -
04.30 PM 177.5 1 bar -
04.50 PM 220 1 bar -
05.10 PM 200 1 bar -
05.30 PM 190 1 bar -
05.50 PM 200 1 bar -
06.10 PM 200 1 bar -
06.30 PM 200 0.2 0.22
06.50 PM 200 0.2 0.22
07.00 PM 250 0.2 0.1
07.20 PM 270 0.23 0.2
07.40 PM 271 0.3 0.2
08.00 PM 280 0.2 0.15
08.20 PM 290 0.2 0.1
08.40 PM 281 0.2 0.2
09.00 PM 285 0.3 0.2
09.20 PM 295 0.2 0.2
09.40 PM 295 0.2 0.3
10.00 PM 290 0.2 0.2
10.20 PM 295 0.3 0.2
10.40 PM 300 0.3 0.2
11.00 PM 280 0.2 0.15
11.20 PM 270 0.29 0.21
11.40 PM 240 0.2 0.18
12.00 AM 210 0.15 0.09
12.30 AM 170 0.1 0.02
09.30 AM 110 - -
12.00 noon 50 - -

10 tons of tyre fed in the pyrolysis reactor, produces around 4200 lits of oil, approx. 3500 Kg
(7 bags x 500 kg) of Carbon and approx.1.8 tons of steel.

After cooling, the external chute is connected to the carbon collection point and collection bag
is tied in the chute. While opening the collection point carbon particle spillage is collected

through bin. After fixing the reactor is rotated slowly, the internal spiral provided in the reactor

5
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flows the carbon through the chute and collected in bag. During this process to control fugitive

emission, the suction hood is operated and in the front two sides barrier is placed. Before
opening the reactor nitrogen gas is purged.

6.0 Details of Monitoring & Analysis Report:

Based upon the batch process activity time, work place monitoring was carried out at time of

loading, process, cooling & unloading and also VOC is monitored near condenser & storage
tank.

Ambient Air Quality Monitoring was carried out at two locations in upward & downward wind
directions for 24 hrs. The predominated wind direction is NE to SW, whereas the direction

changes to SW to NE also. During the monitoring it was raining for 3.5 hrs between 02.30 AM
to 06.00 AM. The sampling locations are shown in the below map.
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The analysis result of ambient air quality monitoring results is given in the Table 1, 2 & 3.
Toluene in the upwind found more comparatively to downwind direction. The value ranges

from 12.73 pg/m?® to 209.09 pg/m?® and contribution is observed during night time & early
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morning due to less dispersion. The contribution of toluene observed, since the station is placed

near to the oil storage shed.

VVOCs monitored in the work place are within the limit of OSHA PEL standard. The analysis

result of work place monitoring is shown in the Table 4.

The PM10 concentration observed in the work place area during loading, process, cooling &
unloading is 39.99, 30.11, 17.2 & 25.2 pg/m? respectively. The PM2.5 concentration observed

in the work place area during loading, process, cooling & unloading is 17.31, 12.99, 8.33 &

16.3 pg/m? respectively. The PM concentration is observed slightly increases during loading

& unloading as compared with the process & cooling time.

Table 1: Ambient Air Quality

SI.No Parameters Near Security Office | Near Steel Storage Standard
' (Downwind) Yard (Upwind)
Particulate Matter 100
1 (PM 10) - pg/m? 56.4 55.5
Particulate Matter 60
2 (PM 2.5)- pg/m? 22.8 20.4
Carbon Monoxide as CO , ) 04
3 (L hour) - mg/m? BDL (DL:1.14) BDL (DL:1.14)
4 Benzo (a)Pyrene - ng/m?3 BLQ (LOQ:0.03) BLQ (LOQ:0.03) 01

Table 2: VOCs in Ambient Air Monitoring (Upwind) (ug/m?)

Sample Location sample-1 sample-2 sample-3 24 Hrs Average
DICHLOROMETHANE 0.91 1.09 1.04 1.01
TOLUENE 12.73 94.36 209.09 105.40
BENZENE 0.00 0.00 0.00 0.00
m-XYLENE 10.61 6.40 0.56 5.86
0-XYLENE 10.62 6.34 0.42 5.79
ETHYLBENZENE 3.65 2.28 0.45 2.12
STYRENE 0.82 0.56 0.00 0.46
ISOPROPYLBENZENE 1.46 0.89 0.00 0.78
1,2,4A-TRIMETHYLBENZENE 25.56 15.02 0.59 13.73
1,4-DICHLOROBENZENE 15.41 10.64 3.94 9.99
1,3,5-TRIMETHYLBENZENE 7.22 4.30 0.00 3.84
NAPHTHALENE 2.05 1.59 0.88 1.51

Table 3: VOCs in Ambient Air Monitoring (Downwind) (ug/m?2)
7
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Sample Location sample-1 sample-2 sample-3 24 Hrs Average
Dichloromethane 0.70 1.23 1.06 1.00
Toluene 13.34 20.15 15.24 16.24
Benzene 0.00 0.00 0.00 0
M-XYLENE 14.69 18.05 8.97 13.90
O-XYLENE 15.33 18.55 8.41 14.10
Ethylbenzene 4.52 7.61 5.39 5.84
Styrene 1.01 1.35 0.70 1.02
Isopropylbenzene 2.06 2.78 1.44 2.09
1,2,4-trimethylbenzene 4431 48.01 16.70 36.34
1,4-dichlorobenzene 24.66 24.32 6.05 18.34
1,3,5-trimethylbenzene 13.30 14.70 5.10 11.03
Naphthalene 1.65 2.89 2.09 2.21
Table 4: Work Place Monitoring Results (ug/m?3) ug/m?’\ PPM | PPM
Sample Front of Front of Front of Front of colr\ml:j:rrlse S{\cl)?’ZE;e OSHA
Location react_or reactor reac_tor reacto_r r tank Total PEL
(Loading) | (process) | (cooling) | (Unloading) (process) | (process) (8 hrs)
Particulate - - -
Matter (PM 10) 39.99 30.11 17.2 25.2 - -
Particulate - - -
Matter (PM 2.5) 17.31 12.99 8.33 16.3 - -
Carbon BDL BDL BDL BDL BDL BDL - - -
Monoxide as CO | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14)
Benzo (a) Pyrene i (LoEsz:803) J (LO%L:803) i i
Dichloromethane 5.18 0.71 0.77 2.58 1.24 1.72 122 00035 | 25
Toluene 494.75 15.99 21.12 77.13 19.73 334.04 | 962.76 | 0.2553 | 10
Benzene 2.41 0.00 0.00 0.00 0.00 1.86 4.27 | 0.0013 1
M-xylene 455 1.85 2.71 22.02 6.52 7.39 45.04 | 0.0103 | 100
O-xylene 3.12 1.38 2.19 10.92 3.22 3.19 24,02 | 0.0055 | 100
Ethylbenzene 4.46 1.05 1.99 11.54 2.78 6.66 28.48 | 0.0065 5
Styrene 2.10 0.00 0.88 3.76 1.77 1.86 10.37 | 0.0024 | 50
8.7x10 50
Isopropylbenzene 0.00 0.56 0.44 1.37 0.65 1.00 4.02 -4
1,2,4- 0.0088 25
trimethylbenzene 3.76 4.33 6.93 7.96 18.34 2.33 43.65
1,4- 0.0298 10
dichlorobenzene 25.27 3.01 9.31 8.36 63.08 70.48 179.51
1,3,5- 0.0023 25
trimethylbenzene 0.00 1.36 1.92 2.98 4.10 0.96 11.32
Naphthalene 6.63 1.10 1.23 3.97 22.88 1.11 36.92 | 0.007 | 0.1
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The characteristics of the oil sample collected is shown in the below table 5. There is no specific

standard prescribed for the oil derived from waste tyre. However, the same is compared with

the specification of fuel derived from waste oil and all parameters are found within the

specification.

Table 5: Oil Sample
SI.No Parameters unit Pyrolysis Oil dSpeCIflcatlon o fuel'
erived from waste oil
1 Sediment % 0.18 0.25
2 Arsenic as As PPM BLQ (LOQ:1.0) 5
Cadmium as Cd + PPM 500
3 Chromium as Cr + 3.69
Nickel as Ni
4 Lead as Pb PPM 1.11 100
5 Poly aromatic % BLQ 6
Hydrocarbons (LOQ:0.00025)
6 Polychlorinated Biphenyl PPM BLQ (LOQ:0.2) <2
7 Sulphur as S % 0.0035% 4.5%
8 Total Halogens as ClI mg/kg | BDL (DL:1.0) 4000
9 Water content % 0.1 1%
10 | Calorific Value Kcal/kg | 6347

7.0 Steps taken by the unit for control of pollution:

The unit has provided the suction hood and sprinkler system in the front of the reactor

to control the fugitive emission during the operation of carbon unloading. The suction

hood is connected to the bag to collect the particulate matter.

It was informed by the unit that maximum cleaning of floors being carried out manually

without using water.

The emission from the reactor firing is connected to the scrubber followed by the

common stack of height 32 m. The stack is provided with flaring system.

The excess pyro gas is fired in the flaring chamber and connected to the scrubber

followed by the common stack.

The purge out water from the scrubbers is sent to solar evaporation pond.

The unit has provided one methane sensors at firing chamber.
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8.0 Outcome of Survey as per protocol:

Survey of 10 persons from nearby village was carried out at Sengulam,
Kutthampalayam, Kambuliyampatti & Varapalyam as per the provided questionnaire.
In which six person said that odor issue was faced 2 years back and currently there is
no issue due to operation of industry.

Health assessment of workers also carried out through the questionnaire provided by

the committee. As per the workers statement, they are not having any health issue.

Copy of the questionnaires are enclosed as Annexure 1 & I1.

9.0 Steps required for improvement:

Existing suction hood provided is not engineering designed, so same shall be modified
accordingly to enhance appropriate suction.

At present, the exhaust connected from suction hood is connected to collection bag, to
improve efficacy of collection proper APCD shall be provided.

The steel is removed using the crane and stored in the open storage yard, whereas
carbon deposit in the steel leads to spillage during the dragging. The unit has a tray for
collecting the steel to avoid spillage of deposited carbon particle, which was not used
at time of inspection. The carbon deposit shall be removed mechanically or through
water washing. So appropriate measures shall be taken for removal of carbon particles
deposited on the steel to avoid spillage.

Closed shed shall be provided for the storage of collected carbon and steel.

During the entire study, less particulate emission was observed. The unit has taken utmost

care for control of particle emission. If such scenario is followed on day to day activity, the

particulate emission during carbon unloading shall be controlled effectively.

As per scope/protocol of the work given by the committee, the unit is complying with

pollution control norms and suggested to implement the above improvements said in point

9.

Improvement in the control of fugitive emission is observed after installation of APCDs. The

comparison is made through google image & present photographs shown below;

10
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Before (Google Image of March 2020)

After APCD Measures (At present)

The photograph & Videography’s taken during the entire monitoring period is attached for

reference.

(R. Rajkumar)
Scientist D
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View of Plant
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Loading
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Excess Gas Flaring
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Suction Hood Exhaust connected to Bag
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Annexure-E
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RDC/Legal/NGT-PB/400(19)/2019/19° : Date: 16.02.2021

To,

Shri Anand Kumar

AD& DH, Waste Management- I1I
Central Pollution Control Board
Parivesh Bhawan

East Arjun Nagar

Delhi-110032

Sub: Study of Tyre Pyrolysis plant of M/s Narmada Industries at Raipur in CG- reg.
Ref: Your email dated 01.02.2021

Respected Sir,

With reference to the above, the officials from Regional Directorate CPCB Bhopal
has conducted the inspection & monitoring of M/s Narmada Industries, Siltara Phase
2 Raipur, Chhattisgarh during 9" to 11" February, 2021 and the detailed report along
with analysis report is submitted for necessary action.

Yours faithfully

(ﬁ%ﬁ%“

Regional Director
Encl: As above.
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Central pollution Control Board
Regional Directorate (central) Bhopal

Inspection report of M/s Narmada Industries, Siltara Industrial
Area Phase-2, Raipur( CG)

A. Back Ground :

With reference to the email received from CPCB, HO, Delhi dated 01.02.2021 in the matter of
Hon’ble NGT Original Application No. 400 of 2019 in Social Action for Forest & Environment
(SAFE) verses Union of India &Ors. Sh Milind Kumar Nimje Scientist C &Sh Praveen Kumar
Jain scientist B fromCPCB, Regional Directorate Bhopal along with Sh. PrassanaSonkar.
Assistant Environmental Engineer from CECB, Regional office. Raipur and expert memberDr.
K V Gorge, Senior Principal Scientist, NEERIL Nagpur, carried out joint inspection of M/s
Narmada Industries, Manurethi Road, Siltara Phase -2, Raipur. Chhattisgarh during 9" to0 11"
February 2021. Sh. ManeshAgrawar, Owner of the plant accompanied during visit.

During the visit the team members inspected the entire Tyre Pyrolysis plant including raw
material storage area, tyre cutting machine, tyre Pyrolysis reactor in accordance with the protocol
developed for the study and understand the manufacturing process and probable pollution
generation sources. The photographs taken during the visit are enclosed at Annexure-I.

CPCB Regional Directorate Bhopal has engaged M/s Anacon Laboratory, Nagpur who is a an
EPA recognized laboratory for monitoring of Ambient Air Quality, Work Place Monitoring and
collection of Tyre Pyrolysis Oil (TPO) sample for detailed characterization.

B. Sampling and analysis

e M/s Anacon Laboratory has carried out the ambient Air Quality in the plant premises at 2
locations for 24 hours for PMI10, PM2.5, BaP, VOCs.and Work Place Monitoring at 3
locations for 8 hr time weighted avg for PM10, PM2.5, CO, VOCs. BaP. During the
monitoring the plant was in operation. The monitoring work was done during 9"to | 1"
February, 2021. the Laboratory has also collected the Tyre Pyrolysis Oil (TPO) sample for
analysis of its Sulphur content, calorific value, sediment, lead, arsenic, cadmium+
chromium+ nickel, PAH, total halogents, PCBs, and water content (as per schedule V part B
of HoM Rules, 2016).purposes.
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Table 1: Ambient Air Quality Monitoring Report of M/s. Narmada Industry, Raipur(CG)

(monitoring date 9" to 11" February 2021)

Parameters Main gate " Near the stack of CPCB Standard |

( Plant Entry) 1 Reactor 3 & 4 (24 hrs) ;
_backside o |

Partiqu]ar Matter (PMp) 169.38 310.67 100

pg/m’ |

Particular Matter (PM s) pg/m3 54.02 ‘ 72.15 60

Total VOCs 0.111 » 0.132 -- |

pug/m’ | |

Benzo-Pyrene (as BaP) ng/m’ | BDL (DL 0.01) | BDL (DL 0.01) ' 1.0 Annual

* Ambient air quality was monitored at 2 locations i.e. plant main gate

and back side ot

reactor 3&4 stack for 24 hours for PM,. PM-s. VOCs & Benzo-Pyrene. It can be seen
from the above table that the PM,gvalues are exceeding the limits at both the monitored
locations, PM, s value is exceeding at one location i.e. back side of reactor 3&4 stack and
all other parameters are within the limits.

Table 2: Work Zone_air quality monitoring report of M/s. Narmada Industry,

Raipur(CG)

( 8 hour monitoring during 9" to 11" February 2021)

Parameters Near Reactor | Near Reactor | Near oil Tank CPCB Standard
1&2 J3&4 (8 hrs) )

Particular 168.76 232.25 191.48 100

Matter (PM0) (24 hrs)

pg/m3 B - S

Particular 57.11 69.50 62.35 60

Matter (PM5) | (24 hrs)

pug/m’ | |

Carbon 0.572 0.634 0.590 2.0

Monoxide (as (8 hrs)

CO) mg/m3 . -

Total VOCs 0.104 0.125 0.093 -

pg/m’

Benzo-Pyrene | BDL (DL 0.01) | BDL (DL 0.01) | BDL (DL 0.01) 1.0 (Annual)

(as BaP) ng/m’

* Work Zone air quality monitoring done at 3 locations i.e. Near Reactor | & 2, Near Reactor
3 & 4 and Near oil Tank for 8 hours duration. It can be seen from the above table that the
PM,( values are exceeding the limits at all the 3 locations and PM, s values exceeding at 2
locations, Carbon Monoxide values are also found within the limits and the VOCs values are
found in the range of 0.093 ng/m*to 0.125.and Benzo-pyrene value in Below Detected limit
(detection limit 0.01 ng/m’.)

54



Table 3: Tyre Pyrolysis Qil

analysis report of M/s. Narmada Industry, Raipur(CG)

S. No. | Parameters Test Result | CPCB Specification as per Schedule V|
part B (fuel derived from waste oil)
Ls Lead (as Pb) ppm Absent Max. 100
2. Arsenic (as As) ppm Absent Max. 5
2 Cadmium (as Cd) ppm | Absent Max. 500
4. Chromium (as Cr) ppm | 0.004
5 Nickel (as Ni) ppm 0.002
6. Sediment % <0.1 0.25
8 Total Halogents ppm 146.45 4000
8. Sulphur 0.47 4.5
9. Calorific value | 10265 --
Kcal/Kg
10. Water Content % <0.1 1
1. | Poly chlorinated | BDL(DL 0.01) | Max. 2000 i
biphenyls (PCB) S
12. Poly Aromatic | BDL (DL 0.03) | Max. 6 %
Hydrocarbon (PAH) |

e The tyre pyrolysis oil analysis report reveals that all the analyzed values are within the limits
specified by CPCB. The Poly chlorinated biphenyls analysis work is under progress.

e The detailed laboratory analysis reports of ambient air quality, work zone air quality and oil
analysis reports are enclosed at Annexure-II.

C. Health Assessment details of the workers:

e For health assessment of workers working in the plant the team Interacted with 10 Nos. of
workers and filled up the Questionnaire and the same is enclosed at Annexure-III.

e There was no villages are found located in the periphery of | KM of the unit as the unit is
located in the Siltara Industrial Area to study the impact of pollutants on health of local
people in adjoining area.

D. During the visit the following points are also observed:

M/s Narmada Industries has located in the common premises( M/s Indra Metal Works., M/s

Jagdamba Power and M/s Sagar Energy Ltd ) of around 04 industries at Siltara Phase -2

industrial area Raipur.No boundary wall and gates constructed within the premises of industries
these industries but common display board provided at main gate for all the industries name
without address.The plant was situated 1 km away from any residential settlement. Industry has
sufficient space in the plant premises.The process area is concrete but internal road are kuttcha .
the Google map view of yiew of the plant is given at Figure 1.
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The unit is involved in production of Tyre Pyrolysis Oil (TPO), carbon black and steel scrap
from the scrap tyre. As per the CTO the total production capacity of Tyre Pyrolysis Oil is
6000 MTA. The unit is having 4 reactorsof 5 Ton capacity each where the Pyrolysis process
oceurs in 150 °C and the oil produced is collected after condensation. During the visit only
one reactor was in operation with full feeding load. The unit has installed bag filter and
ventury scrubber as air pollution control devices. Carbon black and steel scrap
producedduring the process as by-products are sold to open market by the unit. During
process the waste gases are also generated which are collected in balloonsand reused as a
fuel in the reactor during pyrolysis.The tyre pyrolysis process description with process flow
chart is enclosed at Annexure-1V,

The industry has installed all the plant and machineries which are required tor tyre pyrolysis
plant like Tyre Cutting Machine, Reactor., Heavy oil collector tank. Condensor tank.
Compressor,Screw conveyor etc. The details of plant and machineries is given at Annexure-
V. -

Consent to operate under Water and Air Acts are issued from CECB which is valid up to
31.7.2024. Copy of consent is enclosed at Annexure-VI.

The industry has not even applied for HW authorization under HW rules 2016. As informd
by Sh. Manish Agarwal, owner of the plant that the tyre pyrolysis oil production process is
not hazardous and no hazardous waste generated but it was verified from the SOP that the
tyre pyrolysis plants should obtain the HW authorization.

Raw material (waste tyre) purchased fi in the

premises.During the visit around 250 ton w

rom local market and stored openly
aste tyre and around 10 ton wood chips used as a
fuel are stored openly. The industry is using tanker water as a source of raw water for
process as well as domestic purposes.Around 8 KL water is used in the process and 2 KL for
domestic purposes.

There are 04 reactor installed have 5 ton capacity each to process waste tyre for production
of pyrolysis oil.All the four reactors are jtlached through common ductwith common bag
filter as APCD. During process the carbon dust is also collected through separate duct
attached with tractor. The all dust called black carbon is a byproduct which is being used in
ink industry, cement industry, paint industry etc.The tyre pyrolysis oil used as a fuel and by-
product i.e black carbon and iron wires wer% sold in local market.

About 1 ton capacityTyre cutter installed in the premises but as per the SOP iron wire tyre
processed in the reactor. As intimated by Sh. Manish Agrawal if without wire tyre particles
deposits on the inner walls of reactor and ml;y block the reactor therfore with wire tyre has
been used in the process.

During the visit it was observed that the
conveyors from which jumbo bags were
collectors were used for fugitive emission
case of any spillages.

arbon was handled in the plant through screw
lled. During the carbon discharge process dust
control. Industrial vacuum cleaners were used in
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14.

The mechanized bag filling process with dust collector was installed and found effective in
arresting fugitive emission and there was |very less exposure occurs to the workers with
carbon particles in the process. The team interacted with 10 workers in the plant and spoke
about their medical history. It was informed that none of the workers had such medical
history of underlying respiratory problems.

. The plant is using nitrogen after process compietion to purge the reactor of any pyro-gas

remaining entrapped inside reactor vessel. During the visit no such escape was observed in
to the atmosphere during opening of main reactor door.

. The plant has connected the pressure release valve to the flaring system where the gas was

burnt in case of such emergency release. During night time gas flaring was going on the date
of visit.

. During the visit odor was observed slightly near the pyro oil storage tank and pungent

smell was also observed near by the waste gas collection balloon area. there is no odor
found in other than these two areas.

. The industry has provided dust collectors [to capture the fugitive emissions from the the

reactor doors during carbon discharge and| packing area. During visit no such fugitives
emissions were observed.

The industry has made cemented flooring at all the plant and machinery areas. The purged
water from oil seal has been collected in a pit and sent to 2 KLD capacity ETP where it was
treated in a multi-step process to remove oil and carbon from the water. The treated water
has been reused in the plant. The wastewater spillages and floor washings also collected
separately and treated in the same ETP. During the visit the ETP was not in fully operational
and not maintaining the records of ETP sludge etc. the ETP flow chart is enclosed at
Annexure-VIIL.

. Fire extinguisher install in the process area for preventing any fire accident and the workers

were found using PPEs i.e. helmet, hand gloves and mask during handling of raw materials.

E. Recommendations:

)
2)

3)

To obtain the HW authorization under HW Rules 2016 and implement the conditions
mentioned there in
To operate ETP and maintain records proper

)i

To take necessary steps to prevent odor in the plait
To make the approach road cemented

To earmark and store the raw materials in covered area instead of open and kutchha area to
prevent fugitive emission .
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6) The PMI10 and PM 2.5 values in the ambient air quality and work place air quality are
exceeding the limits, therefore necessary directions may be issued to industry fpr

corrective measures.

(Pra umar Jain) (Milind Nimje)

Scientist ‘B’ Scientist ‘C’
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Siltara I/A ph-2 Raipur Pyrolysis Plant

Gas Collection Balloon

Raw Tyre store area
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IMARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

* |SO 9001:2015, 1ISO 14001:2015, OHSAS 18001:2007 Certified

¢ Recognized By Ministry of Environment & Forests (MoEF), New Delhi
® Approved by : Food Safety & Standards Authority of India under F€ >
® Bureau of Indian Standards (BIS); Agricultural & Processed Food Product
* Export inspection council (EIC}); AGMARK

s Export Development Authority (AP

Ambient Air Quality Analysis Report

Report Code: AN/AA/2021/1-2 Issue Date: 15/02/2021
Issued To : Central Pollution Control Board
Central Zone, Bhopal
Madhya Pradesh.
Name of Site - M/s Narmada Industries

Village : Murethi, Siltara Phasce 2
Raipur-492 001, Chhattisgarh

Inward No. : 2021/ Mon-23-2

Sample Description : Ambient Air

Sample Drawn On : 10/02/2021 to 11/02/2021

Sample Drawn By : Anacon Representative

Sample Received On : 12/02/2021

Sampling Location : Nr. Plant Entry Gate

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sampling Time 24 s,

Ambient Temperature : 23°C

Average Flow Rate of SPM : 1.1 (m3/min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions 1 Clear o

SL. No. PARAMETER TESTMETHOD  RESULT __‘L UNIT |[CPCB Standards

A | Particulate Matter (PMio)-A 15:5182 (Part 23) | 140.19 Cpgimt | -
B Particulate Matter (PMo)-B 1S:5182 (Part é3) 240.42 pe /m? =
€ Particulate Matter (’Mio)-C IS:5182 (Part 23) 127.52 pg/m | -
1 Particulate Matter (PMio)-Avg. | 1S:5182 (Part 23) 169.38 pg /m? 100 @4 hrs) |
2 Particulate Matter (PMas) USEPA-40 (Part 50) 54.02 pg /m? 60 (24 hrs)
3 Total VOCs 15:5182 (Part 11) 0111 pg /m? -- g
4 Benzo(a)Pyrene (as BaP) 15:5182 (Part 12) BDL (DL 0.01) | ng/m? L 1.0 (annual) !

Notes:- 1) ® AAQ Sampling time for A = 10:40 to 18:40, for B = 18:45 to 02:45 and for C = 02:50 to 10:50.
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
be considered as ‘absent’. Feves

‘___/(‘_,, | Cinnu~ %—F
Authorized Sign:ala;ry

Laboratory address : FP-34, 35, Food Park, 5 Star Indusirial Estate, MIDC Butibon, Nagpur
Email : support@anacon.in

4=

Thanks for your "aith and trustin our services. We at Anacon Labor atories cherish our reriaticnshig
We put in a lot of hard work Eo ensure that you have a se: :mlws experience at every stap of aur relationship
In order to ensure that your next experience will be significantly better, we wcle»a«z your feedback over email an feedback@anacon.ii



MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
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ANACON LABORATORIES PVT. LTD.

¢ |SO 9001:2015, ISO 14001:2015. OHSAS 18001:2007 Certified

* Recognized By Ministry of Environment & Forests (MoEf
e Approved by . Food Safety & Standards Autharity of India

s Bureau of Indian Standards (BIS); Agricultural & Pro

* Export inspection council (EIC}; AGMARK

cessed Food Products Export Deve

TEST REPORT

alopment Authont

Ambient Air Quality Analysis Report

Report Code: AN/AA/2021/1-1

Issued To

Issue Date: 15/02/2021

Central Pollution Control Board
Central Zone, Bhopal

Madhya Pradesh.

Name of Site

M/s Narmada Industries
Village : Murethi, Siltara Phase-?
Raipur-492 001, Chhattisgarh

Inward No. : 2021/Mon-23-1

Sample Description : Ambient Air

Sample Drawn On : 10/02/2021 to 11/02/2021

Sample Drawn By : Anacon Representative

Sample Received On : 12/02/2021

Sampling Location : Nr. Stack of Reactor 3 & 4 backside
Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sampling Time : 24 Hre. |

Ambient Temperature 123°C

Average Flow Rate of SPM

:+ 1.2 (m*/min) |

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

SI. No. PARAMETER TEST METHOD RESULT UNIT (CPCB Standards
A | Particulate Mattor (PMio) A 15:5182 (Part 23) 373.60 ug /m | ]
B | Particulate Matter (PMio)-B 15:5182 (Part 23) 210.18 g /me | -
- Particulate Matter (PM1o)-C 15:5182 (Part 23) 348.23 pg /md - |
1 Particulate Matter (PMio)-Avg. 15:5182 (Part 23) 310.67 pg/m* | 100 (24 hrs) |
2 Particulate Matter (PMas) USEPA-40 (Part 50) 7215 pg fm? " 60 (24 hrs)
3 | Total VOCs 1S:5182 (Part 11) 0.132 (pgm |

- Benzo(a)Pyrene (as BaP)

15:5182 (Part 12)

BDL (DL 0.01) J ng/m? | 1.0 l._qnnu.ﬁ:

Notes:- 1) s AAQ Sampling time for A =2:55 to 10:55, for B =11:03 to 19:03 and for C =19:10 to 3:10
2) @ BDL- Below detection limit ® DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

e

I Can—f

Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate. MIDC Butibort. Magpur - 441 122
Email : support@anacon in

Thanks for your faith and trust in our services. We al Anacon Laboratories

We put in a lot of hard work to ensur

re that you have a seamless expeiience

cherish ¢ Jrrnia on In

In order to ensure that your next experience will be significantly betier, wi 65|m your fr.
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ANACON LABORATORIES PVT. LTD.

* (SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

* Recognized By Ministry of Environment & Forests (MoEF ), New Delh

* Approved by : Food Safely & Standards Authority of Indla under FSS Act;
* Bureau of Indlan Standards (BIS); Agricultural & Processed Food Products Export Davelopment Authority (APEDA)
* Export inspeaction council (EIC); AGMARK

TEST REPCR™Y

Fugitive Emission Analysis Report

Report Code: AN/IL/2021/1-3

Issued To

Issue Date: 15/02/2021

Central Pollution Control Board

Central Zone, Bhopal
Madhya Pradesh.

Name of Site

-------------

M/s Narmada [ndustries
Village : Murethi, Siltara Phase-2
Raipur-492 001, Chhattisgarh

-

----------

---------------------------

Inward No. : 2021/Mon-23-3

Sample Description : Work Place

Sample Drawn On : 09/02/2021 to 10/02/2021

Sample Drawn By : Anacon Representative

Sample Received On : 12/02/2021

Sampling Location :Nr. Reactor 1 & 2

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sampling Tine :81Ns.

Ambient Temperature 2 20°C

Average Flow Rate of SPM : 1.1 (m3/min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl. No. PARAMETER TEST METHOD RESULT UNIT | CPCB Standards
1 Particulate Matter (PMio) 1S:5182 (Part 23) 168.76 pg /m? 100 (24 hrs) -;
2 Particulate Matter (PMas) USEPA-40 (Part 50) 57.11 g /nid 60 (24 hrs) |
3 Carbon Monoxide (as CO) [5:5182 (Part 10) 0.57 mg/m* | 2.0 (8 hrs)
4 Total VOCs 15:5182 (Part 11) 0.104 ug /m? -
b Benzo-Pyrene (as BaP) I15:5182 (Part 12) BDL (DL 0.01) | ng/m? 1 1.0 (annual)

Notes:- 1) ® Work Place Sampling time = 18:00 (9/2/2021) to 2:00 (10/2/2021).
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

<) Q1 Coano—f

Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butiborl, Nagpur

Emall : support@anacon.in

Thanks for your falth and trust in our services. We at Anacon Laboratoilas charish «
We putin a lot of hard work to ansure inat you have a seamlass experience at ey
In order to ensure that your next experience wili be significantly better, we
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ANAC HNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

® |SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

e Recognized By Ministry of Environment & Forests (MoEF ), New Delhi

* Approved by : Food Safety & Standards Authority of India under FSS Act

» Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authorly (AredA),
® Export inspection council (EIC), AGMARK

Fugitive Emission Analysis Report

Report Code: AN/FE/2021/1-4 Issue Date: 15/02/2021
Issued To - Central Pollution Control Board

Central Zone, Bhopal

Madhya Pradesh.
Name of Site : M/s Narmada Industries

Village : Murethi, Siltara Phase-2
Raipur-492 001, Chhattisgarh

o T 0 o o o T 3 T B 2 O o o O ] 0 1 2 ot o ot

Inward No. : 2021/Mon-23-4

Sample Description : Work Place

Sample Drawn On : 09/02/2021 to 10/02/2021

Sample Drawn By : Anacon Representative

Sample Received On :12/02/2021

Sampling Location :Nr. Reactor 3 & 4

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sampling Time : 8 11rs.

Ambient Temperature :20°C

Average Flow Rate of SPM : 1.2 (m¥min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl. No. PARAMETER TEST METHOD RESULT UNIT | CPCB Standards

1 | Particulate Matter (PMw) | 15:5182 (Part 23) 23225 | pg/m’ | 100 (24 hrs)
2 | Particulate Matter (PMas) | USEPA-40 (Part 50) | 6950 | pg/m’ | 60 Q4 hrs)
3 Carbon Monoxide (as CO) | 15:5182 (Parf 10) | 0.634 | mg/m* | 2.0 (8 hrs)
4 | Total VOCs 1S:5182 (Part 11) 0.125 g/ | -~
5 | Benzo-Pyrene (as BaP) [S:5182 (Part 12) BDL (DL0.01) | ng/m® | 10 (annual)

Notes:- 1)  Work Place Sampling time = 18:35 (9/2/2021) to 02:35 (10/2/2021).
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

/.‘-,_ 7
< _ | 8 On~s—pP
Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate. MIDC Butibori Nagpu
Email : support@anacon.in

Thanks for your aith and trust in our services. We al Anacon Laboratories cherish ¢
We put in a ot of hard work to ensure that you have a seamless exparien 1l BVEIY relationuing

i rarlat
] f[
In order to ensure that your next experiance will be significantiy nelte( we W \,?-n your ruent ack over email on feedback@:



ANAC JHNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH

TEST REPOR

ANACON LABORATORIES PVT. LTD.
* |SO 9001:2015, ISO 14001:2015, OHSAS 18001 2007

* Recognized By Ministry of Environment & Fore

MoET New Deit

s Approved by : Food Safety & Standards A_ithcnty of Indm under I-&:::u Act;
® Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authority (APEDA);

* Export inspection council (EIC); AGMARK.

Fugitive Emission Analysis Report

Report Code: AN/TL/2021/1-5

Issued To

[ssue Date: 15/02/2021

Central Pollution Control Board

Central Zone, Bhopal
Madhya Pradesh.

Name of Site

M/s Narmada Industries

Village : Murethi, Siltara Phase-2

Raipur-492 001, Chhaltisgath

Inward No.

Sample Description
Sample Drawn On
Sample Drawn By
Sample Received On

: 2021/Mon-23-5

: Work Place

: 10/02/2021 to 10/02/2021
: Anacon Representative
: 12/02/2021

--------------------------------------------------------------------

Sampling Location :Nr. Oil Tank

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sawpling Time :811rs.

Ambient Temperature A

Average Flow Rate of SPM : 1.1 (m?*/min)

Average Flow Rate of Gases : 0.2 (lpm)

Weather Conditions : Clear

51 No. PARAMETER TEST METHOD RESULT UNIT | CPCB Standards
1 Particulate Matter (PMo) 15:5182 (Part 23) 191.48 Lg /m? 100 (24 hrs)
2 Particulate Matter (PMas) USEPA-40 (Part 50) 62.35 pg /m? 60 (24 hrs)
3 Carbon Monoxide (as CO) | 15:5182 (PPart 10) 0.590 mg /m’ 20 (8 hrs)
4 Total VOCs 15:5182 (Part 11) 0.093 pg /m? - ]
5 Benzo-Pyrene (as Bal) 15:5182 (Part 12) BDL (DL 0.01) ng / m’ 1.0 (annuai) |

Notes:- 1) # Work Place Sampling time = 02:15 (10/2/2021) to 10:15 (10/2/2021).
2) ® BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and

shall be considered as

‘absent’.

Laboratory address : FP-34, 35, Food Park. 5 Star Industrial Estate

Email : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon

MIDC Butibori, Nagpur - 441 12

~aboratones cherisn our rariationishir
We put in a lot of hard work to ensure that you have a sewmleaa exparience at

In order to ensure that your naxt experience will be significantly better, we wqggm your fseakack over email on feed

evary step of sur relationshig

LI Chn

back@anaco

f

Authorized Signatory
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ANAC JNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH

ANACON LABORATORIES PVT. LTD.

® |SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

* Recognized By Ministry of Environment & Forests (MoEF), New Delhi

* Approved by : Food Safety & Standards Authority of India under FSS Act,

® Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authonty (ARPEDA)
e Expoit inspection council (EIC); AGMARK

Test Report No. : ALPL/13022021/03-1  dated 13.02.2021 Page 1 of 2
Issued To : Sample Inward No.  2021/EG-141/01-1 Analysis Start 12022021 |
M/s Central Pollution Control :
Board, Bhopal Inward Date 12.02.2021 Analysis End 13.02.2021 |
Narmada Industries, Satara, Phase-2, ALPL/2020-21/Proposal/Mon21 - ;
Raipur. Reference 03022021-1 |
Kind Attention : Dr. Ranu C. Verma [
Reference Date 03.02.2021 Sample Category General |
Sample Name Sample Particulars / Details Quantity Received 4'
Tyre Pyrolysis Oil Nol mentioned 21 !
Sample Collected By Description / Physical condition/Packaging ?
Anucon representative Mr, Ved Praukash Sharma, Date-11.02.21 Durk brown colour liquid/Satisluctory/In sealed plastic bottle |
‘Tests Required : Load, Arsenic, Cadmium, Chromium, Nickel, Polychlorinated biphenyls, Sediment, Total halogents, Sulfur, Calorific value. |
Walcl conlenl |
TEST RESULTS
- CPCB Speczﬂcaﬁonc as per f -
Measurement Schedule V Part B
S.N. Test Parameter Unit (Fiis) derivad o lest Result
waste oil)
1 Lead (as Pb) ppm 3040 of SW-846 Max. 100 Absent
2 Arsenic (as As) ppm 3040 of SW-846 Max. § Absentl
.2 Cadmium (as Cd) ppm 3040 of SW-846 Absent |
4 Chromium (as Cr) ppm 3040 of SW-846 Max. 500 0.004
5 Nickel (as Ni) ppm 3040 of SW-846 0002
8 Sediment % 1S 1448 (Part 30) 0.25 <01
9 Total halogents ppm Ton Selective Method 4000 14645 |
10 Sulphur % IS 1448 (Part 34) 4.5 0.47 |
11 Calorific value Kcal/kg IS 1448 (Part 6) - 10263
12 Water content % IS 1448 (Part 40) | < 0.1
I3 Polychlorinated biphenyls L m .
2.2.5-Trichlorobiphenyl ng/kg GCMS/MS i
2,4,4-Trichlorobiphenyl pe/kg GCMS/MS
2,2,5,5-Tetrachlorobiphenyl peke GCMS/MS |
2,2,4,5,5-Pentachlorobiphenyl pg/kg GCMS/MS Max. 2000 BDL (DL-0.03)
2,2,3,4,4,5-Hexachlorobiphenyl pg/kg GCMS/MS
2,2,4.4,5,5-Hexachlorobiphenyl ugkg GCMS/MS
2,2,3.4,4,5,5-Heptachlorobiphenyl pe/kg GCMS/MS

NOTES : ® Please see watermark “Original Test Report” to confirm the authenticity of this report. @ Results shall be referred to tested sample(s) and applicable to tested parameters only
‘@ Test report shall not be reproduced except in full without prior written approval of Anacon Labs. ® Liability of Anacon Labs 1s limited to invoiced amount only ® Non-perishable and
perishable sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise

Verified By Authorized Signatory
/—"'7"/—} 1 (A‘ (\ _l
{ 2 | /| A N\ :
N e € da \i\,ii‘i -~ -_fs @ g j »
Sonali Gharpure “Mangesh Fande ShashiKant Satdeve Swati Shrivastava
Technical Manager Technical Manager Sr. Chemist Technical Manager

Laboratory address : FP-34, 35, Food Park, § Star Industrial Estate, MIDC Butibori, Nagpur - 441 122
Email : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon Laboratories cherish our rerlationahi;
We put in & lol of hard work {0 ansure that you have a seamless experience al every stap of our ralationship
In order to ensure that your next experience wiil be significantly better, we wu691a your fucdback over email on leetbackganacon i



| . ® TEST REPORT

ANAC JHNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

@ |SO 9001:2015, 1SO 14001:2015, OHSAS 18001:2007 Certified

® Recognized By Ministry of Environment & Forests (MoEF), New Delhi

e Appioved by . Foud Safely & Slandards Aulhority of India under FSS Act;

* Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authority (AFEDA)
& Export inspection council (EIC); AGMARK.

Test Report No. : ALPL/13022021/03-1  dated 13.02.2021 Page 2 of 2
Issued To: Sample Inward No.  2021/EG-141/01-1 Analysis Start 12.02.2021
M/s Central Pollution Control |
Board, Bhopal Inward Date 12.02.2021 Analysis End 13.02.2021 |
Narmada Industries, Satara, Phase-2, ALPL/2020-21/Proposal/Mon2 -
Raipur. Reference 03022021-1 |
Kind Attention : Dr. Ranu C. Verma ’
Relerence Date 03.02.2021 Sample Category General }
Sample Name Sample Particulars / Details Quantity Received
1 yre P'yrolysis Qil Not mentioned 3.1 |
Sample Collected By Description / Physical condition/Packaging (
Anacon tepiesentative Mr. Ved Prakash Shatmg, Date-11.02.21 Dark brown colour liquid/Satislactony/lu sealed plastic bollle !
Tests Required : Polyncuciear amomatic hydrocarbon '
TEST RESULTS
CPCB Specifications as per |
SN o S— Measur_ement Test Method Schedule‘V Part B Test Result |
Unit (Fuel derived from
waste oil)

14 Polynuclear aromatic hydrocarbons (PAH) )
Naphthalene pe/kg GCMS/MS BDL (DL-0.03)
Acenaphththene pe/kg GCMS/MS BDL (DL-0.6G3)
Acenaphthene pg/kg GCMS/MS BDL (DL-0.03)
Flourene ng/ke GCMS/MS BDL (DL-0.03)
Phenanthrene ng/kg GCMS/MS BDL (DL-0.03)
Anthracene pg/kg GCMS/MS BDL (DL-0.03)
Fluoranthene ugkg GCMS/MS Max, 6% BDL (DL-0.03)
Pyrene _pg/kg GCMS/MS BDL (DL-0.03} |
Benzo(a) anthracene ng/kg GCMS/MS | BDL (DL-0.03) |
Chrysene _nglkg | GCeMmsmMs | BDL (DL-0.03) I
Benzo(b) fluroranthene ng/kg GCMS/MS BDL (DL-0.03)
Benzo(k)fluroranthene pg/kg GCMS/MS BDL (DL-0.03) !
Bonzo(a) pyrene ug/kg GCMS/MS BDL (DL-0.03) !
Benzo(ah)anthrancene pa/kg GCMS/MS BDL (DL-0.03) |
Indene (1,2,3-cd) pyrene pg/kg GCMS/MS BDL (DL-0.03) ‘
Benzo (ghi) pyrene pg/kg GCMS/MS BDL (DL-0.03) |

NOTES : ® Please see watermark “Original Test Report” to confirm the authenticity of this report. ® Results shall be referred to tested saplefs) and applicable 1o tesied parnmeters
@ Test report shall not be reproduced except m full without prior written approval of Anacon Labs. @ Liability of Anacon Labs is lunited to mvaiced amount only @
perishable sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise

REMARKS : As requested by the client, sample was tested for above parameters only. The submitted sample complies with Specification CPCB Specifications as
per Schedule V Part B (Fuel derived from waste Oil) for the tested parameters,

Non-perisha

Verified by Authorized Signatory
T
g — ——ﬂff & (\J‘ -
Sonali Gharpure Swatl Shrivastava
Technical Manager Technical Manager

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butibori, Nagpur - 441 122,
Email : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon Laboratories cherish our rerlationship.
We put in a lot of hard work to ensure that you have a seamless experience at every step of our relationship
In order to ensure that your next experience will be significantly better, we wm\e your feedback over email on feedback@anacon.in



NARMADA INDUSTRIES prad

WORKS : Plot No. 129, Munrethi Road, Near Jagdamba Power and Alloy, Siltara Phase II, Raipur (C.G.)
Phone : 0771-4054754, Mob.: 97525-43700, 94255-05170

09.02.2021
Ref. Date :.

TO WHOM SO EVER IT MAY CONCERN

THIS IS HERE BY TO DECLARE THAT THERE IS NO RESIDNETIAL SETTLEMENT IN RADIUS OF 1 KM OF OUR
PLANT .ON THE EAST SIDE OF OUR PLANT THERE IS POWER AND STEEL PLANT ,ON THE NORTH SIDE
THERE IS OPEN YARD OF STEEL INDUSTRY ,ON THE SOUTH SIDE THERE iS SPONGE IRON PLANT ,ON THE
WEST SIDE THERE IS AN OPEN AREA .

WE ARE SETTLED IN SILTARA INDUSTRIAL AREA PHASE 2 WHICH IS 15KM AWAY FROM RAIPUR .

NRRMAB BRI
s —

FROGBIFIOR

4l



GOVERNMENT OF CHHATTISGARH

LICENCE TO WORK A FACTORY
(FormNo. 3 prescribed under Rule 5 of C.G. Factories Rules 1962)

Licence No. :CG-04-1723-5/RPR-1315-5/2930/2m(i)/A/3677-1281

(Mention This Number invariably in all correspondences with this office)

Fees Paid Rs. :Rs. 53800

E-Challan No. Amount Date
66160819000389 45000 16/08/2019

Licence is hearby granted to Amit Khemka occupier of M/S NARMADA INDUSTRIES located
at NEAR JAGDAMBA POWER & ALLOYS LTD. MURETHI ROAD, PHASE-2, SILTARA

,District RAIPUR
(Subject to the provisions of the Factories Act, 1948 and the rules made there under and the

conditions annexed here with)

Valid only for the premises at the above location (as per the plans approved under the
Factories Act and Rules) for use as a factory employing not more then 20 (in words Twenty
Only) /0 ( Zero Only - CPP ) workers on any one day during the year and having installed
motive power not exceeding 100 Horse Power (in words One Hundred Only) where the
manufacturing process of PYROLYSIS OIL BY TYRE PYROLYSIS will be carried by him.
This licence shall remain in force till the 31st day of December, 2020-2024

ANTHONY  Jiriciwiiner
Date: 10.
| TIRKEY o500 oo
Excess Fees: 225 Dy. Chief Inspector of Factories
Place : RAIPUR

hhatti
Date : 17/10/2019 Chhattisgarh

Note: The authenticity of this certificate be verified at www.cglabour.nic.in.

(This licence shall be framed and exhibited‘in the factory and shall be made available to the factory Inspector
on demand)
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Questionnaire -2 (For workers of the unit)

Ne.l  Head | petails l
i 1 |

1 Fﬁé'.'ne D T

,\M\M&‘ K\m’\ofr Dl-lb( |

) ;?AV’QETGEEEFWM - 23| M&Q‘Q - 1

| \ I

3 i Address/Contact Number o - S |

|

| H\\ € Mumrebla |
. gl s -t 0l
. . ] "hb—' Eﬁj& DOD

4. [ Designation 1 0“1 - i,

| Work profile

| .
8. # Working since how many years? | & w\m(

| S .
| 7. ; ‘Whether usmg PPE Kit
|

|
i
S S H
8 | Work duration ? T
r TN

8. | Health condition (Details) }

iﬁuw in case of any health issues, specify
| duration of illness?

R —— ___?_.. o

i :!1 Any fEEthC;'( I - ‘ _ 7'

|
|
1
|
|

Date Da[n.o.th-( v
Piace ““L“Q?M '\“"’R&Nr C’L\Q?“Lg“{b/gf

Q\\aﬂ a,

Name & designation of inspecting officer

e
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Questionnaire -2 (For workers of the unit)

No. Head | Details
1. | Name o - X .
T:\'rcma\ la.\
2. | Age/ Gender 29’ Moo
| Address/Contact Numb L
2 ress/Contact Number VWayo — Kol\cu Suk\\
Oig- '311\_13\'( d\mpq
) (Ca)
4. | Desi ti
esignation OF% \
5. | Work profile &‘Q \
opde Pt
6. | Working since how many years? = \f_Q;L‘s )
7. | Whether using PPE Kit van
8. | Work duration ? -
2 houss,
9. | Health condition (Details) T ]
|
10 | In case of any health issues, specify ‘" o ]
duration of illness? N \ |
—— |
11. | Any feedback i

Date 03' 05_’9.(3&_\
Place w\\\e.aﬁ—r‘\uq\ww

P&Pur{

74
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Name & ignation of inspecting officer



Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name \
2. | Age/ Gender Y
3. | Address/Contact Number

Wi \\aa

Q (\‘D’
K\\\y':l-l\

— Chaw AQ

4. | Designation '9
ant- Heod
5. | Work profile t)\lﬂq\\ Mm@umwy— *sf-
6. | Working since how many years? S‘“{Qn‘f\”_\ ‘
7. | Whether using PPE Kit ' -
¥ eor
8. | Work duration ? 2 \\ ) ]
buA,
9. | Health condition (Details) Mo -
k] 1%) 1\
10 | In case of any health issues, specify \ - N
duration of illness? N\
11. | Any feedback B
Date b

03' w*ﬂ

Place T\“Aag ...Mufu\\;\]‘ Glhany

(e @
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Name &
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ignation of inspecting officer



Questionnaire -2 (For workers of the unit)

No. "~ Head Details
1. | Name

Pt abuy
2. | Age/ Gender '313| Kle) ¢

3. | Address/Contact Number
VWWag e — WuKeaa Kafa_belq‘

iy PP&\EM N )
Mib- .

Qs Byian

4. | Designation

5. | Work profile

By e A 0y Ouk

. - '? =
6. | Working since how many years” . Y o\

7. | Whether using PPE Kit

>} o>

8. | Work duration ?

& \Q (YU RN
9. | Health condition (Details) o |
N 1,\ |
10 [ In case of any health issues, specify | ]
duration of illness? \ ‘

———————

11. | Any feedback

%JBQ" Mn“ B 1
Date M\ e — Mugeta 1
Place 3 ot 4 QQG&?“G/) ¢ G WLK\? oo IRy

Name & deglgnation of inspecting officer

A\
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name o/
&Wl khilawan (haw A\\ﬂﬂj
2. | Age/ Gender 60/ Ma e '
I
3. | Address/Contact Number \m‘ o — Ma'h%mbtk 1 D\&\' 3

e

Gcm\ela ?fd\o\‘m Ma‘b@M ((‘(»:

4. | Designation

\Dé&nﬁ;

5. | Work profile
™M a q-‘p\l ante Q) oyd

. - 7 :
6. | Working since how many years” < v A

N e

7. | Whether using PPE Kit

— - — 4

8. | Work duration ?

& hson «
9 | Health condition (Details) ]
Nbﬁm&\
10 | In case of any health issues, specify 1 o =
duration of illness? N \
11, | Any feedback o
i
L
Date len_q_‘ﬂ‘l
\ N
Place Murdw, ‘g\\}a“’.&;i}w AMAZN @jl;)’fp_,
QC‘QD Name & designation of inspecting officer
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Questionnaire -2 (For workers of the unit)

No. Head Details ]

1. | Name

Navottam yoaday

2. | Age/ Gender 249 I Mal €

3. | Address/Contact Number
2i\asy V\\\Aﬂt —Gaula,
N ﬂ\’) D ~ Bt g

Mok Q\
2 e B =SS

Designation w elch’f

Main {ehmnm Dok

5. | Work profile

6. | Working since how many years? Q_mt ')H*& . 7
7. | Whether using PPE Kit -

' 8. | Work duration ? S

| g heaps }
= — e i TSN = S e |
9. | Health condition (Details) |
No s o |
|
|
1 = S5 S ——— ]
{ 10 | In case of any health issues, specify \
| duration of illness? Nt \

11. | Any feedback

i
|
I J =t e e
|
|

|
L

|
|
i |
|
|
A | R

Date Qﬂlu mnf
Place NU“‘QPA‘.I ,ﬂ\\tﬁq,

%FV{ Name & desugnatton of inspPecting officer

9 2
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Questionnaire -2 (For workers of the unit)

Head

1 | Name

Details

Rothan Sdar

2. | Age/ Gender

Qﬁ‘Mk\eﬁ

'3 | Address/Contact Number

. %am‘h NUA

Hﬂf*'r ok BF"?%T

— I
5. Work profiie
’r\d TR o?wcxma "WQ
I j)laﬁ“ |
6. [ Workmg since how many years? Q 'S\de‘/A ;
| S, S _ -—
| 7 | Whether using PPE Kit NYIN
"8 | Work duration ? R
| € Yoy
"'9."Tﬁgé"lih?6n&ition (Details) } N_ o ; - N
‘ (Vg Ly
%
710 | In case of any health issues, specify | .. |
: duration of illness? N |

|

|11 tAny feedback
)

{ |

Date 03[ Dﬂ-, o
Place \\\\ ‘Q_p\w&k‘,}

e, MPW

Name & designation of insp in-ﬁ officer

29 7%
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name I—HOm‘r\ B Jm

2. | Age/ Gender 'gg] Mol

3. | Address/Contact Number NI -'CDUS.‘:W, ‘D‘\&k .

RQ’kaWq QQQ'
_______ . WMo — R22CH1 L9 X ¢

4. | Designation ()‘)e*r\ -

5. | Work profile Gﬁ‘“%kb Ao F\ ’

6. | Working since how many years? A oo _

7. | Whether using PPE Kit

ether using i TN |

8. | Work duration ? < h\sm B

9. | Health condition (Details) ‘\\ i

10 | In case of any health issues, specify Mi‘
duration of iliness?

11. | Any feedback

Date Ojfm,f 24 1)
Place Vitlaya — Munsdh
Qltayy, RISP‘W Name & designatiefiof
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name 4
on)ey Lahy
2. | Age/ Gender Zof M;J 2.

3. | Address/Contact Number

Villon o~ Brmbhesy  Digy —
1Zern el ceq))
Mob - Q2 CR3RF2R¢

4. | Designation

()P(’ﬁ alons

5. | Work profile

Opsate the Plant “From
(@ nlwv| Tog W)

6. | Working since how many years?

':’ “anrf.L

7. | Whether using PPE Kit

Nex
8. | Work duration ? !

< Nours
9. | Health condition (Details) Moy q
10 | In case of any health issues, specify .

duration of illness? N1}

11. | Any feedback

Date c:alm.!uq

Place Vi\\aaew Mo 5k,
‘g:(““'ﬁ\, P&\‘!?\\q‘
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Name & designation of inspecting officer
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name .
Lakeshwar Kawehik
2. | Age/ Gender 35} Ma] 0
3. | Address/Contact Number Vit a;e-—”\&m“\«“ r ‘DL\H -
RA\)P\!
Meb — FNC CRY00D
4. | Designation \
it
5. | Work profile Looke aver Nn&a‘\mm,g
& e Plart—
6. | Working since how many years? e 1<m'rs
7. | Whether using PPE Kit 5
L2,
8. | Work duration ? @ W
[HEE BN
8. | Health condition (Details)
| klb't'ma,‘
i
—
10 | In case of any health issues, specify . '
duration of illness? N‘\
11. | Any feedback o B

Date ©9% |0'2_|q49,\

Place \illa:

— Manyell ,
NI Rﬁs\b\m
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Name & designation of inspe
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ANNEXURE-1V

Manufacturing Process description: Pyrolysis of scrap tyres offers an environmentally
and economically attractive method for transforming waste tires into useful products, heat and
electrical energy. Pyrolysis refers to the thermal decomposition of scrap tyres either in the
absence or lack of oxygen. Scrap tyres are an excellent fuel because of their high calorific value.
The process of Batch type Tyre Pyrolysis Plants is as given below:-

e The tyres are cut using machines and weighed. The cut tyresare loaded into the reactors.
While loading the workers are provided with appropriate safety gears including N95
masks, goggles, gloves, safety shoes and covered clothing. The workers are rotated at
regular intervals.

e Before light up. theopening of the reactor connecting to the condensing pipeline is
checked. The reactor door is closed properly. Inspection of the machine parts are done .

e The process begins with rotation of reactor and heating it up with the stored gas .

¢ The heating continues, gases and fumes starts getting produced at 150 degreeCelsius. The
gasses move into the condensers for condensation .Uncondensed gases are reused for
heating the reactors. The reactor is maintained at 200 degrees for 1.5-2 hrs and then
increased to 250 degrees where it is maintained for 3 to 4 hrs. The gases after
condensation gets converted into oil. The extra uncondensed gases during this period are
stored in the gas balloon for the next batch.

* Most of the pyrolysis process is completed at this stage. this causes the gas production to
reduce eventually and the reactor temperature begins to drop. The reactor is heated again
to be sure that the residual material is completely pyrolysed.

e Once the temperature starts falling.reactor runs on the residual gas which eventually shuts
down and reactor temperature eventually drops to 90 degree Celsius. after which reactor
rotation is stopped.

e Once the reactor temperature reaches 50-degree Celsius, reactor is purged with Nitrogen.
The reactor is rotated for half an hour after Nitrogen is purged.

* Once the reactor reaches ambient temperaiure. the carbon door is opened. The reactor
rotates in the closed chamber. The carbon dust is stored in | tonne carbon bags. Rotatory
screw conveyor is used to fill the bags. Dust collector captures the air borne carbon
particles in the chamber and prevents them to be leaked to atmosphere.

® Once all the carbon black is emptied from the reactor. the main door is opened. and the
steel scrap is unloaded using winch machine.
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Process flow chart of Tvre Pyrolvsis plant
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ANNEXURE -V

List of Machines used in Tyre Pyrolysis Plant i.e. M/s Narmada Industries,

Siltara Industrial Area Phase-2, Raipur

S.No. | Name of Machinery | Quantity / | Dimension Attachments
jcapacity =~ @0 . N e
l. Tyre Cutting [ 02 no. -- 7.5 HP Motor
Machine i ‘. -
2 Reactor 04 no. 5 ton. each --
2.2 X 6 meter
3. Heavy oil collector | 04 no. Length — 1.8x0.8 connected to
tank | | meter  reactors |
4. ' Condensor tank 4 nos Size - § x Smeter | connected to heavy
A (N S - - Loil collector tank |
3, Processed light oil 4 no. - Length -4.4 x1.05 | connected to
tanks ’ meter condenser tank
6. Processed heavy oil | 4 no. ’ Length 1.6 x 6.5 connected to heavy
tank | meter oil connector tank
7. Gas flow control | 4no ' Length-1.65x 8 | attached to
chamber ; | meter. ' processed light oil
' | tank }
8. Gas storage balloon | 02 -- connected to gas
Capacity= 100 m3 flow control
, chamber
9. Compressor 01 no. ‘ attached to gas
! storage balloon
Motor- 7.H.P.
10. Chimney 02 no. Height-100 ft, -
diameter- 1.2 meter |
| Latbottom |
1. Flare stack | 02 no. - - Attachment-
’ | attached to the gas |
‘ flow control
chamber
12 Screw conveyor- 4 no. * length- 4.6 meter, ‘ ---
' Capacity- | ! diameter-.4 meter | .
B Jomnethe
13. Oil storage tank | 4 no. | Length - 6.35 x2.4 | - i
Capacity-28 m’ meter,
volume \
14. Scrubber ‘ 4 no. Length-3.1 meter, | attached to the
. diameter -.8 meter : reactors
13 | Moisture storage [ 2 no. | diameter-2.2 x 5 | e
tank- volume -19m’  meter R
16. | ETPtank - 01 no | length-9.2 x2.5x2 | ---
| meter
17 Dust collector 01 no. 10,000 cfm | Motar 11 KW
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REGIONAL OFFICE
.G. Environment Conservation Board

New H.I.G. 9-10-11, Tatibandh, Raipur(C.G.)

No. 29 ¢~ /RO/TS/CECB/2011 « Raipur, Datedos™ /o)/zm !

M/s Narmada Industries

Kh.No. 119-120, Village - Munrethi,

Siltara, Phase-II, Raipur (C.G.)

Grant of consent under section 21 of the Air (Prevention and Control of
Pollution) Act, 1981.

Your application received at this office-dated 07.06.2011 and subsequent
correspondence ending dated 02.07.2011.
With reference to your above application, consent is hereby granted

subject to the terms and conditions incorporated in the schedule annexed here to for a
period of 12 months from the first day of the month of commissioning of the plant.

This consent is valid for following products & production capacity: -

—_
|
i

Name of Product

Production Cap_‘_crl_tjiﬁ;x N

1]
i

| |
Re-Processed Oil, E = i 6.000 M.T./Year
i F

Coaltar Pitch (Six Thousand Metric Ton Per Year)

Conditions: -

L2

10
11

The date of commissioning of the industry shall be informed at least one month

in advance.
Industry shall install appropriate air pollution control equipment at ail poinis ¢f
emission and shall ensure that these are always kept running and in good
working order all the time. In case of any failure it shall be immediateiy
rectified or some alternate arrangement be made.

The industry shall burn or process the raw materials in fully closed chamber.
Emission of air pollutants from stack shall not exceed following Ilimits
Particulate Matter - 50 mg/Nm”.

Ambient air quality.at boundary of industry premises shall conform to the
standards prescribed by the Board.

Minimum height of all the stacks shall not be less than 30 meter. Arrangement
of porthole, platform and ladder etc shall be made for monitoring purposes at
appropriate height of the stack.

The industry shall use only furnace oil as a fuel in the proposed unit as per the
proposal submitted by the industry.

The industry shall provide suitable air pollution control equipment gas absorber
& scrubber at the proposed unit to bring the emission up to the prescribed
standard. Industry shall have to install separate electric metering arrangemeit
for the running of all pollution control equipments.

The . industry shall do extensive tree plantation in and around the factory
premises for improvement of environment in general.

Industry shall adopt good house keeping practices inside the factory premiscs.
Industry shall submit ambiergeair quality monitoring report to the Board

A l
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regularly i.e. once in every six months.
The industry shall provide proper and safe arrangement for handling and
disposal of solid waste.
All the raw materials, finished products, solid wastes etc. shall be stored in the
platform above ground level within covered shed.
The industry shall submit land diversion certificate from competent authority
within a period of one month from the date of issue of this consent letter.
All the construction activities for establishment of industry shall be carried out
exclusively using fly ash bricks/blocks and other products based on fly ash as
far as possible.
The industry shall obtain Authorization under Hazardous Waste (Management,
Handling and Transboundary Movement) Rules 2008 (If required).
The industry shall take proper action to control the noise pollution. The noise
level should not exceed the limit 75 dB(A) during the day time and 70 dB(A)
during the night time within the factory premises.
Industry shall obtain statutory clearances/permissions from concerned
central/state government departments, boards, bodies and corporations etc.
before establishment of the unit.
The issuance of this consent does not convey any property rights in either real
or personal property, or any exclusive privileges, nor does it authorize any
injury to private property or any invasion of personal rights, nor any
infringement of Central, State or local laws or regulations.
Any change in production capacity/process/raw material used etc. shall be
intimated to the board for any enhancement of the above prior permission of the
Board shall be obtained.
The industry shall be commissioned within the period of five years from the
date of issue of this consent letter. In case the industry is not commissioned
within the stipulated period the consent shall be treated as cancelled.
The Board reserves the right to amend/Cancel any of the above conditions or
add new conditions as and when deemed necessary.
This consent is valid for the stated period and has to be renewed every year.
Application which annual license fee in this regard shall reach the office 4
months before the expiry of this consent.
Please acknowledge the receipt of this letter.
For & on behalf of C.G. Environment Conservation Board

'8 ku M\L
A egional icer
Regional Officg Wﬁfgwaﬁon Board
Neow M.| o nah,

Endt.No. Z29¢& /RO/TS/CECB/2011 RAIPURRGIpur, Datedqy/ogjﬂo 1
Copy to :- Chief Engineer (Raipur Region), Chhattisgarh State Power

Distribution Company Ltd., Gudiyari for information & necessary
action please. The electricity connection to the unit may be given

w.r.t. above mention consent.
%‘8}%&

Regional Ofﬁce (REG WA Qﬁﬁﬁﬁﬂ?onser\ ation Board

A T e e
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REGIONAL OFFICE

C.G. Environment Conservation Board
New H.L.G. 9-10-11, Tatibandh, Raipur(C.G.)

No.29 2 /RO/TS/CECB/2011 Raipur, Datedc;/:}}/‘zol 1

To,
M/s Narmada Industries
Kh.No. 119-120, Village - Munrethi,
Siltara, Phase-II, Raipur (C.G.)

Sub: Consent of the Board under Section 25/26 of the Water (Prevention and
Control of Pollution) Act, 1974.

Ref: Your application received at this office-dated 07.06.2011 and subsequent

correspondence ending dated 02.07.2011.

il

With reference to your above application, consent is hereby granted
subject to the terms and conditions incorporated in the schedule annexed hereto for a
period of twelve months from the first day of the month of commissioning of the
plant.

This consent is valid for following products & production capacity: -

i ' Name of Product | Production Capacity
1| Re-Processed Oil, = 6.000 M.T./Year
} Coaltar Pitch (Six Thousand Metric Ton Per Year)

Please acknowledge the receipt of this letter.

For & on behalf of C.G. Environment Conservation Board

i\\oﬁ% -

I ki -
Regional Ofﬁce (F:S%m WN&[IOI’] Board
Jale ApHY,
RAIPUR (C.G.)
Endt.No. 7?78 /RO/TS/CECB/2011 Raipur, DatedOj/o)}E()l ]
Copy to :- Chief Engineer (Raipur Region), Chhattisgarh State Power

Distribution Company Ltd., Gudiyari for information & necessary
action please. The electricity connection to the unit may be given

w.r.t. above mention consent.
%ml Oftic r =

FICE
Regional Ofﬁgegﬁﬁ Sk Gpservation Board

i 1 ; ”&f
gg [t Rl Jgrrgcgw
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No.2(y¢y¢ /RO/TS/CECB/2011

Sub:

Ref:

2
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ERhatt sgarh
e —
e
B e
N e et

et Wl e

-\
REGIONAL OFFICE
C.G. Environment Conservation Board New H.1.G. 9-10-11, Tatibandh,
Raipur(C.G.)

CONSENT LETTER

Raipur, Dated QS‘/O )/ 2011

Consent M/s Narmada Industries, Kh.No. 119-120, Village -
Munrethi, Siltara, Phase-II, Raipur (C.G.) for the discharge of effluent
under section 25/26 of the Water (Prevention & Control of Pollution) Act.
1974,

Your application received at this office-dated 07.06.2011 and subsequent
correspondence ending dated 02.07.2011.

of M/s Narmada Industries, Kh.No. 119-120, Village - Munrethi,
Siltara, Phase-I1I, Raipur (C.G.) (expiry date..................)

With reference to the above application for consent to discharge effluent into
the natural water courses under the Water (Prevention & Control of Pollution)
Act, 1974, here-in-after referred to as the Act M/s Narmada Industries,
Kh.No. 119-120, Village - Munrethi, Siltara, Phase-1I, Raipur (C.G.) is
authorized by the State Board to discharge its industrial and other effluents
arising out of their premises into the local stream/river/well in accordance with
the general and special conditions as mentioned in the Annexure.

This consent shall be valid for 12 months from the first day of the month of
commissioning of the plant.

This consent is valid for following product & production capacity: -

~ Name of Product Production Capacity .

Re-Processed Oil, = 6,000 M.T./Year
Coaltar Pitch (Six Thousand Metric Ton Per Year)

For & on behalf of C.G. Environment Conservation Board

v Kgapana

Regional Ofﬁé S gm @ rvation Board
Now H.E l-Blm andh,

RAIPUR (C.G.)

Enclosure: Annexure
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(1)
ANNEXURE

M/s Narmada Industries,

Location of factory :- Kh.No. 119-120, total area - 0.5 acre at Village -

Munrethi, Siltara, Phase-11, Raipur (C.G.)

Vide consent No.2¢; 1, /RO/ Raipur / NP/ TS /CECB/2011, Dt. ©57) 2 2:/2°11

A‘

1.

2

GENERAL CONDITIONS: -

All discharges authorized shall be consistent with terms and conditions of this
Consent facility expansions, production, increases or process Modifications
which result in new or increased discharges of pollutants must be reported by
submission of a new Consent, application or if such new, or increased discharge
does not violate the effluent limitations specified in the Consent, by submission
to the Board details of such new or increased discharges of pollutants in which
case the consent may be modified to specify effluent limitations for any
pollutants not identified and limited here in the discharge of any pollutant more
frequently than or at a level in excess of that identified and authorized by the
Consent shall constitute a violation of the terms and conditions of the Consent.

After notice and opportunity for the hearing, this consent may be modified,
suspended or revoked by the Board in whole or in part during its term for cause
including, but not limited to the following: -

(a)  Violation of any terms and conditions of this Consent.

(b)  Obtaining this Consent by misrepresentation of failure to disclose
fully al relevant facts.

(c) A change in any condition that requires temporary or permanent
reduction or elimination of the authorized discharge.

Not withstanding para (2) above, if a toxic effluent standard or prohibition
(including any schedule of compliance specified in such effluent standard or
prohibition) is established for a toxic pollutant which is present in the discharge
authorized here in and such standard or prohibition is more stringent than any
limitation upon such pollutant in this Consent the Consent shall be revised or
modified in accordance with the toxic effluent standard or prohibition that the
Board may consider and the applicant shall be so notified.

The applicant shall allow the staff of Chhattisgarh Environment Conservation
Board and/or their authorized representative, upon the Presentation or
credentials:

(a) To enter upon the applicant’s premises where an effluent source is
located or in which any ggeords are required to be kept under the terms
and conditions of this Consent. o f % A 5
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(b)  To have access to and copy at reasonable times any records required to be
kept under the terms and conditions of this Consent.

(c) To inspect at reasonable times any monitoring equipment or monitoring
method required in this Consent; or

(d)  To sample at reasonable times any discharge or pollutants.

The Application shall at all times maintain in goods working order and operate
as efficiently as possible all treatment or control facilities of system installed or
used by him to achieve compliance with the terms and conditions of this
Consent.

The issuance of this Consent does not convey any property rights in either real or
personal property or any exclusive privileges, nor does it authorized any injury
to private property or any invasion of personal rights, nor any infringement of
Central, State or local laws or regulation.

The Consent does not authorize or approve the construction of any physical
structures or facilities or the undertaking of any work in any watercourse.

The specific effluent limitations and other pollution controls applicable to the
discharge permitted here in are set forth below specific conditions. Also sets
forth below are self-monitoring and reporting requirements. Unless otherwise
specified, the applicant shall submit duplicate original copies of all reports to the
Chhattisgarh Environment Conservation Board. Expect for date determined to be
confidential all such reports shall be available for public inspection at the office
of the Chhattisgarh Environment Conservation Board. Knowingly making any
false statement on any such report may result in the imposition of criminal
penalties as provide for in section 42 of the Act.

SPECIAL CONDITIONS: -

Initial Effluent limitation during the period beginning on the effective date of
this consent and lasting until One Calendar Year discharge from outfalls shall
be limited and monitored by the applicant as specified below: -

(a)  The following shall be limited by the applicant as specified.

S.No.

Effluent Discharge Limitation [ Monitoring Requirements |
Characteristics B

Average Maximum Frequency of Type of

Mg/| Kg/Day | Mg/l | Kg/Day | Measurement” | Samplet |
|

\ s _1‘

*

1-

Daily/Weekly/Monthly/Tri-month!y. |
Grab/24 Hours Composite A

91 6
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In Addition to above discharge shall be limited and monitored as specified below:

' S.No.

Characteristics

Effluent Discharge Limitation [ Monitoring Requirements

Average Maximum Frequency of Type of

Mg/l Kg/Day | Mg/l | Kg/Day Measurement* Samplet

e —

e ]

*

1.

2

Daily/Weekly/Monthly/Tri-monthly.
Grab/24 Hours Composite

(b)

For the purpose of this sub-section, the daily average discharge is the
total discharge by weight during the calendar month divided by he
number of days in month the production or commercial facility was
operating for the purpose of the sub-section the daily maximum discharge
means the total discharge by weight during any calendar day.

The PH shall not be less than 5.5 or greater than 9.0

Final effluent Limitation: - During the period beginning 1st day of the month of
commissioning of the industry and lasting until the date of expiration of this
Consent, discharge from the outfalls shall be limited and monitored by the
applicant as specitied below:-

(a)

The following shall be limited and monitored by the applicant as
specified.

S.No.

Effluent Discharge Limitation Monitoring Requirements

Characteristics Average Maximum - Frequency of Type of

B.O.D. -

Mg/l | Kg/Day | Mg/l | Kg/Day | Measurement* | Samplet

20 04 24 hours

C.O.D. ” — - | 2501 D35 Monthly

S.S.

, Composite
-- -- 100 | 0.10

pH 5.5t09.0
Flow : 1.0 m’/day

Daily Grab

*

t

Daily/Weekly/Monthly/Tri-monthly.
Grab/24 Hours Composite

(i1)

(iii)

Additionally, outfalls shall be monitored as follows:
Flow, Temperature and Total solids: One per Month

Grab Simples Maximum discharge temperature above upstream receiving
water shall be in accordance with the standard of ISI at 40° C.

Uniform as per ISI at 40" C.

The temperature shall be monitored once per month on each outfall. For
the purpose of the sub-seS%on the daily average is the total discharge by .
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(b)

weight during calendar month divided by the number of days in month
that the production or commercial facility was operating for the purpose
of this sub-section, the daily maximum discharge means the total
discharge by weight during any calendar day.

The pH shall not be less than 5.5 or greater than 9.0 for outfalls. The
samples are taken as monthly, grab samples.

3. Schedule of Compliance for effluent Limitation: - The applicant shall achieve
compliance with the effluent limitation: specified above for discharge from
outfalls in accordance with the following schedule:

(i)
(ii)
(iii)
(iv)
v)
(vi)
(vii)

(a)

Ne)
Report of Progress : Mghly
Completion of final plans by :
Award of contract of other commitment of financing : §
Commencement of construction by ! 8§
Report of construction progress - %
Completion of construction by :
Attainment of operational level by : g

The applicant shall summit to the Consent issuing Authority the required
report of progress or where a specific action is required in (a) above to be
taken by a certain date a written notice of compliance or non-compliance
with each of the above scheduled dates, post marked not later than 14
days following each elapsed date. Each notice of compliance shall
include the following: -

(1) A short description of the non-compliance.

(2) A description of any action taken or proposed by the applicant to
comply with the elapsed scheduled requirement without further
delay.

(3)  An estimate of any factors which tend to explain or mitigate the
non-compliance, and

(4)  An estimate of the date, the applicant will comply with the elapsed
scheduled requirement and assessment of the possibility that the
applicant will meet the next scheduled requirement time.

4. Compilation of monitoring Date

(a)

(b)

Samples and measurements taken to meet the monitoring requirements
specified above shall be representative of the volume and nature of
monitored discharge.

Following promulgation of guidelines establishing test procedures for the
analysis of pollutants, all sampling and analytical methods used to the
meet monitoring requirements specified above shall conform to such
guidelines. Unless otherwise specified sampling and analytical methods
shall conform to the latest edition of the Indian Standard specifications

\‘_/ ~
<V = and here it is not speciﬁe& éhe guidelines as per standard methods for theg



Ll 1325

EERE

ATNER

"TRERRLT

()

(i)
(ii)

examination of Water & Waste Waters 13th Edition of the American
Public Health Association, New York U.S.A. shall be used.

The applicant shall take samples and measurement to meet the monthly
requirements specified above at the location indicated below:

POINT OF SAMPLING

Outfalls of waste.
100 meters from point to confluence, down stream to river or lake.

Recording of Monitoring activities and Results:

(a)

(b)

(c)

(d)

The applicant shall make and maintain records of all information
resulting from monitoring activities by this Consent.

The applicant shall record for each measurement of sample take pursuant
to the requirements of this Consent that following information:

(1) The date exact place and time of sampling
(2) The dates on which analysis were performed.
(3) Who performed the analysis.

(4) The analytical techniques of methods use and
(5) The result of all required analysis.

If applicant monitors any pollutant more frequently as is required as is by
this Consent he shall include the results of such monitoring in the
calculation and reporting of values required in the discharge monitoring
reports, which may be prescribed by the Board, such increased frequency
shall be indicated on the Discharge Monitoring Report from.

The applicant shall retain for a minimum of 3 years all records of
monitoring activities and result including all records of calibration and
maintenance of instrumentation and original strip chart regarding
continuous monitoring instrumentation. The period or retention shall be
extant during the course of any unresolved litigation regarding the
discharge of pollutants by the applicant or when requested by the Central
or State Board.

Reporting of Monitoring Results:

(a)

(b)

Monitoring information required by this Consent shall be summarized
and reported by submitting a Discharge Monitoring Report form duly
filled in and signed, to the Board's office at the following address:
Chhattisgarh Environment Conservation Board, New H.I.G. 9-10-11,

Tatibandh, Raipur(C.G.).

Each submitted Discharge Monitoring Report shall be signed as follows:
AP
94 9
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(1) If submitted by Corporation by a Principal Executive Officer of at
least the level of Vie-President or his duly authorized
representative, if such representative is responsible for the overall
operation of the facility from which the discharge described in the
discharge Monitoring Report originates,

(i1)  If submitted by a partnership by a general partner.
(iii)  If submitted by a sole proprietor, the proprietor,

(iv)  If submitted by a Municipal, State or Central Government or other
public enterprises, by a Principal Executive Officer, ranking
elected official commanding officer, or other duly authorized
employee.

(c) All information submitted on the Discharge Monitoring From shall be
based upon measurements and sampling carried out during the three
previous calendar months. The first Discharge Monitoring Report hall be
submitted for a period ending 60 days from issuance. Thereafter reporting
period shall end on the last date of each month. The applicant shall
submit a Discharge Monitoring Report post marked no later than 28th day
of the month following each completed reporting period.

Limitation of Discharge of Oil Hazardous Substance in harmful quantities: The
applicant shall not discharge oil in quantities defined as harmful in regulations.
In addition the applicant shall not discharge hazardous substance into natural
watercourse in quantities defined as harmful in regulations promulgated by the
Board. Nothing in this Consent shall be deemed to preclude the institution of any
legal action nor relieve the applicant from any responsibilities, liabilities, or
penalties to which the applicant is or may be subject to clauses.

Limitation of visible Floating Solids and Foam: During the period beginning
date of issuance and lasting until the date of expiration of this Consent the

applicant shall not discharge floating solids or visible foam.

Disposal of Collected Solids:

(a) Intake Water Treatment: Solids Sludge, dirt, silt or other pollutant

separated from or resulting from treatment of intake or supply waters
period to use by the applicant shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water
Any live fish, shall fish or other animals collected or trapped as a result of
intake water screening or treatment may be returned to water shall be
disposed of in such a manner as to prevent any pollutants from such
materials from entering natural water,

(b) Waste water Treatment, Solids sludge, filter, backwash of other pollutant
removed from or resulting from treatment or control of waste wasters
95 1 o 0
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(A)

(B)

(€)

shall be disposed of in such a manner as to prevent any pollutants from
such materials from entering natural water.

Non-compliance with Effluent Limitations:

If for any reason the applicant does not comply with or will be unable to comply
with or will be unable to comply with any daily maximum effluent limitations
specified in this Consent the applicant shall immediately notify the Consent
issuing authority or his designee by telephone No. 2573897 and provide the
Consent issuing Authority with the following information in writing within 35
days of such notification:

(a)  Cause of non-compliance

(b) A description of the non-complying discharge including its impact upon
the receiving water.

(c) Anticipated the time condition of non-compliance is expected to continue
or if such condition has been corrected, the duration of non-compliance.

(d) Steps taken by the applicant to reduce and eliminate the non-complying
discharge and;

(e) Steps to be taken by the applicant to prevent recurrence of conditions of
not compliance.

The applicant shall take all responsible steps to minimize any adverse impact to
natural waters resulting from non-compliance with any effluent limitation
specified in this Consent including such accelerated or additional monitoring as
necessary to determine the nature and impact of the non-complying discharge.

Nothing in this Consent shall be constructed to relieve the applicant from civil or
criminal penalties for non-compliance, whether or not such non-compliance is
due to factors beyond his control such as equipment break down electric power
failure, accident or natural disaster.

Limitation of Batch Discharge.

SPECIAL CONDITIONS

11

Provision for Electric Power Failure: The applicant shall either-

(a) No later than .........coeeeeeeeeneennn, certify in writing to the consent
issuing authority that applicant has installed or provided for an alternative
electric power sources sufficient to operate all facilities utilized by the
applicant to maintain compliance with the terms and conditions of the

Consent or. A
A
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(b)

No later than 30 days after the effective date of his Consent, certify in
writing to the consent issuing authority that upon the reduction, loss, or
failure of one or more of the primary sources of electric power to any
facilities utilized by he applicant to maintain compliance with the terms
and conditions of his consent, the applicant shall halt, reduce or otherwise
Control production and/or all discharges in order to maintain compliance
with the terms conditions of this Consent.

Prohibition of By-pass of Treatment Facilities: The diversion or by-pass of any
discharge from facility utilized by the applicant to maintain compliance with the
terms and conditions of this Consent is prohibited except:

(a)

(b)

Where unavoidable to prevent loss of life severe property damage, or

Where excessive storm drainage or run of f would damage any facilities
necessary for compliance with the terms and conditions of this Consent.
The applicant shall immediately notify the consent issuing authorities in
writing of each such diversion or by-pass in accordance with the
procedure specified above for reporting non-compliance.

Spill Prevention and Containment Plan: Within 90 days of the effective date of
the Consent the applicant shall prepare and submit to the consent issuing
authority; a Spill Prevention; Containment and Countermeasure Plan for the
facility covered by this Consent. Such plan shall include the following
information and procedures relating to the prevention of spills and unauthorized
discharges or oil and hazardous substances;

(a) A description of a reporting system to be used to notify
immediately persons responsible for management of a facility and
appropriate State and Central authorities;

(b) A description of equipment or facilities (including overall facility)
for the prevention, containment of spills and unauthorized
discharge;

(¢) A list of all oil and hazardous materials used processed or stored
at the facility including the normal quantity maintained on the
premises for each listed material;

(d) A brief description of any spills or unauthorized discharge which
occurred during the 36 months period preceding the effective date
of this Consent and subsequent measures taken by the applicant or
reduce the possibility or further spills or unauthorized discharges;
and.

()  An implementation schedule for additional equipment or facilities
which might be required for sub para (b) above but which are not
yet operational.
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SPECIAL CONDITIONS

Additional Conditions: -

1

(]

10

11

12

13

The date of commissioning of the industry shall be informed at least one month
in advance.

The industry shall have to provide adequate facility for proper treatment of
industrial and domestic effluent. The industry shall ensure that the treated
effluent conforms to standard prescribed by the Board.

The industry shall take effective steps for full utilization of treated effluent for
land use within the premises. The concept of “Zero discharge” shall be
maintained all the time.

Regular monitoring report of the treated effluent shall be submitted to the Board
every month.

The industry shall take effective step for extensive tree plantation in and around
their premises for general improvement of environmental conditions.

Industry shall adopt good house keeping practices inside the factory premises.
All the internal roads should be made pucca.

The industry shall make proper and safe arrangement for safe disposal of solid
waste and sludge.

All the construction activities for establishment of industry shall be carried out
exclusively using fly ash bricks/blocks and other products based on fly ash as
far as possible.

The industry shall obtain Authorization under Hazardous Waste (Management,
Handling and Transboundary Movement) Rules 2008 (If required).

The Industry shall adopt Rain Water Harvesting system for the conservation of
ground water.

The industry shall submit land diversion certificate from competent authority
within a period of one month from the date of issue of this consent letter.

Industry shall obtain statutory clearances/permissions from concerned central/
state government departments, boards, bodies and corporations etc. before
establishment of the unit.

The issuance of this consent does not convey any property rights in either real
or personal property, or any exclusive privileges, nor does it authorize any
injury to private property or any invasion of personal rights, nor any
infringement of Central, State or local laws or regulations.

og Y-

-
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14 Any change in production capacity/process/raw material used etc. shall be
intimated to the board for any enhancement of the above prior permission of the
Board shall be obtained.

15 The industry shall be commissioned within the period of five years from the
date of issue of this consent letter. In case the industry is not commissioned
within the stipulated period the consent shall be treated as cancelled.

16  The Board reserves the right to amend/Cancel any of the above conditions or
add new conditions as and when deemed necessary.

This consent and the authorization to discharge shall expire on midnight
on the day after 12 months from the first day of the month of commissioning of the
plant. The applicant shall not discharge after the date of expiration. The applicant
shall submit such information, forms and fees as required by the Board not latter than
180 days prior to the above date of expiration.

By authority of Chhattisgarh Environment Conservation Board
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Annexure-F

STUDY REPORT ON THE BATCH PYROLYSIS PROCESS AT M/S. EXCEL
INDUSTRIES (UNIT 2), HATKANANGALE, KOLHAPUR.

1. Background:

Central Pollution Control Board, Regional Directorate, Pune, was directed to carry out
the study at M/s Excel Industries (Unit-2), Phase-1, Sector-B, Plot No. 57 to 60, Laxmi
Industrial Area, Hatkanangale, Kolhapur (Maharashtra) with the following study
protocol;

+ The monitoring will be carried out at both work place as well as in ambient

environment for air quality with following parameters:
o Work Place Monitoring (08 hourly): Respirable dust (PM1o, PM25) CO,
VOCs, Benzo(a)pyrene.
o Ambient Air Quality Monitoring (24 hourly): PMi, PM2s VOCs,
Benzo(a)pyrene.

¢ In case of batch process, monitoring to be carried out at work place at the time
of feeding waste tyre in the reactors and during opening of reactor for removal
of charcoal / fine carbon for comparison purpose.

¢ For ambient air quality, monitoring to be carried out for 8 hours during operation
of the plant at two locations.

¢ Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific
value, sediment, lead, arsenic, cadmium + chromium + nickel, PAH, Total
halogens, PCBs and water content (as per schedule V part B of HOM rules 2016).

s Assessment of temperature and pressure (mean as well as profiles), design

parameters of the units, incoming feed rate and product rate data from typical

units will also be analyzed.

Locations and numbers of sensors / alarms.

Survey of minimum 10 persons in the adjoining areas (within 1 km radius)

through questionnaire (draft questionnaire attached)

% Health assessment of workers through questionnaire (draft questionnaire
attached)

% Any other parameter of interest if found to be useful during the study may also
be included.

Accordingly, monitoring was carried out during 07 — 08 February, 2021 at the aforesaid
M/s Excel Industries (Unit-2), Hatkanangale, Kolhapur, and sampling was carried out
through a laboratory- M/s Bureau Veritas India Pvt. Limited recognized under the
Environment (Protection) Act, 1986. Mr. F. Santhosh Benedict represented as team
leader from the laboratory side during the sampling. The following officials participated
during the same:
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(i) Shri Bharat K Sharma, Regional Director, Central Pollution Control Board,
Regional Directorate Pune, and;

(i) Dr. K V George, Scientist & Head - APC Division, National Environmental
Engineering Research Institute, Nagpur

The Regional Officer and other officials from the Kolhapur Regional Office,
Maharashtra Pollution Control Board, also participated during the studies. Shri. Sameer
Wathare (Plant owner), Mr. Ram Bahadur Ram (Plant Operator) and other
representatives of the plant operator were also present during the studies.

2. About the Industry:

M/s Excel Industries (Unit-2) is located at Phase -1, Sector-B, Plot No. 57 to 60, Laxmi
Industrial Area, Hatkanangale, District Kolhapur (Maharashtra). Google Map showing
location of the plant is given in Fig. 1.
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Fig. 1: Google Map showing location of M/s Excel Industries (Unit-2) in Phase -1,
Sector-B, Plot No. 57 to 60, Laxmi Industrial Area, Hatkanangale, District
Kolhapur

The unit is engaged in Tyre Waste pyrolysis and has been granted Consent to Operate
under the Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention
and Control of Pollution) Act, 1981 by Maharashtra Pollution Control Board (MPCB)
vide letter dated 13/9/2019 having validity till 13/9/2019. The unit started operation of
its plant on 16/9/2019. The unit was directed by MPCB vide letter dated 21/12/2019 to
close down the production activity forthwith till the time of conversion from batch
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process to continuous tyre pyrolysis activity. MPCB, however, revoked the said
direction of production closure vide letter dated 01/2/2021 and also renewed the
Consent to Operate till 31/8/2023 vide letter dated 01/2/2021. Copy of the said Consent
to Operate dated 13/9/2019; closure direction dated 21/12/2019; revocation order dated
01/2/2021 of closure direction, and renewed Consent to Operate dated 01/2/2021 are
given at Annexure I, I, I11 and IV respectively.

The unit has been granted Consent to Operate for manufacturing of the following:

Table 1: Product and Quantity as per the Consent to Operate

Sr. No. | Product Name Maximum Quantity | Unit
1. Rubber Pyrolysis Oil | 3800 Kg/D
Byproducts

2. Carbon Black Powder | 3500 Kg/D
3. Steel Wire 1500 Kg/D

The consented daily quantity of sewage effluent from the industry is 1 mq,
3. Process description and Plant & Machineries:

Pyrolysis is a chemical reaction that involves molecular breakdown of larger molecules
into smaller molecules in presence of heat but in absence of air. Pyrolysis is also known
as thermal cracking, cracking, thermolysis, depolymerization, etc. Tyre pyrolysis is the
process of converting waste tyres into products / intermediates like pyrolysis oil, carbon
black, steel scrap and hydrocarbon gas.

NI D 0 T

Large plastic or tyre molecule

oo e e

Pyrolysis oil molecule

=
- e, %, e

Pyrolysis gas molecule

Pyrolysis

®
) ® Carbon black atoms

Fig. 2: Typical Pyrolysis Process
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Scrap tyres i.e Tyre Wastes collected at the stockyard are segregated and cut into pieces
(if not procured in cut pieces) in open within the plant premises. It was informed that
waste tyres of four wheelers or bigger tyres (usually not two wheeler tyres) are cut into
pieces using cutter machine, if required. These tyre wastes (containing steel within)
from stockyard are loaded into the Tyre Pyrolysis Reactor using Telescopic Handler
Tractor. The Tyre Pyrolysis Reactor is rotary horizontal cylinder of diameter 2600 mm
and length 7500 mm mounted on ground and has provision of heating outer jacket of
the cylinder using burners (02 gas fired and 03 oil fired burners) at the bottom. Top of
outer jacket of the Reactor is connected to the stack through ducting, Wet Scrubber, ID
Fan and stack of height of about 30 m from the ground.

Back of the Tyre Pyrolysis Reactor is connected to the Primary Tank, where some of
the gases are condensed and deposited along with some Carbon which are transferred
to the oil collection tank. The uncondensed gases are, thereafter, passed into the Pass
Condenser, followed by Water Pass Tank for further condensation. From Water Pass
Tank, the gases enter into 03 Horizontal Condensers. Water from Cooling Tower is
passed through Pass Condenser, Water Pass Tank and the Horizontal Condensers and
the oil thus produced on condensation is collected in storage tanks. The uncondensed
gases, after Horizontal Condensers, pass into the Uncondensed Gas Tank. The
uncondensed gases are used in heating of the Reactor and the excess uncondensed gases
are transferred to the Flaring System. The flaring is done at top of the Stack (installed
for dispersion of emission from the burners) after passing the uncondensed gas through
Packed Bed Scrubber. The oil from the oil tanks is passed into the oil separation tank
for condensed water and oil separation. The condensed water mixed with oil is used
during the initial heating of the Reactor through the burners. The collected oil is then
transferred to the storage tanks (25 KL x 3 nos.) which has vents at the top.

The tyre pyrolysis is carried out in batches. The unit representative informed that the
Pyrolysis Reactor capacity is of about 7 to 12 MT of Tyre wastes per batch and batch
period is of 22-27 hours depending upon types of tyres (nylon or radial) and quantity
being fed into the Reactor. Smaller the size of tyre pieces higher the tyre quantity

loading into the Reactor.
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Each batch starts with loading of tyre or tyre pieces (along with embedded steel mesh)
into the Reactor followed by closure of gate of the Reactor. The loading may usually
takes about 2-3 hours. Once the gate is closed, indirect heating of the Reactor is started
with the oil fired burner and oil (containing condensed water too) derived from the tyre
pyrolysis process is used as fuel. During thermal decomposition of tyre waste in the
Reactor, the pyrolysis gases starts liberating at about 120 °C and the Reactor
temperature is maintained to maximum of 500 °C. The gases so produced are condensed
in the condensers and collected in tanks along with the moisture/condensed water. The
heating is switched from oil to uncondensed pyrolysis gases as soon as the same is
produced during heating of the Reactor. The Reactor heating is of about 9-12 hours.
After this, cooling of the Reactor is carried out for about 10-14 hours during which
Nitrogen gas purging is done in the Reactor when the Reactor temperature is cooled to
about 70 °C and thereafter Carbon Black Powder from the Reactor is packed into jumbo
bags. The Reactor is kept rotating during cooling cycle and air is passed through the
Blower at bottom of the Reactor and hot air from top of the Reactor is dispersed through
the Stack. Once the Reactor temperature falls below 50°C, gate of the Reactor is opened
and Steel Scrap is unloaded using Telescopic Handler Tractor.

For Nitrogen gas purging into the Reactor, the unit uses Nitrogen Gas Cylinders which
are brought in front of gate of the Reactor. The Reactor gate has arrangement for pipe
connection to transfer Nitrogen gas from the cylinders. Usually, 2-3 Nitrogen Gas
Cylinders (capacity of 7 m?) are used in each batch while Reactor keeps rotating.
Bagging of Carbon Black powder from the reactor is carried out by placing jumbo bags
in a pit in front of gate of the Reactor. The Reactor gate has arrangement for flexible
pipe connection to transfer Carbon Black powder from the Reactor to the Jumbo Bags
without opening the Reactor gate. The Reactor is rotated in reverse direction for transfer
of carbon black from reactor to the jJumbo bag through a pipe connected to the gate of
reactor and in this operation Reactor gate remains locked. The Spiral Winding
arrangement in the Reactor channelizes the same towards gate side of the Reactor and
towards opening where the flexible pipe is attached to the Reactor gate. The transfer of

Carbon Black Powder from the reactor to jumbo bag is carried out mechanically without
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any manual intervention except placing of flexible pipes into the Reactor gate, placing
of jumbo bags and fastening of jumbo bags when filled.

The unit has installed an Effluent Treatment Plant of capacity 0.5 KLD. It has a
Chemical Dosing Tank, Settling Tank and Carbon and Sand Filter. The treated water
will be used for gardening within the plant premises.

Photographs of various plant & machineries are given in Appendix.

There is a Diesel Generator set of 63 KVVA with acoustic enclosure.

4. Safety Arrangement
e A bypass pipe arrangement has been made from Reactor gate to the Primary oil

Tank to facilitate the gases from the Reactor to directly bypass to the Primary Oil
Tank (which is connected to various condensers, Uncondensed Gas Collection Tank
and flaring system) in the event of choking/blockage in the Reactor end or the
Bellow fitted to the Reactor. Pressures of the Reactor and Primary Oil Tank are
measured and in the event of differential pressure of more than 0.02 kg/cm? between
the same, the said bypass arrangement gets activated and also burners gets switched
off. A PLC based arrangement has been installed for the said safety activation.

e One Sensor for Methane and CO has also been installed fitted with Hooter system
inside the plant shed.

e The workers of the unit were observed using PPE such as boots, helmets and gloves.

5. Fire Safety Arrangement
The unit has installed 09 nos. of Foam based Fire Extinguisher at various locations

within the plant premises and one powder based Fire extinguisher in the plant shed.

6. Operational Parameters during the Study Period:
During the inspection, about 7.1 Tons of Tyre wastes was fed into the reactor. The

feeding into the Reactor was carried out during at 7:00 AM (Day 1 — 07.02.2021) and
the batch was completed at completed at 9:45 PM (Day 2 — 08.02.2021). Readings of
temperatures and pressures from the digital display system connected to temperature
and pressure sensors along with heating, cooling, Nitrogen Gas purging, Carbon Black

Powder Bagging and Steel Scrap removal periods are given in Table 2.

6
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Table 2: Various activities during Tyre Waste Pyrolysis and readings of
temperatures and pressures

Temperature Pressure kg/cm?
Date Time Primary Pyrolysis | Primary | Pyrolysis Activities
Tank Reactor Tank Reactor
7.00 PM To Tyre Feeding to the
9.50 PM Reactor
07.02.2021 "9 55 pm 33 36 0.02 0.01
10.45 PM 34 46 0.02 0.01
11.30 PM 35 55 0.02 0.01 )
12.15 AM 39 85 0.02 0.01 Heating of the
1.10 AM 52 120 0.13 0.13 Pyrolysis Reactor
2.15 AM 94 183 0.32 0.31 StartefhbyBSW'tCh'"g
2.51 AM 125 239 0.35 0.31 on the Burners
3.52 Am 190 312 0.29 0.29
4.59 AM 378 418 0.33 0.32
5.50 AM 344 402 0.20 0.19
6.50 AM 376 449 0.30 0.30
7.24 AM 341 491 0.26 0.26
8.10 AM 206 444 0.02 0.02 Cooling of the
12.30 PM 46 151 0.02 0.01 Pyrolysis Reactor
1.30 PM 44 128 0.02 0.01 started by switching
2.30PM 43 108 0.02 0.01 off the Burners
3.30PM 43 94 0.02 0.01
430 PM 42 82 0.02 0.01
5.30PM 41 75 0.02 0.01
6.30 PM 40 69 0.02 0.01 1°* Nitrogen purging
process started at
08.02.2021 | 7.30PM™ 38 62 0.02 0.01 6.30 PM and ended
at 6.40 PM
1** Carbon Bagging
process started at
6.45 PM and ended
at 7.40 PM
2" Carbon Bagging
8.30 PM 37 57 0.02 0.01 started at 7.45 PM
and ended at 8.45
PM
2" Nitrogen purging
started at 8.00 PM
and ended at 8.15
PM
9.08 PM 36 55 0.02 0.01
Opening of Reactor
9.20 PM To Gate and Steel Scrap
9.45 PM unloading from the

Reactor.
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7. Inputs and yields during the Tyre Waste pyrolysis process:
Details of input and yields from the said batch 26 hours 45 minutes are as below:

(i) Tyre Wastes Fed into the Pyrolysis Reactor — 7100 kg
(i) Oil retrieved - 2660 kg

(iii) Carbon Black Powder retrieved — 2450 kg

(iv) Steel Scrap extract retrieved — 1050 kg

(v) Condensed water collected in oil collection tanks — 50 L

8. Monitoring & Sampling

The unit premises is of about 33,000 sg. ft. and surrounded by other units except at
North side where there is a road. The plant shed is about 5000 sq. ft. (west end of the
unit premises) wherein the Reactor, various Condensers, Uncondensed Gas Collection
Tank and oil collection Tanks are placed. The shed is fully open from the front side,
fully enclosed from the back side and half enclosed from both sides of shed. Storage
Tanks (25 KL x 3 nos.) are placed near North boundary of the unit premises and adjacent
to the plant shed. There is a 1000 sq ft. shed for storing Carbon Black Powder and Steel
Scrap. The Tyre Wastes are kept in open spaces of the plant premises.

The layout of different sections in the plant premises are shown in map in Fig 3.

Fig. 3: Layout of different sections in the plant premises of M/s Excel Industries
(Unit-2) in Phase -1, Laxmi Industrial Area, Hatkanangale, District Kolhapur

Entrance
[Entrance |

B.
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8.1 Ambient Air Quality Monitoring:

Selection of Ambient Air Quality Monitoring Stations were done based on field
conditions, site suitability and disrupted power supply availability and three stations
(viz. within plant premises at about 45 m aerial distance towards NE direction; outside
boundary of the plant premises at about 10 m aerial distance towards SE direction, and;
outside boundary of the plant premises at about 50 m aerial distance towards NW
direction of the Pyrolysis Reactor) were selected. Locations of the said three Ambient
Air Quality Monitoring Stations are shown in google map in Fig. 4.

Ambient Air Quality Monitoring at these three stations were carried out for 24 hours
starting from heating of the Tyre Pyrolysis Reactor for parameters viz. PM10; PM2.5;
CO; Total VOCs and Benzo(a)pyrene. The predominant wind direction was observed
towards South-West.

Fig. 4: Locations of the three Ambient Air Quality Monitoring Stations are shown
in google map

8.2 Work Zone Monitoring:

Work zone air quality was monitored at three different locations for 08 hours for PM10;
PM2.5; CO; Total VOCs (TVOC) and Benzo(a)pyrene. These locations are (i) SE
direction of the Reactor; (ii) Behind the Reactor & near to the Condensers & Condensed
Gas Tank i.e. West Side at the back of the Reactor, and; (iii) Near to middle and North
side of the Reactor. The same have been named as Work Zone- Station 1, 2 and 3
respectively.

TVOC monitoring were also carried out near the Oil Storage Tank area where 25 KL x
03 nos. of Oil Storage Tanks are installed as well as near the Reactor while Carbon
Black Powder bagging and Reactor gate opened for steel scrap unloading.

9
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8.3 Oil Sampling

The oil derived from the Tyre Waste pyrolysis process were sampled for analysis of
Sulphur; Calorific Value; Sediment; Lead; Arsenic; Nickel, Cadmium; Chromium;
PAH; Total Halogens; PCBs, and; Water Content.

9. Analysis Results

Analysis results of various parameters monitored & analysed by Laboratory — M/s
Bureau Veritas India Pvt. Limited is given at Annexure-V. The work zone air quality
results at various locations are compiled and tabulated as below:

Table 3: Work-zone Air Quality Results at various locations

Sl.
No.

Station

Duration of

Sampling

Analysis Results

PM1o
(Hg/m?)

PM2s
(Hg/m?)

Benzo(a)

pyrene?
(ng/m?3)

cob
(mg/md)

TvoC
(Ppm)

Station 1

(Near
Reactor and
towards SE
direction of
the

Reactor)

03:00 PM to 11:00
PM (08/2/2021)

During cooling of
the Pyrolysis
Reactor, Nitrogen
purging,  Carbon
Black Powder
bagging and
opening of Reactor
gate for steel scrap
unloading

56.3

22.6

<2

<1

0.1

0.5

Station 2

(Near to the
Condensers
&
Condensed
Gas Tank
i.e.  West
Side of the
Reactor)

10:05 PM
(07/2/2021) to 6:05
AM (08/2/2021)

During heating of
the Pyrolysis
Reactor

58.1

22.9

<?

<1

0.4
to

Station 3

(Near to
middle and
North side
of the
Reactor)

9:50 PM
(07/2/2021) to 5:50
AM (08/2/2021)

During heating of
the Pyrolysis
Reactor

55.4

22.1

<2

<1

0.2to
0.5

@ 1ng/m3 as Limit of Quantification

b 2mg/m? as Limit of Quantification

10
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(i) TVOC results in front of the Reactor door (near door) while door opened for steel
scrap removal from the Reactor are 0.2 - 0.8 ppm. The TVOC results (at about 2
m distance in front of the Reactor) while loading Carbon Black from Reactor to
bag and while door opened for steel scrap removal from Reactor are 0.2-0.9 ppm
and 0.1-0.2 ppm respectively.

The TVOC results near the Oil Storage Tank area (where 25 KL x 03 nos. of Oil
Storage Tanks are installed) are 0.1-0.2 ppm.

(i) The monitored ambient air quality parameters reveal that the same are complying
with the respective concentration prescribed under the National Ambient Air
Quality Standards notified vide B-29016/20/90/PCI-I dated 18/11/2009 under
the Air (Prevention and Control of Pollution) Act, 1981. Calorific value of the
same has been reported as 9100 g/Cal.

(iti) The analysis results of oil derived from the Tyre Waste pyrolysis process reveal
that it meets the prescribed “Specification of fuel derived from waste oil” notified
under Part B of Schedule V of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.

10. Observations:

(a) Health assessment of workers and survey of persons in the adjoining areas

(within 1 km radius) through questionnaire may not be applicable in this plant as
the operation was resumed its operation only on the day of monitoring (i.e.
07/2/2021) after direction dated 21/12/2019 to close down the production.
Further, the unit operated only for about 03 months i.e. w.e.f. 16/9/2019 prior to
such closure direction.
The CPCB and NEERI officials didn’t observed impacts on their health (like eye
irritation, nausea, headache, etc.) while in the plant during the two days of study
periods. However, odour was felt in the plant shed to the scale of 4 (when rated
at scale of 10) and scale of 1-3 at various other locations of the plant premises.

(b) Additional Fire Fighting arrangement like Sprinkler system, Fire Hydrant, etc.
may require to be installed and necessary clearance from the concerned Fire
Department be obtained by the plant operator.

(c) Although the plant operator claims that condensate water will be used along with
oil for initial heating of the Tyre Pyrolysis Reactor but the MoEF&CC’s SOP
stipulates that such condensate be treated in suitable ETP. In this regard, in the
installed ETP, there is need to install O&G Trap and Treated Water Collection
Tank. Further, analysis be carried out for generated waste water generated and
treated waste water vis-a-vis its suitability for gardening.

(d) Small fugitive emissions (from combustion of fuel) from outer jacket of the
Reactor was observed due to damage of glass wool packing in the Reactor. The
same needs to be properly packed.

11
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(e)

(i) Fugitive emissions were observed for a short duration of about a minute
while opening Reactor gate for Steel Scrap unloading.

(i1) No significant visual fugitive emission was observed while unloading of
Carbon Black Powder from the Reactor. Minor Carbon Black Powder
spillage was observed on floor while manual fastening of filled jumbo bags.
The same are cleaned using vacuum cleaner.

However, analysis results, as given at Table 3, reveal that the 8 hours Time

Weighted Average (TWA) does not show significant changes in PM10, PM2.5,

CO and Benzo(a)pyrene during heating of the Pyrolysis Reactor or during

cooling of the Pyrolysis Reactor, Nitrogen purging, Carbon Black Powder

bagging and opening of Reactor gate for steel scrap unloading.

The TVOC results reveal that the same have higher concentration near to the

Condensers & Condensed Gas Tank (i.e. West Side of the Reactor) as compared

to the other work-zone locations.

(F) The provisions stipulated in the MoEF&CC’s SOP about degassing/cooling and
to that of Consent to Operate (CTO) do not sync with each other as CTO
stipulates for Carbon Dioxide gas for degassing of the Reactor whereas the
MoEF&CC’s SOP stipulate for Nitrogen purging.

(9) The unit shall also obtain authorization under the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016, for handling, storage
and processing of Tyre Wastes and generation, storage, packaging and
selling/disposal of used oil from DG set and other hazardous wastes generated
to authorized recyclers/disposal facility operators.

(h) The plant operator informed that Oil; Carbon Black Powder, and; Steel scrap are
sold through traders for use as fuel in Pharma, Cement, Foundry Furnace, etc.
industries; Cement Plant, and; metal industries respectively.

XTI
} WPFUS

(Bharat K Sharma) (K'V George)
Regional Director Scientist & Head - APC Division
Central Pollution Control Board National Environmental Engineering
Regional Directorate Pune, Research Institute, Nagpur

Dated : 25/2/2021
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MAHARASHATRA POLLUTION CONTROL BOARD

REGIONAL OFFICE KOLHAPUR

Fhone 0231-2652952 /2660448 — Udyog Bhawan Near Collector Office,
Fax 0231-2652052 MAHARASHTRA

ail rokolhapur@mpcb.gov.in W Kolhapur - 416003
Visit At httn//mpch.gov.in

Red/s.s.l/ | Date: /3/a4/2019

Consent No: RO- KOLHAPUR/CONSL‘NT/ /906 doo 3 a9 / 214

Consent to Operate under Section 26 of the Water (Prevention & Control of -
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of

Pollution) Act, 1981 and Authorization / Renewal of Authorization under Rule

6 of the Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2016. '

[To be referred as Water Act, Air Act and HW (M&TM) Rules respectively].
CONSENT is hereby granted to

M/S. EXCEL INDUSTRIES (UNIT-2)

PHASE-1, SECTOR-B, PLOT NO.57 TO 60, LAXMI
INDUSTRIAL AREA, HATKANANGALE,KOLHAPUR
TALUKA HATKANAGLE

DIST. KOLHAPUR

Located in the area declared under the provisions of the Water Act, Air act and -
Authorization under the provisions of HW (M&H) Rules and amendments thereto
subject to the provisions of the Act and the Rules and the Orders that may be made

further and sub;ect to the Followmg terms and conditions:

1. The Consent tqQO_peraté is granted for a period up to: 31-08-2020.

2

-

The Consent 15 valld for the manufactu f—
r-No: Iaximum Quantity. L UOM

> | CARBON BLACK POWDER 3500 | Ke/D
3 STEEL WIRE 1500 |

3. CONDITIONS UNDER WATER ACT:
(i) The daily quantity of trade effluent from the factory shall be Nil.
(ii) The daily quantity of sewage effluent from the factory shall not exceed 1.00M3.

(iii) Trade Effluent Treatment: NA

(iv) Trade Effluent Disposal: NA _
(v) Sewage Effluent Treatment: The applica

treatment system as is warranted with

ide comprehensive
ent quality and

MPCB-CONSENT-0000064460 aw” (3) 2\, Page 1 0f 7
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operate and maintain the same continuously so as to achieve the quality of
, treated elfluent to the following standards.
(1) Suspended Solids Not Lo exceed 100  mg/L
(2) DBOD 3 days 270 C. Not to exceed 100 mg/l

(v Sewage Effluent Disposal: The treated domestic effluent shall be goaked in a
soak pit, which shall be got cleaned periodically. Overflow, if any, shall be uged on
land for gardening / plantation only.

(vi)) Non-Hazardous Solid Wastes:

Sr. No. | | Type Of Waste "' ' Quantity UOM ~ Disposal

Boiler Ash

(vii))Other Conditions: Industry shall monitor effluent quality at outlet regtlarly.

4. The daily water consumption for the following categories is as under:

(1) Domestic 1.20 CMD
(i) Industrial Processing 0.00 CMD
(iii) Industrial Cooling 1.00:CMD

(iv) Agriculture / Gardening il : 0.00 CMD

5. CONDITIONS UNDER AIRACT ¢ A

() The applicant shall install a ¢ompretiensive control system consisting

of control '%:qxii'pl‘lnéhts s is 'wai-1"a_n't'é'd’_:.v_itli reference to generation e, e

emisslon and operate and maintain the same continuously so as to
“achieve the level of pollu tants to:the following standards:

A) Control Byuipment: ' & "m0 v e R

1. Air Control equipient of adequate capacity shall be provided to
limit the emisgivin . = 5 ke _

9. Industry shall provide funie extractioh system followed by dust
collection systéih to carboii black handling section (s).

3. Industry shall provide diist collector followed by wet sciubber to

There shall fiot bé any secondary (fugitive) emission:

Industry shall install sensors for gases like CO along with alarms
set atsfutablé thireshold limit. The nééessary piping arrdangements
for gagos alon with sencors shall be done in the work environment
so as‘gnsure safe operational practices: - :

o

B) Standards for Emissions bfAil_'-P'O]itltants:
() TPM  Not to cxceed 150 mg/Nriid.
i) So? Nottv'ekeeed 1.2 Kg/Day,

6. Conditions for DG, Set: NA '

7 Stapidaids for Stack Emissions: - o
(i) The applicait shall observe thefdllbWing fliel patterii-

; Sr..i‘pe 'Fg]::a'-;'ff.'-'-_' A ‘-"Quailtity hirte
1 | Biomags Briquettes 1.0 _ :
T HEE " Akl | Lit/Hr

MPCB-CONSENT-0000064460 (Zz.m ot 0 Pagedold
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(i)  The applicant shall erect the chimney(s) of the following

specifications:-
Sr. No. Chimney Attached To ' Height in Mtrs,
1 Reactor

6.0 or 5 meters
above the Shed
height which is
higher side.

1.6 meter above
the roof.

(0]

DG Set (30 KVA)

(1)  The applicant shall provide ports in the chimney/(s) and facilities such as
ladder, platform ete. for monitoring the air emissions and the same shall be
open for inspection to/and for use of the Board’s Staff. The chimney(s) vents
attached to various sources of emission shall be designated by numbers such
as S-1, S-2, etc. and these shall be painted/ displayed to facilitate
identification. :
(iv)  The industry shall take adequate measures for control of noise levels from its
own sources within the premises so as to maintain ambient air quality
standard in respect of noise to less than 75 dB(A) during day time and 70
dB(A) during night time. Day time is reckoned in between 6 a.m. and 10 p.m.
and night time is reckoned between 10 p.m.’and 6 a.m.

(vi) Other Conditions:

1) The industry shall prowde adequate mechanical dust eollector,
Serubber to furnace.

2) The industry shall not cause any nuisance in surrounding area.

3) The industry shall monitor stack emissions and ambient air
Quality Regularly.

8. Conditions Under Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 :

(i) The Industmr shall handle hazardous wastes as specﬁied below
Sr. No. Type Of Waste -~~~ - !Quantity- UOM 'Disposal . 2
Industry shall not generate any hazardous waste material.
a) Whenever due to any accident or gas leakage other unforeseen act or
even, such emissions occur or is apprehended to occur in excess of
~standards laid down, such information shall be forthwith Reported to

Board, concerned Police Station, office of Directorate of Health ..

Services, Department of Explosives, Inspectorate of Factories and
Local Body the production process shall be stopped by taking all
necessary safety measures. Industry shall also monitor the emission
and ensure that the emission do not cause any harm or nuisance in the
surrounding. The industry shall not restart the process without
permission of the Board and other statutory organization as require
under the law.
9. Specific Conditions:-

i. Industryshall make necessary provisions for storage of carbon

dioxide gas which is used for degassing of the rector to vent

MPCB-CONSENT-0000064460 aﬁm 17)2) )y Page 3 of 7
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out off gases thiough condenwer-wntorshurning chnmhor
where thoso gases are burnt into flamo, Thoe dognasing of
redetor by carbon dioxldo whiall bo dono ko an Lo ongara gnle
olosurd of tho bnteh procous,

ii.  The fue gases from burning chambor, [ any spocifleation
during startup ant bureing ol oxcoss off' gasoes from rector,
shall be vent out through ¢hlmney hnving ndoquate holght 11
mtrs. Or as por provislion of emission rogulation Poari=1V fmtiad
by CPCB whichoever 18 highor, '

iii.  Industvy shall be use cloan fuel such o LPG/PNG daring
startup of the reactor, '

iv.  Industry shall obsure that there are no lenlengo from renctor
piping so as to mintmize fugitive omissions, Tho records of
preventive: maintence schedule of hurner, Renalor voepae
pyrolysis ¢chamber and allied piping shall bo malntained and
made availible for inspection during officinl viglis,

v. The pyiolysls ol condensed frow the vessol ghall he colleeted
in storagt turls loentsd In carinarkod aronss The pipelines
shall bertg.quimmél with (foating valve go as to nvold spillago due
to overflow. ,

Vi Thei'e shail not be spillage of pyrolysis oil in and around the
factory premises. ;

vii.  Pytolysig vil tanils shall be provided with arrangement of dyled
wall and nocessary si foty arvdangements,

viii. The v_e‘ni-l.:'df‘ pyrolysis oll tanks ghall be equipped with andegtiate

© Capheity tarbon filters so as tomiinimize emisslons of off gases

£ ivoid sifdll nuidatice, The carhon lilter's medin (fine carbot

Particle dlau) s]i'iﬂjl ﬁiﬂ‘ﬂplti&:ﬁd-li(!l.'l()diczilly to ensure effeetive
Adsorption ol gasus,

ix. Industry shall maintain loghook which will specetly plant
opeiatiof -(ime, raw Hidtoridl dead stock produdt logistics
alofig With thelr sppouifications, logistics of carbon dioxid f,;g*‘
yoouids ol preventive maintenlthee ete. The records slindl Pe
niadie available to vfficlls duptiey inspections. #

x. Industry sHill malk sliFiiiked storage area f'or raw matorials ,\

“ which shall be covered with shvil The storage ired shall v e,
“conient cuneyete foosiing with plineh height of th Mirs, above
the ground. | : RO

«i. Indugtry shall maintain wiinimim distance of 10 Mbrg, between
Pliint area; faw it il stordfge areqy oirbon blnek stovige
avei dand pyrolysis oll storapt nlet

<ii. Tadustry sHull keep 10 Mirg froc¢ passageé aren within work
S1iviFonment o us to get direst ilbooss (o plantt / raw miterial
Stt"ji-éi}g(s [ caghon black storage drod and pyruiy.qls oll storage
area in cage of emergencies, . _

wiii. Adequate firefighting systen ghall be provided us per

- prevailiig horms laid down by conipotditl authority.

e Tl APk
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xiv. The industry shall comply provisions of "
Storage & Import of Hazardous Chemical

xv. The rules and regulations notified I
Justice, Govt. of India regarding .
Act, 1991 shall be followed.

xvi. Industry shall prepare on site and off site disasters management
- Plan which shall be approved by competent authorities. J
::::1 I%?UF;:I'J’ ‘shall not carry out further processing of pyrolysis ol,
2 . The byproducts like steel wire shall be collected properly and
Stored in closed shed. '
10. Influstry shall‘compl_v u./ith following additional conditions:

1. The applicant Tnmt:ntnin good housekeeping and take adequate measures for
control of pollution from all sources so as not to cause nuisance to surrounding -
area / inhabitants. :

il. The applicant bring minimum 383% of the available open land under green
coverage/ tree plantation, - A '

. Solid vtvaste — The non-hazardous solid waste arising in the factory premises,
sweepings, etc., be disposed of scientifically so as not to cause any nuisance /
pollution. The applicant take necessary permissions from civic authorities for
disposal to dumping ground.

iv. The applicant provide for an alternate electric power source sufficient to operate
all pollution control facilities installed by the applicant to maintain compliance
with the terms and conditions of the consent. ‘In the absence, the applicant stop,
reduce or otherwise, control production to abide by terms & conditions of this
consent regarding pollution levels, ..

v. The applicant not change or alter quantity, quality, the rate of discharge,
temperature or the mode of the effluent / emissions or hazardous wastes or
control equipment’s provided for without previous written permission of the
Board. % g N

vi. The applicant provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous wastes to
the Board staff at the terminal or designated points and pay to the Board for
the services rendered in this behalf.

vii. The applicant-make an application for renewal of the consent at least 60 days
before the date of the expiry of the consent,

viii. The firm. submit to this office, the 30" day of September every year, the
Environmental Statement Report for the financial year ending 31* March in the
prescr‘ibed Form-V as pre the provisions of rule 14 of the Environment

~* (Protection) (Second Amendment) Rules, 1992.

ix. As inspection book be opened and made available to the Board's officers during

their visit to the applicant.

11. Other conditions : ‘
i, Suitable sensor will be installed to ensure that all gases from the

Reactor have been evacuated before opening of the reactor for

Transfer of carbon black / steel wire.

That the produced carbon black will be conveyed through
Hydraulic / screw conveyor in closed conditions. The carbzn
black generated from the manufacturing process can al.sohle.
conveyed / collected / handled by using any other sultable

technology, provided the state Board considers the technology
to be appropriate.

. ho Mu'nul'ucturc,
s_l{ulcs, 1989",

y Ministry of Law and
Public Liabilities Insurance

ii.

AP
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il It qhall lm ensur ed that all the matel ials have been cumplete]y
Removed from the feactor for which a glass inspection window with
provision ‘of hghts (illummntmn) shall be provided at the outer
enclosures of the reactor the énd of the conveyor will be attached to a

baggihg plart where all the carbon black will be Bagged in HDPE bags
and the bags will be prbperly sealed _

iv. The bhgglng ﬂ‘mil WI“ be t*t;uippetl with requisite air pollullon
Contiol aiv ﬂhgemmrts sueh as dust extraction system, bag filter to
Arrest all the carbon particles which may get air borne dutirig

Bagging l)l‘UCESS ’mﬂ a vcht of mitimum height of 11 m from the
Gr ound liwe! :

lndustl‘y Shﬂ" t:ariy but amblent air quahty monltormg at three

Locations sihuitaneonsly within their premises in consultatmn with the
Regional Offivet to ionitor RSPM, ¢arbon monoxide and methane. i
ethane ; gﬁ‘ié:‘: at Jeast ouce in three months thmugh a recognized

laboratoty 61 by the industiy it will bé eénsured thatmotitoring Shail be
carr 1ed ﬁut mﬂv’"duhhg the pe1 i()d when the plantis in operatior

12, Board Feserves tho 1ght l:o kevmw,amend suspend revolke.
Etc. this col ﬁnﬂtat__ | the same be bmdmg on the industry.. -
13. This cdhsehE shz{ll ﬁﬁt be cohstrued as exemption from oljtammg
necessary. Nﬁt‘;’ perT nsswn ft‘om any cther Governmerit @gencies:
14.Industry shail i‘ihtain conselit Eo opei ate hefore startmg commercml
Production: e st :
15. Industry siﬁiﬂ t}htﬂin’pél i B’smn of CGWA fcr use ofgrmmd water.

16.The: Capltiﬂ nweétman bf the mdustry |s Rs 95.71 Lacsa

toe [‘bi *I‘yw Pyrolysxs umts.

a. COnﬂi%ijﬁ'ii E‘bnﬁ@ﬁf St ARk s Time Period
No. Sk + | Guarantee :
: : 1 Amiottint (Rs.) A i

01 Tow:af’if& Provision and bpérdﬁﬁ’h 1.00 fakh Contihuous ;
and mainténanee of {A]t & Water | L s (Extend ‘the BG of |
)Pollutioncbnfruisystem- o9 TR i ; consent - -to

: % o LR e s sl BStab s )

02 '-a) waﬂrds iif‘nvismh nﬁﬂ 1Dbbalth Continuous
operation of stfitable sensoi's for | (Bxteiid the BG “of
gas; . tEni]!erliﬁ’E B PROSHIE [ e _L,Ic_:_nslé__ltit - o
instaliéd ihside the rmi:ﬁh 3 1 R . _Hstéil_jlli:‘:!i'f
reguldte s.fe ﬁijléi'htion OF . b i o2
reactor & ' proper colltrtion:- e

systenm t‘ortuqltgﬁsses. s
b) 1uwm-ds provisioil. 0L g R
operdtion hydmulitjscrnw {7 RCIRR et I N
tonveyor fdl Ld‘iWLydnce of e} '
prodiced. tzmﬁdh blacl in LIUSLLI'

Euﬁdiﬂnhs i

IRy R _ '

®
e e D

I &r "
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IV A

s gL

L7. Industry shall strietly follow the guidelines for tyre Retreading & Reeyeling

Preparved by MPCR,
(//“V“ 13)2 )5

INDRA ANDHALI)
L OFIICER, KOLHAPUR

To,

M/S. EXCEL INDUSTRIES (UNIT-2)

PHASE-1, SECTOR-B, PLOT NO 57 10 60,
LAXMI INDUSTRIAL AREA, HATKANANGALIL,
TALUKA HATIKKANAGLE

DIST. KOLHAPUR.

tion | ‘Approved

1 MPCB- ‘|| Consent 5000.00 TXN1901001235 11-01-2019 11-01- SUcCess
CONSENT- Fee 2019
0000064460

Copy submitted to: .

1. The Member Secretary, MPC Board, I\fiumbal.b .

2. The Chief Accounts Officer, MPC Board, Mumbai. .
3. Statistical wing/Air wing/Hazardous Management wing, MPC Board, Mumbai

Copy to :- :
1. The Sub Regional Officer, MPC Board, Kolhapur.

Page 7ol 7
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AvneeuneIT |

MAHARASHTRA p -
REG ———_.Ql-_l—,_LJﬂQN_QQﬂlB.Q_L_B__QQ_@

REGIONAL OFFICE, KOLHAPUR,
Tel. No. (0231) 2652952,

2660448 . Udyoy Bhavan,
Fax No. (0231) 2652952 —_ Near Collector Office,
E-mail: rokolhapun@mpeb.qov in %ﬁ Kolhapur - 416 003,

Wubslte:http:ﬂmpcb.mah‘nic,in

-

No. MPCBJROIKOP!KOPMZI-‘PS‘j 2019 T 6 -:;1;;21 /12 ;'5313

Te; - ;

M/s. Excel Industries Unit -2,

Phase -1, Sector- B, Plot No. 57 to 60,
Laxmi Industrial Area, Hatkanangle
Tal. Hatkanangle, Dist. Kolhapur. '

Sub :- Directions under Section 33A of the Water (Prevention & Controf of

Pollution) Act, 1974 and under Section 31A of the Air (Prevention &
Control of Pollution) Act, 1981.

Ref :- 1) Consent to Operate granted by the Board dated
. 2) Office Memorandum issued by MOEF & CC for Standard
Operating Procedures (SOPs) With regard to recycling from
waste pneumatic tyres vide F. No. 23-61/2015- HSMD, Gol vide
Dtd 24/11/2015.

3) Order dated 19/09/2019 passed by the Hon'ble National Green
Tribunal, Principal Bench, New Delhi in O.A. Application No.
400/2019.

4) Report received from Sub-Regional Officer, MPCB.

WHEREAS, it is obligatory on your part to comply with the conditions stipulated
under Consent to Operate granted by the Board to your unit under Section 26 of the
Water (Prevention & Control of Pollution) Act, 1974, under Section 21 of the Air
(Prevention & Control of Pollution) Act, 1981 and under Rule 5 of the Hazardous
Wastes (Management & Trans-Boundry Movement) Rules, 2016. AND WHEREAS, it is
also obligatory on your part to provide adequate pollution control systems and operate &
maintain the same continuously and effectively so as to achieve the standards
prescribed under Environment (Protection) Act, 1986 and to avoid any sort of pollution

problem in the surrounding area.

it i i ly with the Office

AND WHEREAS, it is obligatory on your part to comp :
Memorandum issued by MOEF & CC for Standard Operating Procedures (SOPs) With
regard to recycling from waste pneumatic tyres, used PET Bottle Scrap, lead scrap /
used lead scrap/used lead batteries and recovery of TPO from tyres scrap regarding

vide F. No. 23-61/2015- HSMD, Gol vide Dtd 24/11/2015.

AND WHEREAS, it is obligatory on your part to comply with the order pabss_?dut:z
the Hon'ble National Green Tribunal vide above reference (3) and submi

compliance report thereof to the Board accordingly-
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AND WHEREAS, s |
Vide above reference (4) ’c'hl;tE SUREREgeTal ier tlhe Board at Kolhapur reported

Your unit is engaged in ¢arrying out the P

rofysis i i
You ha\.{e fiot obtained GHWTSDF Membgrsgiils activities in batch process.
You have not provided effluent treatment plant,

You have not provided pack packed bed scfubber.

20 IS

AND WHEREAS, the Hori'ble Nationa T e

Delhi has passed an order oh 19/09/2019 In D.lA?I{iGOE.HLJ&:gg?g!hlpg?lpal o a1

Forest & Environment v/s, | ' P s oo )L

( 8. Uhion of India & Others wherein it is mentioned as “In most
of the cases, it was observed that the reason of non-compliance is not meeting the
criteria of SOP. of MOEF & CG and the Cohsent conditions issued by the SPCBs/PCCs

In case of nop—comphqnces actions have been initiated in the form of Closure Directions

or time specific directions for improvement or notices for compliances. The remedial

measures suggested are as follows", . o _
1. Only continuous tyre pyrolysis units be allowed and all the units having batch
process be asked to switch over to continuous process within a given time frame
of one year and till the time of conversion their operation be stopped.

The feed to the coftinuous reactors should be in the form of tyre chips and

mechanical feeding system with &ir lock arrangements so that no air enters in the

reactor. SR L it S lus e ;

3. The unit should install packed bed scrubber for control of gases emission and

reduction of adour.: #+ ¢ . Bow knmbes O -

4. If unit excess pyro gas if any should be flaring system of adequate capacity
considering the emergency situation in which the entire gas may be flared the
flaring should be done at a minimun height of 30 meters.

5. The tyre pyrolysis unit should strictly follow the Standards Operating Procedures
(SOPs) issued by MOEF & CC for continuous process and the Consent
conditions issued by SPCBs/PCCs.

NOW THEREFORE you are directed to close down the producfcion activity
forthwith till the time of conversion from batch process to continuous dtyr_s‘a]
pyrolysis activity In case, you fail to comply with the gbq\ge dlregtlons_, the Boar wt; :
have no any other option than to i$spe Clﬁosure Directions with d|sconnecno::i0n
electricity and water supply of your unit including levy of environmental compensation,
which may be noted. iRy e

FOR AND BEHALF OF M.P.C. BOARD

wA 2l nfw)s
(Ravindra Andhale)
Regional Officer, Kolhapur.

e 54 y = : {/
Copy submitted to :- O | o\
1 “The Joint Director (APC), MPCB, Mufnbal, |
Copy to: 8 Koliapur - You are directed to serve the directions

1 The Sub-Regional Officer, MPC

to the industry and for necessary follow up for compliance accordingly
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE; KOLHAPUR.

TeLNo. (0231) 2652952 .. UpyoG BHAVAN
2660448 pr— UbY0oG BHAVAN,
Fax No. (0231) 2652952 NEAR COLLECTOR OFFICE,
E-MAIL: ROKOLHAPUR@MPCH,GOV.IN — KOLHAPUR - 416 003.
T~ WEBSITEIHTTP://MPCB.MAH, NIC.IN
i
Date: ©2-/1//2019

No. MPCB/RO/KOP/DIR! 2-04f | 2-0 3.

M/s Excel Industries Unit 2,

Phase-l, Sector-B, Plot No. 57 To 60,
Laxmi Industrial Area, Hatkanangale,
Tal. Hatkanangale,

Dist. Kolhapur.

Direcjions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974, 31 A of Air [Prevention & Control of Pollution)

Act, 1981 & Hazardous Waste (M & TM) Rules, 2016.

Sub:

Ref : 1) Consent granted by the Board.
2) Hon'ble NGT PB, New Delhi passed order dtd. 19-09-2019.
3) Letter received from JD (APC) regarding compliance of NGT

order OA 400/2019dtd. 19-09-2019 on 25-10-2019.

V{HEREAS, you are operating your industry in ‘Pollution Prevention Area’ under
the provisions of Water (Prevention & Control of Pollution) Act, 1974 & Air (Prevention

& Control of Pollution) Act, 1981.

AND WHEREAS, Board has granted consent o your industrial plant subject to
er section 26 of the Water (P &

certain terms & conditions more precisely defined und
CP) Act, 1974 & under section 21 of the Air (P & CP) Acl, 1981 & Hazardous Waste
(Management & Transboundry Movement) Rules, 2016.

AND WHEREAS, it is obligatory on your part to provide full-fledged effluent
treatment plant & Air pollution control arangements for treatment & disposal of
industrial effluent, air emissions & to operate the same round the clock so as to meet
the standards prescribed by the Board under the provisions of the Water (P& CP) Act,
1974, Air [P & CP) Act, 1981 & Hazardous Waste (M & TM) Rules, 2016.

al Green Tribunal, Principal Bench, New Delhi

AND WHEREAS, Hon’ble Nation _
019 filed by Social Action for

has passed an Order did. 19/09/2019 in O.A. No. 400/2
v/s. Union of India & Others.

Forest & Environmental
er, Kolhapur has reported that your

AND WHEREAS, the Sub - Regional Offic :
industry is engaged in camying tyre pyrolysis activity in _bcnch process and not
complying with the standard Operating Procedures (SOP’;] issued by MoEF and CC,

112
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e :‘e?\{?oLHggEFORE. in exercise of the powers conferred upon me by the Bodrd

et hheld A gaf Water (Prevention & Control of Pollution) Act, 1974 in its 126"

o on 08-02-2000. | Ravindra Andhdle, Regional Officer, Maharashtro
ollution Conirol Board, Xolhapur hereby issued following directions-

0 You shall upgrade helght of stack to 30
met it
date of issuance of direction. GES Within B0 xierys. eorviihe

i) You shall switch over from batch process to continuous process within a
glven time frame of one year and il the fime of conversion your

operation should be stopped.

i) You shall scrupulously follow the standard Operating Procedures (SOP's)
issued by MoEF and CC and consent conditlons stipulated by the Bodrd.

v) You shall submit undertaking In time bound mahner for up-gradation of
stack heighi upto 30meters and also switch over the batch process fo

continuous process within a givef fime frame of one year.

You are further directed to file your compliance to these direction, in case, you

fall to comply with these dltection, the Bodrd will have no option than to Inifiate further

legal action including closure direction with diseonnection of Electricity/ Water supply

against your industry, which may please be noted.

This Is Issued with appfoval of competent authorities of Board.

FOR AND ON BEHALF OF THE BOARD

o L )n)re)s
(RAVINDRA ANDHALE)
REGIONAL OFFICER, KOLHAPUR

pY bmitied for favour of information.:.- _ ‘
e M.P.C. Board, Mumbdl.

. The Member secretary, . Ll
Joint Director (APC), M.P.C. Bodrd, Mumbat.

Joint Director (WPC), M.P.C. Board, Mumbai.

are requested jo serve

- -You
ol e e from time to

CcopY to- " \ ; i
The sub-Regiond Officer, M. P. 4 repott 1he complianc

) the direction and keep the follow up an

time.
Master file-
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" Arnepuwedl
AHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel. No. (0231) 2652952,

2660448 A— Udyog Bhavan,
Fax No. (0231) 265 —— Near Collector Office
E-mail: 2982 — Kolhapur - 416 003,
M M b Website:http://mpcb.mah.nic.in

No. MPCB/RO/KOP/SROK/Rest/ €44 /94—»’ Date: g/ Jo2-/202]

To,

M/s Excel Industries (Unit-2,)

Phase-l, Sector-B, Plot No. 57 To 60,
Laxmi Industrial Areaq, Hatkanangale,
Tal. Hatkanangale,

Dist. Kolhapur.

Sub: Conditional Direction u/s 33A of Water (Prevention & Control of

Pollution) Act, 1974, 31 A of Air (Prevention & Control of Pollution)
Act, 1981.

Ref : 1) Consent granted by the Board dtd. 13-09-2019.

2) Hon'ble NGT PB, New Delhi passed order dtd. 19-09-2019.

3) Letterreceived from JD [APC) regarding compliance of NGT
order OA 400/2019dtd. 19-09-2019 on 25-10-2019.

4) Direction issued by the Board for compliance of SOP's dtd. 02-
11-2019.

5) Direction for Closure issued did. 21-12-2019.

6) Industry submitted compliance vide letter dtd.05-1 0-2020.

7) Undertaking submitted by the industry.

.......................................................

We refer to the Direction of Closure issued under section 33A of Water
(Prevention & Control of Pollution) Act, 1974, 31 A of Air (Prevention & Control of
Pollution) Act, 1981 and under the Hazardous Waste (M & TM) Rules, 2016 as crmenc}ed
with respect to the non-compliance/ violations observed by Sub- ‘Rs‘sgional Office,
Kolhapur. We refer to your reply requesting to gront. permission to restart
manufacturing activity vide reference no (7) and also conditional restart approved
by competent authority of the Board. .

In view of steps taken by you and compliance verified
are allowed to restart your manufaciuring activities subject

by Board Officials, you
to compliance of the

ing conditions.
follown;}g Industry shall switch over from advanced batch process to continuous
process within a given time frame of one year and submit compliance

the same.
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ii) Ind
Ustry sha
(SOP’s) St CfUpUiously follow the stan

b
Board, Y MoEF and c¢ and consen
Industry sh
all
Same shq]| bep;;\:?ﬁ sulficlent capactty Alr ofiution Control System and
iv) Industry shall Smeg :ahd and maintained round 'O’ clock regularly.
compliance of e fresh Bank Guarantee of Rs. 25,000/- towards

Gbove conditions in tq
Board, Kolhapur within 15 days. vour of Reglonal Oficer, MPC

dard Operating Procedures
t conditions stipulated by the

ii)

These Directi ;
under sec fon ngfgnvz Clrte Issued under the powers confirmed upon me by the Board
(Prevention & Confro| C; :zr (Prevention & Control of Pollution) Act, 1974 & 31 A of Air
These directions il bO Ollution) Act, 1981 with approval of competent authority.
Board will have 1 Be scrupulously followed. In case of non-complionces observed
A no Opf.i-ons‘fhon to initiate stringent action including forfeiture of BG
ISsuance of final Directions which may please be noted.

This is issued with approval of competent authority.

FOR AND ON BEHALF OF THE BOARD

-

Qrn

(RAVINDRA ANDHALE)
REGIONAL OFFICER, KOLHAPUR

Copy submitted for information.
1. The Member Secretary, M.P.C. Board, Mumbai.
2 Joint Director (WPC), M.P.C. Board, Mumbai.

Copy to:
1. Law Officer, M.P.C. Board, Mumbai.

2 Sub-Regional Officer, M.P.C. Board, Kolhapur.
- He is directed to serve the direction to the industry. MSED CO. Lid,

and irrigation dept. & keep vigilance & report the compliance
accordingly.
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T SEA ST

. Phone’ : - 0231-2652952 /2660448
CFax ' i 0231-2662052

\SHATRA POLLUTiON CONTROL BOARD
REGIONALO IC i KOLHAPUR

Email rokelhapur@mpab.gov.in |Kolhapur - 416003

W
|
i
|

Visit-At : httn//mncb gov. In

Red/SS1/ Sy | v L Daten o1/ 01L/2021
E
C’onsem:Na RO- KOLHAPUH/CONSBNT/ 2_1 0 2000849 /2024_

" Renewal of Consent to Operate under Sectlon 26 of the Water [Preve tion &
Control of Pollution) Act, 1974 & under Section 21 of the Air (Pr g]; off &
Control of Pollution) Act, 1981 and Authorization / Renewal ofAug rization

- under Rule 6 of the Hazardous and Other Wastes (Mﬁ" a e}nent and
: Transboundary Movement) Rules, 2016. ;

['I’o be reforred ‘as. Water Act Alr Act and HW (M&TNQ l{’}%esp ectwely]
_ CONSENT is hereby granted to : j'- o wm% % 2

- MYs. EXCEL INDUSTRIES (UNIT:2)" G i al
~ PHASE-1,SECTOR-B, PLOT NQ.,57 TO 60,,LAXMI
. INDUSTRIAL AREA, H WANGALE KOLHAPUR
 TALUKA HATKANA
~ DIST. KOLHAPUF

Located in the area declared urtde g provisions of the Water Act, Alr act and ;
= ~ Authorization under the prov smng f'HW (M&H) Rules and amendments thereto _' ;
i Sub}ect to the 1 prov1510ns of the’ \ct and the Rules and the Orders that may be made

2 . | CARBON BLACK POWDER T BT
1 STEEL WIRE _ i 5000 Ka/D

3. CONDITIONS UNDER WATER ACT:
(1) The daily quantity of trade effluent from the factory sha]l be Nil. Y
(i) The daily quantity of sewage effluent fmm the factory shall not ext:eed 1a 00M3

(m) Trade Effluent Treatment NA

(iv) Trade Effluent Disposal: NA - : S

(V) Sewage Effluent Treatment The apphcant shall provide comprehenswé
treatment system as is warranted wlth refelence to mﬂuent quahty and:

PCB-CONSENT-0000097281
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operate and maintain the same coﬁtmuously 8o as to achi l :
‘to ach t i
_ treated effluent to the following standards, levT- e W
(1) Suspended Solids Not to exceed 100  mg/l. |
(2) BOD 8 days 270 C. Not to exceed 100  mg/l. '1

(v1) Sewage Effluent Disposal: The treated domestic effluent shall be soaked in a
soak pit, which shall be got ¢leaned periodically. Overflow, if any, shall be used on
land for gardening / plantation only. : "
(vi)) Non-Hazardous Solid Wastes: |
Sr. No. Type Of Waste Quantity UOM
Boiler Ash

Disposal
Sell to Brick Manufacturer.

(vm)Other Cond:tmns Incluatry ghall monitor efﬂuen quahty at outle %,aﬂy.

4 The dmly wnter consumptmn l‘or the followm. categor:e f%ﬁunder.
(1) Domestic . _ AR 11 20 CM __ :

(i) Industrial Pr.ocesmng T Pridaiatan ] il 0.00°G_
(iti) Industrial Cooling = = = + ... " .. 100k
(v) Agnculture / Gardemng It L .é;@g%c&fﬁ
et D : ;
5. CONDITIONS UNDER AIR ACT ““ﬁf‘ N
(1)  The apphcant shall mstall a compr@ilenswe control system consmtmg
- of control equlpments as is warranté h reference to generation of

_.;__emlssmn and operate and mam‘f"‘m the same contmuousiy S0 as- to :
‘..ac}ueve the level of polluta*nts to:the follomng standards '

A) Control Equxpment. . ' : gaaplpl
. 1. Air Control equipment (;af%adequate capamty shall be prowded to A
'~ limit the emission. 25§ e
2. Industry shall prov:de&fu e extractwn system followed by dust e
- collection systemgtn carbon black handling section (s). | S e A
3. Industry shall vr@e dust collector foliowed by wet scrubber to ey
~ Pyrolysis Kllnzg%actors. : : e
4. There sha%»not be any secondary (fug:twe) emission.
b Industr;yg s&wall install sensors for gases like CO along with alarms
set at sultable threshold limit. The necessary piping arrangements
f r ga es along with sensors shall be done in the work envwonment !
so* 'QM,;“ sure safe operational practices. - '

%B%andards for Emissions of Air Poilutants'
'”“(1) TPM Not to exceed 150 mg/Nms. .
) (11) So2 Not to exceed 1.2 Kngay.

6. Conditions for D.G. Set: NA

G Standards for Stack Emissions: !
) The apphcant shall observe the followmg fuel pattern -

| Sr. No. | Type Of Fuel 7755

a3 Quantnty.-
Biomass Briquettes '

T-0( 00097231 7
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() The applicant shall erect the chimney(s) of the following i
specifications:- |

Sr. No.  Chimmey Attached To Height in Mers, .
1 Reactor 11.00 4
2 DG Set (30 KVA) 1.6 meter ahove 1

the roof. :

(i) The applicant shall provide ports in the chimney/(s) and facilities such as |
ladder, platform ete. for monitoring the air emissions and the same shall be '
open for inspection to/and for use of the Board's Staff. The chimney(s) vents
attached to various sources of emission shall be designated by nunibers such
as S-1, S-2, ete. and these shall be painted/ displayed ‘Goa_fé_‘cilitate
identification.

(iv)  The industry shall take adequate measures for control of ndiseJevels from its
own sources within the premises so as to main in“aj bient air quality
standard in respect of noise to less than 75 dB(A) i &lay time and 70
dB(A) during night time. Day time is reckoned in bétwe®n 6 a.m. and 10 p.m.
and night time is reckoned between 10 p.m. and ;a.tns

o,
(vi) Other Conditions: & 'Q\:\‘

1) The industry shall provide ade&“

quate_nechanical dust collector, 7l
Scrubber to furnace. e |
2) The industry shall not cause‘vﬁ?sgnuisance in surrounding area.
8) The industry shall monit %‘Ek emissions and ambient air
Quality Regularly. Q\"'

8. Conditions Under Haza}:%&nd Other Wastes (Management and
Transboundary_Mofé}gﬁé‘%?Rulesf, 2016 :

()] The Industryshallthandle hazardous wastes as specified below.

Sr. No. Type Of Wa: ¢ JOM - Disposal
Industry shall not.generate any hazardous waste material.

a) Whene\?gégﬂﬁ‘é to any accident or gas leakage other unforeseen act or

even,' such’ emissions occur or is apprehended to occur in excess of

sQangQra% laid down, such information shall be forthwith Reported to
£ gﬂ, concerned Police Station, office of Directorate of Health

»Kf:{:\ ervices, Department of Explosives, Inspectorate of Factories and
ﬁ'\*“a

Local Body the production process shall be stopped by taking all
necessary safety measures. Industry shall also monitor the emission
and ensure that the emission do not cause any harm or nuisance in the
surrounding. The industry shall not restart the process without
permission of the Board and other statutory organization as require
under the law.

9. Specific Conditions:-

- i, Industry shall make necessary provisions for storage of carbon
dioxide gas which is used for degassing of the rector to vent
out off gases through condenser-water-burning chamber
where these gases are burnt into flame. The degassing of

' MPCB-CONSENT-0000097281 Page 3 of
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reaetor by carbon dioxide shall be done so as to ensure safe

_ closure of the batch process. §
- 1. The flue gases from burning chamber, if any specification HE
. during startup and burring of excess off gases from rector,
shall be vent out through chimney having adequate height 11

mtrs. Or as per provision of emission regulation Part-IV issued ;

e by CPCB whichever is higher.

i, Industry shall be use clean fuel such a LPG/PNG during
: - startup of the reactor.

iv. Industry shall ensure that there are no leakage from reactor
e piping so as to minimize fugitive emissions. The records of
preventive maintence schedule of burner. Reac \E vessel
pyrolysis chamber and allied piping shall be ma a.kn d and

made available for inspection during official
- v. The pyrolysis oil condensed from the vess;fel luﬁe collected
~in storage tanks located in earmarked areasNgThe pipelines
~ shall be equlpped w1th ﬂoatmg valve so asfo‘sgvmd splllage due

- tooverflow. \\

- vi.  There shall not be splllage of pyroly oil in and around the._

~ factory premises. £1;
vii. Pyrolysis oil tanks shaii be prov1d 1th arrangement of dyke ;
~ wall and necessary safety arca ngéments. '

. viii, Theventof pyrolysis oil tanks sh Il be equipped with adequate

e Capacity carbon filters S,o a%‘@o minimize emissions of off gases
_to avoid smell nuisa “T'he carbon filter's media (fine carbon gro
~ Particle size) shall%&} placed periodically to ensure effective | |
i ~ Adsorption of Al
13 Industry shall zn‘tgam loghook which will 5peclfy plant "
- operation t:m raw material dead stock product logistics =
along wit "%he:% specifications, logistics of carbon dioxide,
records: ﬁfeepneventwe maintenance etc. The records shall be :
 made ax,axl:fble to officials during inspections. ;
> SR g% sha]l make earmarked storage area for raw matenals
. wh aII be covered with shed. The storage area shall have

e%ent concrete ﬂoormg with plinth height of 0.5 Mtrs. ahove il

(the ‘ground. 3

i, gndustry shall maintain minimum dlstanee of 10 Mtrs. between

Plant area, raw material storage area, carbon black storage

area and pyrolysis oil storage area.

xii. Industry shall keep 10 Mtrs free passage area within work
environment so as to get direct access to plant / raw material
storage / carbon black storage area and pyrolysis oil stora'ge :
area in case of emergencies.

xiii. Adequate firefighting system shall be . prowded as’ per
prevailing norms laid down by competent authority. ]

xiv. The industry shall comply provisions of "The Manufacture,
Storage & Import of Hazardous Chemicals Rules, 1989". '

.~ MPCB-CONSENT-0000097261 | 2 L Pagerdiof et
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xv. The rules and regulations notified by Ministry of Law and

Justice, Govt. of India regarding Public Liabilities Insurance
Act, 1991 shall be followed.

xvi. Industry shall prepare on site and off site disasters management

Plan which shall be approved by competent authorities,

xvii. Industry shall not carry out further processing of pyrolysis oil.
xviii. The byproducts like steel wire shall be collected properly and

Stored in closed shed.

10. Industry shall comply with following additional conditions:

iii.

e

. control of pollution from all sources so as not to cause nuisance to e§t;mdmg

~ all pollution control facilities installed by the apc

The applicant maintain good housekeeping and take adequate measures for

area / inhabitants. :
The applicant bring m1n1mum 33% of the avaxlable open lan "uﬂ‘
ccweragef tree plantation.

Solid waste — The non-hazardous eohcl waste arising insthe @ premises,
sweepings, etc., be disposed of scientifically so as notx % ny nuisance /
pollution. The apphcant take necessary perrmsamne 111\01 e authorities for
disposal to dumping ground. . -

The applicant provide for an alternate electnc po

green

%‘qgrce sufficient to operate
to maintain compliance

- with the terms and conditions of the consent. @i‘i’* ¢ absence, the applicant stop,

- reduce or otherwrse, control productzon to abide’

control eqmpment‘s provxded f'
Board. ;

Vi.

vii.

'V111

‘the Board staff at the

by terms & condrtlone of thls

consent regarding pollution levels .

The applicant not change or alt antlty, quahty, the rate of dxscharge,
temperature or ‘the mode of the iﬂ\ t / emissions or hazardous wastes or
S8} hout prevmus wntten perm1semn oi‘ the

r collectlon of env1ronmental aamplee and
eleffluents, air emissions and hazardous wastes to
inal or designated pomts and pay. to the Board for

the services renderfci?n this behalf. _
The applicant rb%:e an’ apphcatlon for renewal of the conaent at least 6[} days '

The apphcant provide fg
samples of trade and {%

before the da he expiry of the consent.

The firm §::L}r to this office, the 30 day of September every year, the

Enviro: }%‘ I'EStatement Report for the financial year ending 31%* March in the

prescr 1b9(% orm-V as pre the provisions of rule 14 of the Envn'onment_
ofipn) (Second Amendment) Rules, 1992. ;
spectmn book be opened and made avulable to the Board’s ofﬁcers dunng Do

visit to the applicant.

%%“ ther conditions : ' o - i i
Suitable sensor will be installed to ensure that all gases from the

Reactor have been evacuated before opemng ot‘ the reactor for
Transfer of carbon black / steel wire,

ii.. That the produced carbon black will be conveyed through
Hydraulic / screw conveyor in closed conditions. The carbOn
black generated from the manut‘acturmg process can also be
conveyed / collected / handled by using any other suitable
technology, provlded the state Board consxders the teehnology'._

to be appropriate.

il It shall be ensured that all the materials have been completely

- MPCB-CONSENT-0000097281
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Removed from the reactor for which a glass inspection window with
provision of lights (illumination) shall be provided at the outer
enclosures of the reactor the end of the conveyor will be attached to a
bagging plant where all the carbon black will be Bagged in HDPE bags'

and the bags will be properly sealed.

. jv. The bagging plant will be equipped with reqmsite air pollution
Control arrangements such as dust extraction system, bag filter to
Arrest all the carbon particles which may get air borne during vl
Bagging process and a vent of minimum height of 11 m from the

Ground level.

v. Industry shall carry out ambient air quality monitoring at thi?ee
Locations simultaneously within their premises in cuns%l }wu’h the
Regional Officer to monitor RSPM, carbon monoxide *arngd methane I
ethane gases at least once in three months throfigh a recognized
laboratory or by the industry It will be ensured tha’fimoﬁltonng Shall be
carrled out only during the period when thep anglsﬁm operation

ot -12 Board reserves the nght to rev1ew, amend X?End revoke
* Etc. this consent and the same be bindin; gon the industry.
-13 This consent shall not be construed as@emption from obtammg'
; necessary NOC/permlssmn from an Qer Government agencies.
_ 14.Industry shall obtain consent té Qu% Pate before startmg commercxal
Production. N
15.Industry shall ohtam pergg s:%‘n f CGWA for use of ground water. - _
16.Industry shall scrupulousl: aLlow the standard Operating Procedures
(SOP’s) 1ssued by Mo Feand CC and consent conditions stlpulated by S

.. theBoard.
_17 The Capital mvesn%%?t of the mdustry is Rs 95 71 Lacs

anl;?(l‘;uﬁ“rantee for 'I‘yre Pyro]yms units.

S. . Condxtlo,‘ N%fcnnsent Bank | Time Period =~ | |
| No. | @ Guarantee '
2 ?g%‘n Amount (Rs.)

[o1- Towa"rfisf'Prowsmn and operation | 1.00lakh Continuuus

and;fnamtenance of (Air & Water (Extend the BG of
previous consent |

: : {o!lution control system
%‘&. ‘condition )
02 Fa) Towards provision and | 1.00Lakh = | Continuous :
| (Extend the BG of

operation of suitable sensors for _
gas, temperature & pressure HE previous - consent -
{nstalled inside the reactor to| . . ' ‘' cundmon]
regulate safe operation of the RRAL S e R :
reactor & proper . collection
system for toxic gasses.

b) Towards provision - of
operation  of hydraulic/screw
conveyor for convcyance of the

28! Pageﬁ Of 7
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produced Cal‘bon black in closed

: ;M/s EXCEL INDUSTRIES (UNIT-2)

 LAXMI INDUSTRIAL AREA, HATKANANGALE
- TALUKA HATKANAGLE - :
- DIST.KOLHAPUR.

o Rece_ed"c"}b"n'ﬁ fee of - g
#Onlinc:-Payment Details' (E-Paymer

Consent fees of Rs 10 %ﬁ&@‘b&lﬁn& mth the Board

conditlons

- 18. Industry Shall strlctly follow the guulelmes for tyre Retreadmg &
Recyclmg Prepnred by MPCB : S A i e A

'PHASE-1, SECTOR-B, PLOT NO 57 'I‘O 60

Srelt=s _Tramactlan ‘Approved ||

no || UniqueNo || pescription

f-'Coﬁsent el

Copv subrmtted o &
1.The Lg} tSecretary, MPC Board, Mumba1
2. The Ch: f‘i@(‘founts Officer, MPC Board, Mumbai. ' N e
3. St %Iswmgfmr wmngazardous Management wmg, MPC Board Mumbm ;

¥ he Sub Regmnal Ofﬁoer, MPC Board Kolhapur, :E'_' '_-.f _' Sy




TEST REPORT

SAMPLE DRAWN BY LABORATORY

[ BUREAU
Issued to:
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number :  BVICHEN/21/02/1013-001 Report Date . 22.02.2021
Internal Sample Number : 490993 Page o 1of2
Sample Details: Received on . 10.02.2021
Sample description : Ambient Air Quality Analysis
Location : AAQMS - Station 1 Commencedon : 11.02.2021
(Towards NE direction of the Pyrolysis Reactor)
Sampling Date & time : From:09.10 PM on 07.02.2021 Completed on : 22,02.2021
To :09.10 PM on 08.02.2021
Relative Humidity : 48%
Ambient Condition . Clear
Average Temperature : 18°9C
Average Wind Direction : East North East to West South West
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis Ti Industrial,
Method Wiy Residential,
eighted Raral and
Average S an
Other area
Particulate Matter a IS 5182 (Part 23) ;2006
1. (size less than 10 pg) or PMio ug/m 825 (RA: 2017) 24 oy 100
Particulate Matter 5 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PMzs ug/m 204 Issue No.01/10.04.18 24 Houis o
2 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) Bwh%{lgzgiggjmg 8 Hour 04
Benzo(a)Pyrene ,
4, B(a)P — Particulate phase ng/m* | BLQ:(LOQ:1.0) 58 ?gf?z%lfg'mm Annual* 1.0
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National ambient
air quality standards, CPCB notification Nov'2009.

............... (67219 () KRN M
Authorised Signatory
. . Terms and Conditions :

Bureau Veritas India Pvt.Ltd. % The test results relate only to the items tested, Ni . R AM ES H

F2, Thiru.Vi. Ka. Industrial Estate, < The test report shall not be reproduced in full or part without thewtittepy VIL.

Phase I, Ekkattuthangal, Guindy, Chennai - 600 032 «»  The test items will not be retained for more than 15 days from the date g&?ﬁ%ﬁl report

, ? ; : . excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and wil

Web @ www.bureauveritas.co.in in no case ba more than the invoiced amount.

SINo. : 24666/2020-21 < Asatisfactory test report in no way implies that the product so tested is approved by NABL.

& L‘ibgﬁw is not responsible for the authenticity of photocopied test reports.




TEST REPORT

Report Number . BV/ICHEN/21/02/1013-001 Report Date » 22.02.2021

Internal Sample Number  : 490993 Page : 20of2

Date Time TVOC Results (as Iso-Butylene)
in PPM in ug/m3
07.02.21 09.30pm 0.1 229.4
07.02.21 10.30pm 0.2 458.8
07.02.21 11.40pm 0.1 229.4
08.02.21 12.45am 0.1 229.4
08.02.21 01.40am 0.1 229.4
08.02.21 02.55am 0.1 229 4
08.02.21 03.40am 0.1 229.4
08.02.21 04.30am 0.1 229.4
08.02.21 05.45am 0.1 229.4
08.02.21 06.20am 0.1 229.4
08.02.21 07.55am 0.1 2294
08.02.21 08.40am 0.1 2294
08.02.21 09.35am 0.1 229.4
08.02.21 10.30am 0.1 229.4
08.02.21 11.30am 0.1 229.4
08.02.21 12.40pm 0.1 229.4
08.02.21 01.45pm 0.1 229.4
08.02.21 02.30pm 0.1 229.4
08.02.21 03.20pm 0.1 229.4
08.02.21 04.35pm 0.1 229.4
08.02.21 05.20pm 0.1 229.4
08.02.21 06.50pm 0.1 229.4
08.02.21 07.35pm 0.1 229.4
08.02.21 08.55pm 0.2 458.8
08.02.21 09.30pm 0.1 229.4

Method of Analysis / Instrument used: PID Analyser.

W) M

Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. % The lest resulls relate only fo the items tested. N} . R AM [:S H

F2, Thiru.Vi. Ka. Industrial Estate, % The lest report shali not be ralproducad in full or part wiihoutp%ﬁéw of BVIL.

Phase IT1, Ekkattuthangal, Guindy, Chennai - 600 032. #  The lest items will not be re?amed for more.than 15 dayslfrcm e sSUe of test report
excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 = The Laboratory's responsibility under this report is limited to proven willful negligence and wil

Web  : www.bureauveritas.co.in 3 in no case be more than the invoiced amount.

A satisfactory test report in no way implies that the product so tested is approved by NABL.

S1 No. :15073/2020-21 ; ; B
L;lb?&fry is not respensible for the authenticity of photocopied test reports.

e o
o wfe




TEST REPORT

[ (BUREAU SAMPLE DRAWN BY LABORATORY

Issued to: TC-8057
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045
Report Number : BV/CHEN/21/02/1013-002 Report Date 1 22.02.2021
Internal Sample Number : 490994 Page : 1of2
Sample Details: Received on :10.02.2021
Sample description : Ambient Air Quality Analysis
Location ¢ AAQMS - Station 2 Commencedon : 11.02.2021
(Towards SE direction of the Pyrolysis Reactor)
Sampling Date & time : From:09.25 PM on 07.02.2021 Completed on ;o 22.02.2021
To :09.25 PM on 08.02.2021
Relative Humidity : 48%
Ambient Condition : Clear
Average Temperature : 18°C
Average Wind Direction . East North East to West South West
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results {Sampling and Analysis Ti Industrial,
Method s Residential,
Welgeited Rural and
Avsrage Other area
Particulate Matter 3 IS 5182 (Part 23) :2006
1. | (size less than 10 ug) or PMyo | P9/™ hal (RA: 2017) 4 Hours Lo
Particulate Matter 3 BVILCH/ENA/SOP 017
2. | (size less than 2.5 ug) or PMzs | H9/M e Issue No.01/ 10.04.18 | 24 Hours @
: BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene :
4. | B(a)P - Particulate phase ng/m® | BLQ:(LOQ:1.0) | S 5182(Part 122004 |, e 1.0
only (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National
ambient air quality standards, CPCB notification Nov'2008. 7
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Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. “  The test results relate only to the items tested. Ni H A rf’IE S H

F2, Thiru.Vi. Ka. Industrial Estate, ¢ The test report shall not be reproduced in full or part withnulthqwgﬂ]wﬁ BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. % The test items will not be retained for more than 15 days from the dale of isslie ol test report
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 «» The Laboratory's responsibility under this report is limited to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.
SINo. : 24667/2020-21 o A satlsfacm_r}r test report in no way implies thlall the product s tested is approved by NABL.
« Laboratory is not responsible for the authenticity of photocopied test reports,




TEST REPORT

VER S

Report Number ¢ BV/CHEN/21/02/1013-002 Report Date ¢ 22.02.2021
Internal Sample Number  : 490994 Page o 20of2
i TVOC Results (as Iso-Butylene)
Date Time - :
in PPM in ug/m3

07.02.21 09.40pm 0.3 688.3
07.02.21 10.40pm 0.3 688.3
07.02.21 11.40pm 0.3 688.3
08.02.21 12.55am 0.3 688.3
08.02.21 01.50am 0.3 688.3
08.02.21 02.45am 0.2 458.8
08.02.21 03.50am 0.2 458.8
08.02.21 04.40am 0.2 458.8
08.02.21 05.55am 0.2 458.8
08.02.21 06.30am 0.1 229.4
08.02.21 07.35am 0.1 2294
08.02.21 08.45am 0.1 229.4
08.02.21 09.55am 0.1 2294
08.02.21 10.45am 0.1 229.4
08.02.21 11.25am 0.1 229.4
08.02.21 12.30pm 0.1 2294
08.02.21 01.35pm 0.1 2294
08.02.21 02.55pm 0.1 229.4
08.02.21 03.30pm 0.1 2294
08.02.21 04.50pm 0.1 2294
08.02.21 05.30pm 0.1 2294
08.02.21 06.40pm 0.1 2294
08.02.21 07.55pm 03 688.3
08.02.21 08.45pm 0.3 688.3
08.02.21 09.40pm 0.2 458.8

Method of Analysis / Instrument used: PID Analyser.

............... End

Repor Prapared By: S.saran

M-

I

Authorised Signatory
rms and Conditions :

. . Te
Bureau Veritas India Pvt.Ltd. % The test results relate only to the items tested. hft. RA{\A E S ’B-{
F2. Thiru.Vi. Ka. Industrial Estate, %+ The test report shall not be reproduced in full or part withoulth?ﬂgsf \flﬁg val af BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. The test items will not be retained for more than 15 dayslfmrnt st report
5 excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web  : www.bureauveritas.co.in - in no case be more than the invoiced amount.
SI No. : 15074/2020-21 Asalisfactory fest report in no way implies that the product so tested is approved by NABL,

& litggry is not responsible for the authenticity of photocopied test reports.




TEST REPORT

(BUREAU SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number :  BVICHEN/21/02/1013-003 Report Date : 22.02.2021
Internal Sample Number  : 490995 Page i 1of2
Sample Details: Received on :10.02.2021
Sample description . Ambient Air Quality Analysis
Location . AAQMS - Station 3 Commencedon : 11.02.2021
Towards NW direction of the Pyrolysis Reactor
Sampling Date & time : From:09.40 PM on 07.02.2021 Completed on i 22.02.2021
To :09.40 PM on 08.02.2021
Relative Humidity : 48 %
Ambient Condition ¢ Clear
Average Temperature . 18°C
Average Wind Direction . East North East to West South West
Sample drawn by . Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis ) Industrial,
Method Tha Residential,
Welghted Rural and
erage Other area
Particulate Matter a IS 5182 (Part 23) :2006
1| (size less than 10 g) or PMyo | HI/™ -y (RA: 2017) 28 tiaurs 1o
Particulate Matter 3 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PMzs hghm 1 Issue No.01/10.04.18 24 Hours &0
: BVILCH/ENA/SOP 019
3. Carbon monoxide (CO) mg/m* | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P - Particulate phase ngim® | BLQ:(LOQ:1.0) | 'S 5182(Part 12):2004 | 4 o 1.0
anly (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National
ambient air quality standards, CPCB notification Nov'2009.

_______________ M) A

Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. “*  The test results relate only to the items tested. M ; HAM E SH

F2, Thiru.Vi. Ka. Industrial Estate, +  The test report shall not be reproduced in full or part withouuhwmﬁ BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. s The test items will not be refained for more than 15 days from st report
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 «  The Laboratory’s responsibility under this report is limited to proven willful negligence and wil

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

<+ Asatisfactory test report in no way implies that the product so tested is approved by NABL.

SINo. :24668/2020-21 B L‘iigr?ory is not responsible for the authenticity of photocapied test reports.




TEST REPORT

VERI S

Report Number :  BV/CHEN/21/02/1013-003 Report Date : 22.02.2021
Internal Sample Number : 490995 Page . 20f2
) TVOC Results (as Iso-Butylene)
Date Time
in PPM in ug/m3

07.02.21 09.45pm 0.2 458.8
07.02.21 10.50pm 0.2 458.8
07.02.21 11.65pm 0.2 458.8
08.02.21 12.35am 0.2 458.8
08.02.21 01.55am 0.1 229.4
08.02.21 02.30am 0.1 229.4
08.02.21 03.55am 0.1 2294
08.02.21 04.50am 0.1 229.4
08.02.21 05.35am 0.1 229.4
08.02.21 06.40am 0.1 229.4
08.02.21 07.30am 0.1 229.4
08.02.21 08.35am 0.1 229.4
08.02.21 09.45am 0.1 2294
08.02.21 10.40am 0.1 229.4
08.02.21 11.35am 0.1 229.4
08.02.21 12.20pm 0.1 2294
08.02.21 01.30pm 0.1 2294
08.02.21 02.45pm 0.1 229.4
08.02.21 03.35pm 0.1 2294
08.02.21 04.40pm 0.1 2294
08.02.21 05.25pm 0.1 2294
08.02.21 06.30pm 0.1 2294
08.02.21 07.45pm 0.2 458.8
08.02.21 08.35pm 0.2 458.8
08.02.21 09.45pm 0.2 458.8

Method of Analysis / Instrument used: PID Analyser.

............... | T[S

Repont Prepared By: §.saran

Authorised Signatory

Terms and Conditions :

The lest results relate only to the items tested, [\,4 . H AM E S H

The test report shall not be reproduced in full or part without th g EljﬁEBVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. The test items will not be retained for more than 15 da‘,rs_frorn M m st report
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 The Laboratory's responsibility under this report is limited to praven williul negligence and wil

Web + www.bureauveritas.co.in in no case be mare than the invoiced amount.

Sl No. : 15075/2020-21 A satisfactory test report in no way implies that the product so tested is approved by NABL.
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TEST REPORT

"SBUREAU SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045.

Report Number :  BVICHEN/21/02/1013-004 Report Date :22.02.2021
Internal Sample Number 490996 Page : 1of2
Sample Details: Received on :10.02.2021
Sample description . Work Zone Analysis
Location : Work Zone - Station 1 Commencedon : 11.02.2021
(SE direction from Adjacent of the reactor) Completed on ;o 22.02.2021
Sampling Date & time : From:09.50 PM on 07.02.2021
To :05.50AM on 08.02.2021
Relative Humidity : 48%
Ambient Condition . Clear
Average Temperature : 18°%C
Average Wind Direction . East North East to West South West
Sample drawn by . Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Fampling and Analysis T Industrial,
Method i Residential,
Weighted Hural and
Average Other area
Particulate Matter 3 IS 5182 (Part 23) :2006
1. (size less than 10 pg) or PMio Hg/m %3 (RA: 2017) 8 Hours 100
Particulate Matter 3 BVILCH/ENA/SOP 017
2. | (size less than 2.5 g) or PMas | MO/M 228 Issue N0.01/10.04.18 | & Hours =
; BVILCH/ENA/SOP 019
3 " Q
3. Carbon monoxide (CO) mg/m BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P - Particulate phase ngim® | BLQ:(LOQ:1.0) | 'S 51?%55?‘2%}3-2004 Annual* 10
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of Natio;l
ambient air quality standards, CPCB notification Nov'2009. iﬁ/ /(
............... Contd.............. Authorised.éignatury
. . Terms and Conditions :
Bureau Veritas India Pvt.Ltd. % The test resulis relate only to the items tested. M . HAM E SH
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F2, Thiru.Vi. Ka. Industrial Estate, The test report shall not be reproduced in full or part without lheM& Y VIL.
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Phase 111, EkKattuthangal, Guindy, Chennai - 600 032. The lest_items will not be re?ainerj!or mare Ithan 15 days_from th est report
excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 The Laboratory's responsibility under this report is limited to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.
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L‘ibg%w is not responsible for the authenticity of photocopied test reports.
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TEST REPORT

BUREAU
Report Number : BV/CHEN/21/02/1013-004 Report Date : 22.02.2021
Internal Sample Number : 490996 Page . 2of2
: TVOC Results (as Iso-Butylene)
Date Time
in PPM in ug/m3
07.02.21 09.55pm 0.2 458.8
07.02.21 10.20pm 0.5 1147.2
07.02.21 11.30pm 0.4 917.7
08.02.21 12.35am 0.4 917.7
08.02.21 01.30am 0.4 917.7
08.02.21 02.45am 0.2 458.8
08.02.21 03.30am 0.2 458.8
08.02.21 04.20am 0.2 458.8
08.02.21 05.30am 0.1 229.4
Method of Analysis / Instrument used: PID Analyser.

Report Prepared By: S.saran

Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. * The test results relate only fo the items tested. M. RAMESH

F2, Thiru.Vi. Ka. Industrial Estate, % The test report shall not be reproduced in full or parlwiihoullm (%aé#f BVIL.

Phase TT1, Ekkattuthangal, Guindy, Chennai - 600 032. <+ The 1e;tlite;rr?s :\raill not be re}aigeg f?g marellthat; 15 dars from éﬁgﬁ test report
excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 « The Laboratory's responsibility under lhigﬁepon is ligmiled to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

Sl No. :15076/2020-21 « A satisfactory test report in no way implies that the product so tested is approved by NABL.

R Ifnrﬂury is not responsible for the authenticity of photocopied test reports.




TEST REPORT

1838/
'BUREAU | SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number . BVICHEN/21/02/1013-005 Report Date ;. 22.02.2021

Internal Sample Number : 490997 Page : 1of2

Sample Details: Received on : 10.02.2021

Sample description : Work Zone Analysis

Location : Work Zone - Station 2 Commencedon : 11.02.2021
Behind the Reactor & near to the Condensers & Completed on ;. 22.02.2021

Condensed Gas Tank
(Towards West Side of the back of the Pyrolysis Reactor)

Sampling Date & time ¢ From:10.05 PM on 07.02.2021
To :06.05AM on 08.02.2021
Relative Humidity : 48 %
Ambient Condition ¢ Clear
Average Temperature . 18°C
Average Wind Direction . East North East to West South West
Sample drawn by :  Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results {[Sampling and Analysis T Industrial,
Method e Residential,
Weighted Rural and
Ausrage Other area
Particulate Matter a IS 5182 (Part 23) :2006 100
1. | (size less than 10 ug) or PMso | MM aBt (RA: 2017) 8 Hogre
Particulate Matter 3 BVILCH/ENA/SOP 017
2 (size less than 2.5 ug) or PMzs hg/m 220 Issue No.01/10.04.18 8 Hows s
. BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene )
4, B(a)P — Particulate phase ng/m® | BLQ:(LOQ:1.0) I8 5182“3_3“ 152004 Annual* 1.0
only (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

&=
Remarks : The values observed for the pollutants given above are within the specification of National M [\’,

ambient air quality standards, CPCB notification Nov'2009.

Authorised Signalory

. . Terms a itions :
Bureau Veritas India Pvt.Ltd. e g RS ks th s o, M.RAMESH
F2, Thiru.Vi. Ka. Industrial Estate, <+ The test report shall not be reproduced in full or part without lh%’wrjﬂwﬁ ovalof BYIL.
Phase I1I, Ekkattuthangal, Guindy, Chennai - 600 032. <+ The test items will not be refalned for more than 13 dayslfromt e date of issue of test report
excepls in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 <+ The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web  ; www.bureauveritas.co.in in no case be more than the invoiced amount.

%+ Asalisfactory test report in no way implies that the product so tested is apﬁrﬂuﬂd by NABL.
« Labaratory is not responsible for the authenticity of photocopied test reports.

SINo. :24670/2020-21




TEST REPORT

VERITAS

Report Number : BVICHEN/21/02/1013-005 Report Date o 22.02,2021
Internal Sample Number : 490997 Page . 20f2
. TVOC Results (as Iso-Butylene)
Date Time
in PPM in ugim3

07.02.21 09.55pm 0.5 1147.2

07.02.21 10.20pm 1.0 22944

07.02.21 11.30pm 1.0 2294.4

08.02.21 12.35am 0.9 2065.0

08.02.21 01.30am 1.0 22944

08.02.21 02.45am 0.5 1147.2

08.02.21 03.30am 0.5 1147.2

08.02.21 04.20am 0.5 1147.2

08.02.21 05.30am 04 917.7

Method of Analysis / Instrument used: PID Analyser.

Authorised Signatory
Terms and Conditions @

Bureau Veritas India Pvt.Ltd. ** The test results relate only o the items tested. AMESH

F2, Thiru.Vi. Ka. Industrial Estate, +  The test report shall not be reproduced in full or part withoutthe Written approyal of BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. #  The test items will not be retained for more than 15 days from Mﬁﬁ)&é Test report
excepts in the case as required by the applicable regulations,

Phone : +91 44 - 4967 4000, 4967 4002, 4028 +» The Laboratory's responsibility under this report is limited to proven willful negligence and wil

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

SINo. : 15077/2020-21 « A salisfactory test report in no way implies that the product so tested is approved by NABL.
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TEST REPORT

'BUREAU | SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number . BVICHEN/21/02/1013-006 Report Date ;o 22.02.2021
Internal Sample Number : 490998 Page : 1of4
Sample Details: Received on :10.02.2021
Sample description : Work Zone Analysis
Location : Work Zone - Station 3 Commencedon : 11.02.2021
Near to middle of the Reactor Completed on :22.02.2021
(Towards North side of the reactor)
Sampling Date & time : From: 03.00 PM on 08.02.2021
To :11.00 PM on 08.02.2021
Relative Humidity D 27%
Ambient Condition : Clear
Average Temperature v 27%C
Average Wind Direction ¢ North North West to South South East
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis Ti Industrial,
Method Aty Residential,
Wit Rural and
hustage Other area
Particulate Matter a IS 5182 (Part 23) :2006
1. | (size less than 10 pg) or PMyo | H9/M 254 (RA: 2017) & Hours 100
Particulate Matter 3 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PMas Hg/m it Issue No.01/10.04.18 BHaus gg
. BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P- Particulate phase ngm® | BLQ:(LOQ:1.0) | 'S 51??3: ?2’5%'2004 Annual* 10
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National

ambient air quality standards, CPCB notification Nov'2009. Authorised SIgnaiory

: $oioEpLEgey oo TegOwsriter Conditions ; P
Bureau Veritas India Pvt.Ltd. **  The test results relate only to the items tested. M . HAM [: bH
F2, Thiru.Vi. Ka. Industrial Estate, « The test report shall not be reproduced in full or part without theypited Ap@R Falief BVIL.

Phase 11, Ekkattuthangal, Guindy, Chennai - 600 032. < The teslluiems will not be fe_lamed for more_lhan 15 dag.rs_from e date of issue of test report
excepls in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 +% The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web @ www.bureauveritas.co.in in no case be more than the invoiced amount.
« A satisfactory test report in no way implies that the product so tested is appraved by NABL.,
J . -
SINo. :24671/2020-21 3 Lftargory is not responsible for the authenticity of photocopied test reporis,
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TEST REPORT

B L U
VERITAS
Report Number ;. BV/CHEN/21/02/1013-006 Report Date 1 22.02.2021
Internal Sample Number : 490998 Page : 20of4

Location: Infront of the Reactor door (near door)

TVOC Results (while door opened for steel scrap
Date Time removal from reactor)
in PPM in ug/m3
08.02.21 09.10pm 0.6 1376.6
08.02.21 09.20pm 0.8 1835.5
08.02.21 09.35pm 0.7 1606.1
08.02.21 09.45pm 0.4 917.7
08.02.21 10.05pm 0.3 688.3
08.02.21 10.15pm 0.2 458.8

Location: Infront of the Reactor door at 2 meter distance

TVOC Results (while door opened for steel scrap
Date Time removal from reactor)
in PPM in ug/m3
08.02.21 09.10pm 0.2 458.8
08.02.21 09.20pm 0.2 458.8
08.02.21 09.35pm 0.2 458.8
08.02.21 09.45pm 0.1 229.4
08.02.21 10.05pm 0.1 2294
08.02.21 10.15pm 0.1 229.4

Location: Infront of the Reactor door at 2 meter distance

TVOC Results (while loading carbon black from reactor to bag)
Date Time = .
in PPM in ug/m3

08.02.21 06.45pm 0.4 917.7

08.02.21 06.55pm 0.9 2065.0

08.02.21 07.05pm 0.8 1835.5

08.02.21 07.15pm 0.8 1835.5

08.02.21 07.30pm 0.6 1376.6

08.02.21 07.45pm 0.5 1147.2

08.02.21 08.00pm 0.4 o917.7

08.02.21 08.15pm 0.3 688.3

08.02.21 08.30pm 0.2 458.8

08.02.21 08.40pm 0.2 458.8

............... Contd. @K \
T
Authorised Signatory
. . Terms and Conditions :
Bureau Veritas India Pvt.Ltd. % The test results relate only fa the items tested. M - RAM ES H
F2, Thiru.Vi. Ka. Industrial Estate, % The test report shall not be reproduced in full or part without thi syitter ,gp@;parm BVIL.
Phase I11. Ekkattuthansal, Guindy, Chennai - 600 032 % The test items will not be retained for more than 15 days from the date of issue of test report
M L s A - o ’ excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 < The Laboratory's responsibility under this report is limited to proven wiliful negligence and will
Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.
SINo. : 15078/2020-21 « Asatisfactory test report in no way implies that the product sc tested is approved by NABL.
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TEST REPORT

!'B:"- R Au"-

VERITAS
Report Number : BVICHEN/21/02/1013-006 Report Date 1 22.02.2021
Internal Sample Number : 490998 Page : 3of4

Location: Near OIL Storage Tank

Dato Time TVOC Results as Iso-Butylene
in PPM in ug/m3

07.02.21 10.00pm 0.1 2294

07.02.21 11.05pm 0.2 458.8

07.02.21 12.05am 0.2 458.8

08.02.21 01.10am 0.3 688.3

08.02.21 02.15am 0.2 458.8

08.02.21 03.00am 0.1 229.4

08.02.21 04.05am 0.1 229.4

08.02.21 05.15am 0.2 458.8

08.02.21 06.10am 0.1 229.4

08.02.21 07.05am 0.1 2294

08.02.21 08.00am 0.1 2294

08.02.21 09.10am 01 2294

08.02.21 01.19am 0.1 229.4

08.02.21 10.15am 0.1 2294

08.02.21 11.05am 0.1 229.4

08.02.21 12.10pm 0.1 229.4

08.02.21 01.00pm 0.1 229.4

08.02.21 02.15pm 0.1 2294

08.02.21 03.10pm 0.1 2294

08.02.21 04.00pm 0.1 2294

08.02.21 05.05pm 0.1 2294

08.02.21 | 06.10pm 0.1 229.4

08.02.21 07.15pm 0.2 458.8

08.02.21 08.00pm 0.2 458.8

08.02.21 09.55pm 0.2 458.8

............... Contd.............
- Authorised Signatory

Bureau Veritas India Pvt.Ltd. 'I'em']l'?::sf‘:er:::;tiso:;e‘cte only to the items tested. M . RAM EQ H
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Fhase 111, Bocttutngal, Guingy; Chionbai - 600-052. . excepts in the case as required by the applicable regu?iations. "
Phone : +91 44 - 4967 4000, 4967 4002, 4028 «+ The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web @ www.bureauveritas.co.in in no case be more than the invoiced amount.

A satisfactory test report in no way implies that the product so tested is approved by NABL.
Laf(ms'y is not responsible for the authenticity of photocopied test reports,
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TEST REPORT

Report Number : BV/CHEN/21/02/1013-006 Report Date : 22.02.2021
Internal Sample Number  : 490998 Page : 4o0f4

TVOC Results (as Iso-Butylene)
Date Time =
in PPM in ug/m3
07.02.21 09.55pm 0.3 596.6
07.02.21 10.20pm 0.5 1147.2
07.02.21 11.30pm 0.5 1147.2
08.02.21 12.35am 0.5 1147.2
08.02.21 01.30am 0.4 917.7
08.02.21 02.45am 0.4 917.7
08.02.21 03.30am 0.4 917.7
08.02.21 04.20am 0.3 596.6
08.02.21 05.30am 0.2 458.8

Method of Analysis / Instrument used: PID Analyser.

Report Prepared By: 5 saran
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Phase I1I, Ekkattuthangal, Guindy, Chennai - 600 032 % The test items will not be retained for more than 15 days from the' st report
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Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven williul negligence and wil
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TEST REPORT

SRV RETA DT
SAMPLE DRAWN BY LABORATORY
TC-8057
Issued to:
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Misarg Vihar, Balewadi, Pune - 411 045,
Report Number : BVICHEN/21/02/1012-001 Report Date :20.02.2021
Internal Sample Number  : 490987
Page MNo. t1of2
Sample Details:
Sample Description : Pyrolysis Qil Received On 1 10.02.2021
Cuantity 25 L
Sampled By / Date : Bureau Veritas Representative Mr. F.Santhosh Benedict Commenced On  : 11.02 2021
Sampling Data Sheet dated : 08.02,2021
Sample Location - M{s. Central Pollution Conirol Board., Completed On $20,02.2021
Regional Directorate, Row House No, 1,
Misarg Vihar, Balewadi, Pune - 411 045.
Sampling Procedure s BVILCH/QMS/SOP-012
Sl Test Parameters Unit of Results Method of Testing/
No. Measurement Instrument used
1. Lead as Pb mglkg BLO (LOG:1.0)
2. | Arsenic as As mg/kg BLQ (LOQ:1.0)
3, | Cadmium as Cd mg'kg BLQ (LOQ:1.00 USEPA 3031
4. | Mickel as Ni mg/kg BLQ (LOC:1.0)
5 | Chromium as Cr mglkg BLQ (LOQ:1.0
6. | Sulphur Content % by mass 0.12 ASTM D 128-13
7. | Calorific Value Callg 9100 ASTM D 240 - 14
8. | Sediments % by mass 0.20 ASTM D 4988
9. | Total Halogens as CI ma'kg 683 USEPRA 5050
10. | Water Content % by mass BLQ (LOQ:0.05) ASTM D S85- 13
S BRI s e
%)
Authorised Signatory
. . Terms and Conditions : &N
Bureau Veritas India Pvt.Ltd. “* The test results relate only to the Hliems tested, Il\-"! ~ H.’-‘L?‘JJ ESH
F2, Thiru.Vi. Ka. Industrial Estate, < The lest report shall not be reproduced in full or part without 1hi§§'1§ p Eﬁ_&;\llL.
) 2o . #+  The test items will nat be ratained for more than 15 days from b i ekt report
Phase 111, Ekkattuthangal, Guindy, Chennai - 600 (32, excepls in the case as required by the applicable regulalions.

4 The Laboraloey's responsibility under this report is limited 1o proven willlul negligence and will
in no case be maore than the imaicsd amount,

4 Asalisfactory lest report in no way implies that the product so lested is approved by MABL.

< Laboratary is not responsiie for the authendicity of photocopied test reports,

Phome : +91 44 - 4967 4000, 4967 4002, 4028
¥Web  : www, bureanveritas.co.in
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TEST REPORT

VERITAS

Report Mumber : BWICHEN/21/02/1012-001 Report Date 1 20.02.2021
Internal Sample Number  : 490987 Page No, c2of2
Sk Test Parameters Unit of Results Method of Testing/
No. Measurement Instrument used
11. | Polychlorinated Biphenyls ma'kg BLQ (LOQ:1.0) USEPA 8082 A
Polynuclear Aromatic
12. Hygr“mrw . % by mass BLQ (LOQ:0.01) USEPA 8100

BLQ - Below Limit of Quantification / LOQ - Limit of Quantification,

Reesport Frepared by: & sanmn.
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Authorised Signatory
i - Terms and Conditions : A
Bureau Veritas India Pvt.Ltd. R M.BAMESH
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Phase ITI, Ekkattuthangal, Guindy, Chennai - 600 0332, xenp iyt cssa s gl by tha-spplicabls Ten aBore:
Phone 1 +91 44 - 4967 4000, 4967 4002, 4028 #»  The Laboratory's responsibility under this regon i limiled to proven williul negligence and will
Web @ www.bureauveritas.co.in in o casa ba maore than the invoiced amount.
Sl No. 15081202021 & A satisiaciony test report in no way implies that he product so tested is approved by MABL.
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Appendix

Photographs taken during the study of M/s Excel Industries (Unit-2), Phase-1,
Sector-B, Plot No. 57 to 60, Laxmi Industrial Area, Hatkanangale, Kolhapur
(Maharshtra) during Feb 7-8, 2021
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AAQM Station Location — 02
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AAQM Station Location - 01

AAQM Station Location — 03
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Loading of Waste Tyre into Pyrolysis Reactor Pyrolysis Reactor Loaded with Tyre Waste
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Digital Display of Pyrolysis Reactor Digital Display attached to CO and CH, Sensors
Temperature and Pressure

Assembly of Condensers
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Oil Storage Tanks

Stack Attached to Condenser
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Nitrogen Purging before Opening the Reactor Gate
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Unloading of Steel Scrap Steel Scrap Loaded on the Trolly
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Carbon Black powder Bagging from the Reactor
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Vacuum Cleaner used to Clean Carbon Black Pyrolysis Unit Workers Wearing PPE
Spillage

156



